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LOK SABHA DEBATES

LOK SABHA

Wednesday, Apri) 15, 1981/ Chaitra 25, 1909
(daka)

The Lok Sabha me: at Eleven of the
Clock.

{MR. DEPUTY-SPEAKER in the Chair]

(English)

MOTION UNDER RULE 388 FOR
SUSPENSION OF QUESTION HOUR

MR. DEPUTY-SPEAKER : Shri
Nanje Gowda...(Interruptions)

PROF. MADHU DANDAVATE :
Before giving your ruling please listen to
us...(Isterruptions)

SHRI BASUDEB ACHARIA: You
please suspend the Question Hour and take
up this discussion ..(I/nterrupiion.) Now we
want that the Prime Minister should make
a statement.. (Interrupticns)

MR. DBPUTY-SPEAKER :
take your scats...(/sserruptions)

First

PROF. MADHU DANDAVATE :
Under rule 388 I have given a motice to
suspend Question Hour....(Intsrruptions)

2
MR. DEPUTY-SPEAKER : We are
going to discuss this matter after the

Minister makes a statement at 12 O’ clock...
Therefore, I do not know why you should
raise it now....(Interruptions)

MR. DEPUTY-SPEAKER : Not all
like this. Only one at a time. How can I
hear like this ?

(Imserruptions)

MR. DEPUTY-SPEAKER :
take your seats....(Interruptions)

Please

SHRI C. MADHAV REDDI : I have
given notice for suspension of Question
Hour 8o that we may take up this discussion
immediately....(Interruptions)

MR. DEPUTY-SPEAKER: It has to
be decided by the House. I cannot do it.
The House has to decigde it.

‘PROF. MADHU DANDAVATE :
Under rule 388 1 have given a notice that
rule 32 be suspended, the Questioa Hour be
suspended. The Prime Minister should
make a statement....(Interruptigns)

MR. DEPUTY-SPEAKER :
can I do it ? (Interrupsions)

How

PROF. MADHU DANDAVATE : The
Prime Minister should make a statement on
the pesignation of Shri V.P. Singh....,
Usyerragtions)



Motion Uader rule 388 for

MR. DEPUTY-SPEAKSR : If there
» & consensus, caly then I can take it up ;
therwise, 1 cannot take it up. Is the
fouse willing to suspend the Question
four ?

SEBVERAL HON. MEMBERS: No.

Jmterrup:ion-)

SHRI BASUDEB ACHARIA : Sir,
et the Prime Minister make a statement.....
{Imter ruptions).

MR. DEPUTY SPEAKER :
take your seats.

Please
Already you have raised

this matter regarding the suspension of

Question Hour but the House is not

accepting. So, I cannot allow.....
(Interruptions)

SHRI . MADHAV REDDI: Sir,
you have to decide not the House.....
(Interruptions).

MR. DEPUTY SPEAKER : No, no.
Even if 1 have to give consent, it has to
come from the House. Then only I can
suspend the Question Hour.....

(Interruptions)

PROF. MADHU DANDAVATE :
Rule 388 says, “‘Any member may, with the
consent of the Speaker....(Interruptiors).

MR. DEPUTY SPEAKER : Please
take your seats, Please order....
(Inte ruptions)
MR. DEPUTY SPEAKFR : Order
pl“se-.u

(Interrupiions)

MR. DEPUTY SPEAKER : Rule 388
says, “Any member may, with the consent
of the Speaker, move that any rule may be
suspended in its application to a particular
motion before the House and if the motion
is carried, th: rule in question shall be
suspended for the time being.”
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PROF. MADHU DANDAVATE :
Under rule 388 we have given the notice
and you have given the consent. You put
it to vote.....(Interruption.).

MR. DEPUTY SPEAKER : I cannot
hear all the Members. Shri Indraitj
Gupta....

(laterruprliong) *

MR. DEPUTY SPEAKER :
given consent to raise it,

I have

SHRI INDRAJIT GUPTA :

Sir, 1
beg to move :

*“That this House do suspend rule 32 of
the Rules of Procedure and Conduct of
Business in Lok Sabha in its application
to the discussion under rule 193 on the
inquiry ordered by the former Minister
of Defence into payment of commission
by the supplier to an Indian ggent in a
defence deal listed at item 9 of today’s
List of Business,”

Sir, the point is that two very important
matters have been put down in the List of
Business for today and both of them wili
take up considerable time because many
Members will speek from both sides....
(Interruptiions). Therefore, it is a question
of priority. You bhave got discretion to
decide the priority. The highest priority
should be given to this issue. .{Interruptions),
You can decide that.

SHRIMATI GBETA MUKHERIJEE :
Sir, the Question Hour should be suspended
to give pridrity to the other two motions
which are there.

SHRI BASUDEB ACHARIA : Sir.....
(Intersuptions).

MR. DEPUTY SPEAKER : You have
pot given the notice. 1 am calling those
who bave given the notice.

SHRI DINESH GOSWAMI : Sir, on

the matter of suspension of Question Hour...
(Intertuptions).
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF
FOOD AND CIVIL SUPPLIES (SHRI
H.K.L. BHAGAT) : Mr. Deputy Speaker,
Sir you have already very correctly quoted
the rule. The question of any suspension
of the Question Hour without the motion
carried by the House, does pot arise.
Secondly, they asked for a discussion under
rule 193 and you, in your have admitted it.
We are prepared for the discussion and we
would like the discussion to start right after
the Question Hour, after the Minister’s
statement. It may be done and after we
bave done that, then we can take up the
No Confidence Motion against the Speaker
also. Even if we have to sit let us finish
the whole thing today.

PROE. MADHU DANDAVATE : Sir,
I bave just referred to rule 388
(Interruptioas).

Division No. 3]

MR. DEPUTY SPEAKER : Do you
want me to put it to the vote of the House ?

PROF. MADHU DANDAVATE :
Yes, Sir.
MR. DEPUTY-SPEAKER : The

question is :

“That this House do suspend rule 32
of the Rules of Procedure and Conduct
of Business in Lok Sabha in its
application to the discussion under
rule 193 on the inquiry ordered by the
former Minister of Defence into payment
of commission by the supplier to an
Indian agent in a defence deal listed at
item 9 of today’s List of Business.”

The Lok Sabha divided :

(11.17 brs

AYES

Acharia, Shri Basudeb

Appalanarasimbam, Shri P.
Basu, Shri Anil
Bhoopathy, Sbri G.
Biswas, Shr1 Ajoy
Chatterjee, Shr1 Somnath
Chiata Moban, Dr.
Choubey, Shri Narayan

Dandavate, Prof. Madbu
Das, Shri R. P,

Datta, Shri Amal

Deb, Shri Sarat

Deo, Shri V. Kishore Chandra S.
Ghosh Goswami, Shrimati Bibba
Goswami, Shri Dinesh

Gupta, Shri Indrajit

Hannan Mollah, Shri

Hanada, Shri Matilal

Iyer, Shri V. S, Krishna

Jhansi Lakshmi, Shrimati N. P.
Kalpapna Devi, Dr. T.

Kurup, Shri Suresh

Mabhata, Shri Chitta

Malik, Shri Purna Chandra
Masudal Hossain, Shri Syed
Misra, Shri;Satyagopal
Mukherjee, Shrimati Geeta

Murty, Shri Bhatiam Srirama
Pathak, Shri Ananda

Penchalliah, Shri P,

Raju, Shri Ananda Gajapathi
Raju, Shri Vijaya Kumar

Rao, 3hri A.J.V B, Maheswara
Rao, Dr. G. Vijaya Rama
Rao, Shri Sribari

Rao, Shri V. Sobhanadreeswara
Ratnam, Shri N, Venkata
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Reddi, Shri C. Madhav
Reddy, Sbri B.N.
Reddy, Sbri Bezawada Papi

Reddy, Shri K. Ramachandra
Reddy, Shri M. Raghuma

Reddy, Stri S. Jaipal
Riyan, Shri Baju Ban
Roy, Dr. Sudhir
Roypradhan, Shri Amar

Saha, Shri Ajit Kumar
Saha, Shri Gadadhar

Abbasi, Shri K.J.

Abdul Ghafoor, Shri
Adaikalaraj, Shri L.
Adiyodi, Dr. K.G.
Agarwal, Shri Jai Prakash
Ahmad, Shri Sarfaraz
Abmad, Shrimati Abida
Akhtar Hassan, Shri

Alkha Ram, Shri

Anand Siogh, Shri

Anjiah, Shrimati Mannmma
Ansari, Shri Abdul Hannan
Ansari, Shri Z.R.
Arunachalam, Shri M.
Athithan, Shri R. Dhanuskodi
Awasthi, Shri Jagdish
Azad, Shri Bhagwat Jha
Azad, Shri Ghulam Nabi

Bachchan, Shri Amitabh
Bairagi, Shri Balkavi
Bajpai, Dr. Rajendra Kumari

APRIL 15, 1987

NOES

Sanyal, Shri Manik
Shahabuddin, Shri Syed
Swamy, Shri Katuri Narayana

Thomas, Shri Thampan
Thota Shri Gopal Krishna

Tiraky, Shri Piyus
Tulsiram, Shri V.

Venkatesh, Dr. V.
Yadav, Shri Vijoy Kumar

Zainal Abedio, Shri

Bali, Shrimati Vyjayanthimala
Banerjee, Kumari Mamata
Basavarajeswari, Shrimati
Basavaraju, Shri G.S.
Basheer, Shri T.

Bbagat, Shri H.K.L.
Bhakta, Shri Manoranjan
Bharat Singh, Shri

Bhoi, Dr. Krupasindhu
Bhosale, Shri Prataprao B,
Bhoye, Shri R. M.
Bhumij, Shri Haren
Bhuria, Shri Dileep Singh
Birbal, Shri

Birinder Singh, Shri
Brahma Dutt, Sbri
Budania, Shri Narendra
Bundela, Shri Sujan Singh
Buta Singh, S.

Chandrakar, Shri Chandulal
Chandrasekbar, Shrimati M.
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Khattri, Shri Nirmal
Kidwai , Shrimati Mohsina
Kolandaivelu, Shri P.
Konyak, Shri Chingwang
Krishna Kumar, Shri S.
Krishna Singh, Shri
Kuchan, Shri Gangadhar S.
Kumaramangalam, Shri P.R.
Kunwar Ram, Shri

Kurien, Prof. P.J.
Lachchhi Ram, Shri

Law, Shri Asutosh
Lowang, Shri Wangpha
Madhuree Singh, Shrimati
Mahabir Prasad, Shri
Mahajan, Sbhri Y.S.
Mahendra Singh, Shri
Makwana, Shri Narsinh
Mallick, Shri Lakshman
Manvendra Singh, Shri

Mavani, Shrimati Patel Ramaben
Ramjibhai

Meena, Shri Ram Kumar

Mchta, Shri Haroobbai

Meira Kumar: Shrimati

Mirdha, Shri Ram Niwas

Mishra, Shri G. S.

Mishra, Dr. Prabhat Kumar

Mishra, Shri Ram Nagina

Mishra, Shri Shripati

Mishra, Shri Umakant

Misra, Shri Nityamanda

Mohanty, Shri Brajamoban

Motilal Singh, Shti

Mukhopadhyay, Shri Ananda Gopal

Murmu, Shri Sidha Lal

Murthy, Shri M. V. Chandrashekar
Mushran, Shri Ajay

Muttemwar, Shri Vilas

Naik, Shri Shantaram
Narayanan, Shri K. R.

Neekhra, Shri Rameshwar

Negi, Shri Chandra Mohan Singh
Netam, Shri Arvind

Odeyar, Shri Channaiah

Pandey, Shri Damodar
Panigrahi, Shri Chintamani
Panika, Shri Ram Pyare

Panja, Shri A, K.

Panwar, Shri Satyanarayan
Parashar, Prof. Narain Chand
Pardhi, Shri Keshaorao

Paswan, Shri Ram Bhagat

Patel, Shri Ahme;l M.

Patel, Shri C. D.

Patel, Shri Ram Pujan
Patel, Shri U. H.

Pathak, Shri Chandra Kishore
*Patil, Shri D. B.

Patil, Shri Prakash V.§

Patil, Shri Shivraj V.

Patil, Shri Uttamrao

Patil, Shri Vijay N.

Patnaik, Shrimati Jayanti
Pattnaik, Shri Jagannath
Peruman, Dr. P. Vallal
Poojary, Shri Janardhana
Potdukhe, Shri Shaataram
Pradhan, Shri K. N.
Purohit, Shri Banwari Lal
Purushothaman, Shri Vakkom

*wrongly voted for ‘'NOES’

Suspension of question Hou, 10



11 Meziton Under rule 388 for

Chandrashekharapps, Shri T.V.
Chandresh Kumari, Shrimati
Charles, Shri A.

Chaturvedi, Shri Naresh Chandra
Chaturvedi, Shrimati Vidyavati
Chaudhary, Shri Manphool Singh
Chaudhry, Shri Kamal
Chavap, Shrimati Premalabai
Chidambaram, Shri P.
Choudhary, Shri Jagannath
Choudhury, Shri A.B.A. Ghaoi Khan
Dalbir Singh, Shri

Das, Shri Anadi Charan

Das, Shri Sudarsan

Das Munsi, Shri Priya Ranjan
Dennis, Shri N.

Deora, Shri Murh

Devarajan, Shri B.

Dbariwal, Shri Shanti

Dhillen, Dr. G.S.

Dighe, Shri Sharad

Digvijay Sinh, Shri

Digvijaya Singh, Shri

Dikshit, Shrimati Sheila

Dinesh Singh, Shri

Dogra, Shri G.L.

Dora, Shri H.A.

Dube, Shri Bhishma Deo

Engti, Shri Biren Singh
Fernandes, Shri Oscar

Gadgil, Shri V.N.

Gadhvi, Shri B.K.

Gaekwad, Shri Ranjit Singh
Gamit, Shri C.D.

Gaadhi, Shri Rajiv
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Ganga Ram, Shri

Gehlot, Shri Ashok
Gholap, Shri S.G.
Ghosal, Shri Debi
Ghosh, Shri Bimal Kanti
Gohil, Shri G.B.

Gomango, Shri Gridhar
Gowda, Shri H.N, Nanje
Gupta, Shrimati Prabhawati
Harpa! Singh, Shri
Hembrom, Shri Seth

Jaffar Sharief, Shri C.K.
Jagannath Prasad, Shri

Jaio, Shri Nibal Singh

Jain, Shri Virdhi Chander
Janarthanan, Shri Kadambur
Jatav, Shri Kammodilal
Jayamohap, Shri A,

Jena, Shri Chintamani
Jhikram, Shri M.L.

Jitendra Prasada, Shri
Jitendra Singh, Shri

Jujbar Singh, Shri

Kamal Nath, Shri

Kamble, Shri Arvind Tulshiram
Kamla Kumari, Kumari

Kamson, Prof. Meijinlung

Kaul, Shrimati Sheila
Kaushal, Shri Jagan Nath
Ken, Shri Lala Ram

Keyur Bhushan, Shri

Khan, Shri Arif Mohammad
Kban, Shri Aslam Sher

Khan, Shri Mohd. Ayub
Kban, Shri Zulfiquar Ali
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Pushpa Devi, Kumari
Qureshi, Shri Aziz

Rai, Shri Raj Kumar

Raj Karan Singh, Shri
Rajeshwaran, Dr. V.
Rajbans, Dr. G. S.

Ram, Shri Ramswaroop
Ram Dhan, Shri

Ram Samujhawan, Shri
Ram Singh, Shri
Ramamurthy, Shri K.

Rana Vir Siogh, Shri
Ranga, Prof. N. G.

Rao, Shri J. Chokka

Rao, Shri J, Veagala]

Rath, Shri Somnath
Rathawa, Shri Amarsinh
Rathod, Shri Uttam

Raut, Shri Bhola

Ravani, Sbri Navin

Rawat, Shri Harish

Rawat, Shri Kamla Prasad
Sait, Shri Azeez
Sakargayen, Shri Kalicharan
Sangma, Shri P. A.

Sathe, Shri Vasant

Sayeed, Shri P. M,

Sethi, Shri Ananta Prasad
Sethi, Shri P. C.

Shah, Shri Anoopchand
Shahi, Shri Laliteshwar
Shailesh, Dr. B, L.
Shankaranand, Sori B.
Shanti Devi, Sh:imati
Sharma, Shri Nand Kishore
Sharma, Shri Nawal Kishore
Sharma, Shri Pratap Bbanu
Shastri, Shri Hari Krishna

Shervani, Shri Saleem I.
Shingda, Shri D. B.
Siddiq, Shri Hafiz Mohd.
Sidnal, Shri S B.

Singh, Shri Bhanu Pratap
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Singh, Shri Chandra Pratap Narain
Singh, Shri Kamla Prasad

Singh, Shri Krishna Pratap

Singh, Shri Lal Vijay Pratap

Singh, Shri N. Tombi
Singh, Shri Santosh Kumar
Singh, Deo, Shri K. P.
Sinha, Shri Atish Chandra
Sinha, Shrimati Ram Dulari
Sodi, Shri Mankuram

Soz. Prof. Saifuddin

Sparrow Shri R. S.

Sukb Ram, Shri
Sultaopuri, Shri K. D.
Suman, Shri R. P,

Suader Singh, Ch.
Surendra Pal Singh, Shri
Suryawanshi, Shri Narsing
Swami Prasad Singh, Shri
Tariq Anwar, Shri
Tewary, Prof. K. K.
Thakkar, Shrimati Usha
Thara Devi, Kumari D. K,
Thomas, Prof. K. V.
Thungon, Shri P. K.

Tigga, Shri Simon

Tomar, Shrimati Usha Ranj
Tripathi, Shrimati Chandra
Vairale, Shri Madbusudan

Vanakar, Shri Pupam Chand Mithabhai

Verma, Shrimati Usha

Vir Sen, Shri

Vyas, Shri Girdbhari Lal
Wasnik, Shri Mukul

Yadav, Shri Kailash

Yadav, Shri Mababir Prasad
Yadav, Shri Shyam Lal

Yadav, Shri Subbash

Yadava, Sbri Bal Ram Siogh
Yadava, Shri D.P.

Yogesh, Shri Yogeshwar Prasad
Zrinul Basher, Shri
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MR. DEPUTY-SPEAKER : Subject to
correction, the result of the division is: ®

Ayes : 58 ; Noes : 267
The motion was negatived.

(Interruptions)

MR. DEPUTY-SPEAKER : Now, let
us take up Question No. 655—Shri Nanje
Gowda.

— e ———

*The followivg Members also recorded
their votes :(—

AYES : Dr. A. Kalanidhi, Shri E. Ayyapu
Reddy, Shri D. Narayanan Swamy,
Shri B.B. Ramaiah, Shri D.B.
Patil, Shri Mohd. Mahfooz Ali
Khan, Sbri Manik Reddy, Shri
Sode Ramaiah, Shri C. Sambu,

Shri Gokul Saikia, Shri H.A.
Dora and Shri Samar Brahma
Choudhury ;

NOES : Shri A.S. Gounder, Shn Radha-
kanta Digal, Shri Jagannath Rao,
Shri Prabhu Lal Rawat, Dr. C.P.
Thakur, Shri C.K. Kuppuswawy,
Shri Tilakdhari Singh, Gopeshwar,
Shri Srikanta Datta Narasimharaja
Wadiyar.

ORAL ANSWERS TO QUESTIONS

(English)
Special Criminal Law for Bank and
Jnsurance Offences
+

655. SHRI H.N. NANJE GOWDA :

SHRIMATI BASAVARAJESWARI:
will the Minister of FINANCE be

pleased to state :
(a) whether the Central Vigilance

Commission has suggeated 2 special criminal
faw for tank and insurapee offences

(b)u-n.udmi\smu
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(c) whether Government have accepted
the suggestion ; and

(d) if o, the further action proposed to
be taken in this regard ?

THE MINISTER OF STATE IN THE

MINISTRY OF FINANCE (SHR1
JANARDHANA POOJARY): (a8)to(d) A
Statement is given below.
Statement
(a) and (b) The Central Vigilance

Commission, while dealing with cases relating
to frauds in banks and insurance companies,
has observed that it would be worthwhile
considering amendment in the law, including
provision for confiscation of ill-gotten wealth
and special courts, to enable such offences
to be looked into and adequately punished.

(c) and (d) The suggestions of the
Commissions are being examined in con-
sulation with the Reserve Bank of India.

SHRI H.N. NANJE GOWDA : Sir, the
need of the hour is to bring about a stringent
law to punish those who commit frauds in
the banks or in the LIC. Will the Minister~
please state when actually the Commission
suggested to bring about this law, whether
discussions bave been complete, whether any
draft is prepared and by what date it is
going to be implemented ?

SHR] JANARDHANA POOJARY : Sir,
the Vigilarce Commission bas observed that
there should be legislation and also pro-
vision for dealing with offences. In cousula-
tion with the Reserve Bank of India, the
legislation is being prepared and also we
are examining all the aspects and bringing
the necessary legislation very shortly.

(Inter ruptions)

MR. DEPUTY-SPEAKER : May I

request the Members to observe silence
pleass ?
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SHRI H. N. NANJE GOWDA : In the
Annval Report of the Central Vigilance
Commission, in the year 1985 there are
many cases where they have stated that
more payments were made to the contractors
by the bank officers. In one case they have
paid Rs 14.5 lakbs and in another case they
bave psid Rs. 7 lakhs. I do not want to
quote all those things. Because of these
things naturally they do not favour a con-
tractor for nothing. I want a categorical
reply from the Gove pment as to whether
they are going to bring jegislation to con-
fiscate this illgotten money, whether of the
LIC or of the banks.

SHRI JANARDHANA POOJARY : Sir,
the legislation is under consideration and
I have already stated, it will be brought as

carly as possible.
(Interruplions)

SHRIMATI BASAVARAJESWARI :
Sir, what are the total bank frauds so far
unearthed, the pumber of officials found
responsible and what action was taken
against them, and whether there bad been
greater attacks, lootings, robberies on the
banks all over India for the last 2-3 years ?
By what time the Jaw to check the frauds
and also formaticn of a National Bank
Security Force on the lines of Central
Industrial Security Force will be introduced
and enacted to check the frauds and

attacks ?

SHRI JANARDHANA POOJARY :
Sir, in the year 1986, 1822 frauds were
detected and a sum of Rs. 44,42,00,000 have

been involved.

Sir, we have taken action against these
employees and in the year 1986 we got con-
victions and 22 people were convicted And
so for as the penalties are concerned, we
have inflicted major and minor penalties in
449 cases, and in 243 cases, that means,
243 people were dismissed and they have
been removed from the Departments)

SO far as the security is concerned, if
¢he hon. Member kindly looks at this
Question, it does not relate to the security
aspect of the banking sector,
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SHRI V. SOBHANADREESWARA RAO:
Mr. Deputy-Speaker, Sir, this is a very
impcrtant svggestion given by the Vigilance
Commission. 1 would like to know from
the bon. Minister ~whether it has come to
the notice of his Ministry that some unscru-
pulous traders and the companies are
causing fire accidents with the coonnivance of
some insurance suthorities and are successful
in taking several lakhs and lakbs of rupees
as commpensation while the farmers could not
get the compensation though their crops are
really affected. It is because the defined
area is not & revenue village., He does not
get even a little bit of compensation for the
crop loss But these tobacco company
people and some traders who are desling with
the cotton, including those companies which
supply cotton {a the purchasing centres of
the Cotton Corporation of India, in Guntur
district, during the last year and tbe year
before last have succeeded in cheating the
Government to the tune of crores of rupees.

I would like to know whether such
instances have come to the notice of the
Minisiry and if so, whether ary enquiry has
been conducted and what action has been
taken against the people who are found to
be guilty. We request the Government to
accelerate the process of enquiry on those
cases for which the enquiry has not yet been
started and to speed up the enquiry and
take necessary action. Will the Government
come forward with suitable amendments to
take to task those guilty people who are
cheating the Government ?

SHRI JANARDHANA POOJARY :
Whenever frauds are reported and whenever
we find prima facie evidence, we have taken
action in those if the hon. Member has got
asy instance of fraud, it could be brought
to our notice and action will be taken,

SHRI V. SOBHANADREESWARA
RAO : You must come to my rescue. I put
the question whether specific instances have
come to his notice from Guntur district. He
bas given a general reply. Ihave specifically
asked about the Guntur district.

MR. DEPUTY-SPEAKER : He has
told about that. He will take actiog.
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{Translotion)

SHRI RAMSWAROOP RAM: Mr.
Deptuy Speaker, Sir, keeping in view the
incrzasing incidents of crimes in Banks 1
would like to know from the hon. Minister
as to how many dacoittiecs have been
committed in the banks during the last two
years and how much loss has been suffered
by the Government thereby ?

1English)

SHRI JANARDHANA POOJARY :
The question relates to the recommendation
of the Vigilance Commision and the legisla-
tion against any criminal offences. It is not
regarding the security aspect and also
dacoity.

[Tra. «i2 0]

SHRI1 GIRDHARI LAL VYAS: Mr.
Deputy Speaker Sir, it has been observed
that cases of thefts robberies, etc. occurred
the bhanks due to lack of proper arraagement
there. The cases of fraud are also increasing
day ty day. The reason is that the big
Officers are band in gloves with the capita-
lists. We must have observed that in
foreign countries also where Indian banks
have been opened, hundred of crores of
rupees have been bungled by these persons,
In such a situation will you make such
arrangemienis that the bank officers who
indu'ge in frauds are apprehended and action
is tekcn agaiost them ? According to the
figures available so far, action against only
24 persons has been taken out of one
thousand cases. It has also come to our
knowledge that 8 kg. gold deposited in a
bank in Bombav is missing and no action
has b«en taken against any of the Bank
Officers.

(Erglish)

MR. DEPUTY SPEAKER : Do not
make a statrment. Put your question.

[Translation]

SHRI GIRDHARI LAL VYAS : Will
such officers be punished ? When the nexus
between the crime and also this offence i
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there, definitely we have taken action earlier
and we are going to take action in future
also and legislation will be brought to cover
all the people.

MR. DEPUTY SPEAKER :

Shri
Basudeb Acharia. Next question .

SHRI VIJAY N. PATIL: Not Q. 656
but Q. 657 should be taken up because they
did not want the Question Hour to continue.
They wanted suspension of the Question
Hour. It is aood on their part not to ask

the question, You should abide by the
decision of the House.

MR. DEPUTY SPEAKER :

No. No.
Order please.

Views on Public Berrowings by Public
Sector undertakings and Monetary
Growth Targets

.+.

*656. SHRI BASUDEB ACHARIA :
SHRI AMAL DATTA :

Will the Minister of FINANCE be
pleased to state :

(a) whether the views of Government
are at variance with the views of the Reserve
Bank of India and the Economic Advisory
Council in respect of (i) public borrowings
by the public sector undertakings, (ii) per-
ferential treatment to the private sector and
(iii) targets of monetary growth, as reported

in the Financial Express dated 31 December,
1986, and

(b) if so, the areas of difference and the
reasons thrrefor ?

THE MINISTER OF STATE OF THE.
MINISTRY OF PETROLEUM AND
NATURAL GAS AND MINISTER OF
STATE IN THE MINISTRY OF FINANCB
(SHRI BRAHMA DATT : (a) and (b) The
Reserve Bank and the Government work ia
close consultation on matters of common
concern and the views of the Government
are not at variance with those of the Reserve
Bank of India in the matters referred to inm
the question. The Economic Advisory
Council bas not submitted any report to the
Government on these issues.
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SHR1 BASUDEB ACHARIA : A number
of public secter undertakings are issuing
bonds and Indian Railways have also formed
Indian Railways Financ: Corporation to
raise funds. I would like to know how far
this raising of funds will help these public
sector undertakings in  reducing their
dependence on budgetary support, whether
Reserve Bank of India has expressed any
reservation in regard to raising fuad by
public sector -undertakings, whether there
will be distortion in interest rate and whether
th s type of raising fund by the public sector
undertakings will ultimately lead to internal

bebt.

SHR1I BRAHMA DUTT: 1 am
surprised that this qu:stion is coming
from Mr. Basudeb Acharia. He is a great
supporter of public sector. Public sector
also requires funds end it has to be given
some concessions and when any publc
sector comes for cap t:] issue, we scrutinise
the whole thing, the requirement and all
tbat. Buat Government is of definite
opinion that this issye cf raising capital in
market by public sector is not gcing to
adversely affect any of the factors.

SHRI BASUDEB ACHARIA : I want
to know whether it is also a fact that
private sectors are also allowed to raise
funds. |1 want to know the amount raised
by public undertakings by issuing bonds so
far and how this amount has to be refunded.

SHRI BRAHMA DUTT: It will be
repaid from the carnings. Internal resource
generation is obvious. During 1986-87, the
public sector units namely, Lignite Corpora-
tion of India raised Rs. 61.2 crores,
National Hydro-elsctric Power Corporation
Ltd. Rs. 146 crores, Indian Petro-Chemicals
Corporation Ltd. Rs.95 crores, Madras
Refineries Ltd Rs. 15 crores, Mahanagar
Telephone Nigam Ltd Rs. 225 crores,
National Thermal Power Corporation Ltd
Rs. 180 crores, National Telephone Indust-
ries Rs. 150 crores, Indian Railway Finance
Corporation Ltd Rs. 250 crores and
Railways Ks. 256 crores. This amounts to
Rs. 1,122 crores out of a total of Rs. 5,488
Crores which is practically 20.4%. We take

Gare of both the things.
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SHRI BASUDEB ACHARIA: My
question is not answered as to whether
private sectors are being allowed to raise
funds by this method of issuing bonds.

SHRI BRAHMA DUTT : They are
allowed to raise funds. But the methodo-
logy of raising is different. The methodo-
logy adopted for the Public Sector is
different than the Private Sector.

SHRI BASUDEB ACHARIA : What is
that methodology ?

(Interrupsions)

SHRI AMAL DATTA : Sir,  the
Minister has stated that the Goverument
formulates its policies ir consultat'on with
the Reserve Bank. That of course is a
salutary obligation under the Reserve Bauk
Act. But there are areas of difference
between the Reserve Bank, the orinlons
expressed by the Reserve Bank and that of
the Government. It is the duty of the
Government to bring those d.fferences 10
Parliament and sort them cut, iuking
Parliament into confidence. However, that
has never been done and that 1s why we
have to rely on reports coming out i the
newspapers. 1 would rcquest that nenc. forch
such differences, if any, should be brought
before us. At the moment, the * quesuon
which has not been touched upon
is the preferential treatment given o Frivars
Sector...(luterruptions) The part of ihe
question which has not been answered 18 of
the preferential treatment given v Private
Sector. We all know that liberalisation is
the watch-word of this Government and it
wants the Private Sector to play a 1ar more
important part than it has becn hitherto
and the policy of the Government. , . .

MR. DEPUTY SPEAKER : Mr. Amal
Datta, put the qaestion. What do you
want ?

SHRI AMAL DATTA: Sir, in regard
t0 the borrowings by the Private Sector,
what new liberalisations have been allowed
by the Government both in respect of
domestic and foreign borrowings ? Wh .t has
been the total foreign borrowipgs .{ (he
Private Scctor up to date ?
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SHRI BRAHMA DUTT : The question
ddes not relate to foreign borrowing, But
only 1 can say about the first part of the
question of Shri Datta that there are no
differences of opinion between the Govern-
ment and the Reserve Bank on the* matters
referred in the Question. Discussions take
place. There has been no difference of
opinion. 1 cannot promise that there will
be no difference of opinion and I will bring
it to the notice of the hon. Members. The
whole thing, the whole question bhas arisen
out of a mis-reporting which was
clarified later on by one of the newspapers.
There is no question of preferential treatment
to this or to that. We have to take care of
the Public Sector. We have to take care of
Private Sector. We have got different
methodology. I can assure the hoa. Member
at this time, there has been no difference of
opinion betwesn the RBI and the
Government ..

(Interruptions)

SHR! AMAL DATTA : That is a part
of the origional question i.e. about the
pref~rzntial treatment...

(Intetruptions)

SHBKI BRAHMA DUTT : 1 deny it.
Tuere is no preferenual treatment .

(Interruptions)

SHKR!I ANANDA GAJAPATHI KRAJU :
Mi. Deputy -peaker, Sir, recently the
lod:an Ranways raised some funds through
tax-:ree bonds which they had issued and
these bonds were all cornered by the
commercial banks and used them for re-
tinancog various operatioss. Would this
kind of practice be stopped ? These
commercial banks and the public unde-
takings are going to lake over tax-free
bonds. Th:n, the general public will not
bave the advantage of this facility and this
will result in corpering of funds by certain
quarters to the detriment of others..,

SHRI BRAHMA DUTT: Wekeepa
close watch on this situation, None of the
sectors is starved of funds but rather they
arc over-subscribed. Wo keep a closs watch
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on the situation. If a situation arises, we
take corrective measures. Why should we
imagine ?

SHRI C. MADHAV REDDI : Has it
come to the notice of the Government that
several State Governments had requested
the Reserve Bank, Plancing Commission and
the Government of India to permit them to
raise tax-free 10 per cent rate of interest
bonds just like the Central Sector Com-
panies ? If so, whether Government has
considered the request ; whether Government
is going to permit the State Sector also to
raise bonds like this ? Sir, in each Annual
Plans, in each Five Year Plaps, public
sector has been allowed, the States are
allowed and the Planning Commission allows
the public borrowings, And that is decided
on merit that where they have to borrow,
what they have to do. We canpot give a
blanket cheque to them,

Utilisation of Deposits in Nationalised
Banks in Bihar

*657. SHRI VIJOY KUMAR
YADAV : Will the Minister of FINANCE
be pleased to state ;

(8) the number of natjonalised banks
branches in Bihar ;

(b) the amount deposited therein :

(c) the percentage of the total deposits
spent on the development works in Bihar
and the percentage of the totul deposits
given to other States ; and

(d) the difficolties being experienced in
spending most of the deposited amount for
development works in Bihar to accelerate
the pace of its development ?

THE MINISTER OF STATE IN THR
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (d)
A statement is given below.

Statement

(a) and (b) According to the provi-
sional information available from Reserve
Baok of Indis, 28 public sector banks, as
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at the end of September 1986, had 2443
branches in Bibar with deposit balance of
Rs. 4051 crores.

(c) and (d) The credit deposit ratio of
public sector banks in Bihar as at the end
of September 1986 was 36.3 per cent.
The present data reporting system does not
yield information relating to percentage of
deposits of any oope State deployed in
another State. However, the banks are
now required to keep 37.5 per cent of
their total time and demand liabilities in
Government or approved securities which
in turn is utilised for the purpose of
investment in various States, The credit
deposit ratio of banks in Bihar is ata
lower level than the All India average and
th: main factors responsible for it are
erratic availability of power, unsatisfactory
cemmunication facilities inhibiting
industrial growth and absence of adequate
number of bankable schemes emanating
from the State,

[Trans!ation]

SHRI VIJOY KUMAR YADAV:
Mr. Deputy Speaker, Sir, the question is
about backwardness of Bihar. The bhon.
Minister has said that credit deposit ratio
in the different banks in Bibar is 36 3.
It is lower them All India average and
the money deposited in these banks is
utilised for other states. This is what he
has said in his reply. I would like to
know from the hon. Minister whether it
is a fact that in several states, out of the
money deposited there in the banks,
somewhere 80 per cent and somewhere 100
per cent is utilised for the developn eatal
activities or is given as loan, If so, which
are those states ?

(English)

SHR1 JANARDHANA POOJARY :
Sir, no State has given 8o far 100% loans
for the developmental activities. The
Hen. Member knows that and is also
aware of the fact that out of Rs. 100
deposit, the banks have to make provision
for 37.5% as SLR and also 9.5% for CRR
as reservation and 10% incremental deposit
s Additional CRR. So, out of Rs. 100,
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Rs. 57/- goes for this sector and out of
remaining Rs, 43/- we bave to lend as
loans in the States. Now, here, not in
Bihar, 1 am just referring to the Hon.
Member we bave given even more than that
as loans to the State. The credit deposit
ratio of all-India is 65.5%. So far as
States are coacerned, even including your
Bihar State, banks bave ipvested in the
securities and that has been for develop-
mental activities. Banks have invested
about Rs. 614 crores for developmental
activities in the state securities in 1985.

[Transiation)

SHR] VIJOY KUMAR YADAV :
Mr. Deputy Speaker, Sir, I have asked as
to which are those states where the credit

deposit ratio is more then All India
average ?
LEnglish]

SHRI JANARDHANA POOJARY :

Sir, only in 7 States, the credit deposit
ratio is above 65% and in some cases even
about 90%. Here, the amount has flown
from other sectors also like the Reserve
Bapk of India, from NABARD and other
sectors. So, we accept the position that
the credit deposit ratio is lower in Bibar
because of want of certain infrastructural
facilities, bankable schemes, shortage of
power and want of communication facilities.
These are the factors which contribute and
exactly which are the States which bave got
more than funds, I will furnish to the
bon. Member.

[ Translation]

SHRI VIJOY KUMAR YADAV : Mr.
Deputy Speaker, Sir, the hon. Minister has
said that because of certain factors, more
money cannot be invested there., The
question arises as to whether all works are
not being done due to inadequancy of
funds. You bave said that the power
supply is irregular. You bhave aiso said
that communication facilities are unsatis-
factory. All these shortcomings exist in
Bihar, The reason is that per capua
investment as well as the gcneral pilan
allotment is the least in Bibar. In addition.
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whatever money people of Bibar themselves
deposit that too is not utilised in that
State and is given to other States. Keeping
in view all these things and also the
backwardness of Bihar, whbether the hon.
Minister will try to see that maximum
allotment of funds is made to the State and
the money which is deposited by the people
in the banks is also utilised in that State
itself. It should also be ensured that
regional imbalance is removed by developing
Bihar and bringing it at per with other
States.

{English)

SHR]1 JANARDHANA POOJARY :
It is a fact that the credit deposit ratio of
Bihar is very low and that is why we bhave
taken steps. Even the Reserve Bank
Governor had gone and met the Chief
Minister. Action has been taken and we
are requesting the Hon. Member to approach

the State Government. 1 have also written..,
(Interruptions).

Regarding the opening of the branches,
the State Government has not sent the list
of the branches duly ideatified. Out of
38 districts they have identified centres only
jo 16 districts. Not only that, so far as
the priority sector is concerned, our bapking
performance is better in Bibar. As against
40%, we have given in Bihar for the
priority sector 56.8%....(Inferruption’).

He wants to koow what steps we have
taken. As far as the direct advance in
agriculture is concerned, we bave been able
to give 19.9% as against 16% of All India
target. In the case of weaker section, we
bave been able to give to the extent of
21.9% as against 10.8% of all India figure.
So, steps are being taken.

DR. C.P. THAKUR : Even after the
meeting of the Chairman of the Reserve
Bank of India, I don’t think the credit
deposit ratio has improved in Bihar.
About 14000 small scale indastries are sick
and major industries like Rohtak, Soap
Paper Mills are also sick. s the Depart-
ment of Finance, Ce.tral Government doing
something pointed to accelerate the
inG .~trial development of Bihar, so that
s ratio will improve ?
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SHRI JANARDHANA POOJARY :
Steps are taken to examine the cases of all
sick units and wherever it is necessary and
whenever it is viable, action has been taken
and accelerated flow of credit is given to
them ; but on the merit of each individual
case.

{Translation)

SHRI RAM BHAGAT PASWAN:
The hon. Minister has said in his reply that
Bibar has been provided Rs. 614 crores. I
wouid like to submit that even now in
Bibar several small scale and big industries
are almost on the verge of teing closed
down due to financial crisis. 1 would like
to know from the hon. Minister as to how
many applications from the small scale
industries have been received from Bibar
and how much payment has been made
against the amount demanded by them ?

Are you going to make payment according
to the demands made ?

[English)}

SHR]1 JANARDHANA POOJARY !
Sir, I don’t have the information with me
now.

Uncleared Loans given in Credit Camps

*658. SHRI NARSING SURYA
WANSHI : Will the Minister of FINANCE
be pleased to state :

(a) whether Government have decided
that uncleared loans given in credit camps

could be written off at any period of time ;
and

(b) if so, the reasons for such decision?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANAKDHANA POOJARY) : (a) No, Sir.

(b) Does not arise.
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SHRI NARSING SURYAWANSHI :
I would like to know from the Hon.
Minister what is the percentage of Joan
advance under anti-poverty programme and
what is the quantum of amount involved in
sick industries aond such anti-poverty
programmes,

SHRI JANARDHANA POOJARY :
The latest figure that is available is ; under
anti-poverty programme for weaker section
we have been able to give Rs. 5470 crores.
Regarding the amount that is being lockedup
in sick industries in the large, medium and
small scale sectors from ithe banking sector
is about Rs. 4000 crores. 1f you take into
consideration from other financial institutions
it will come to Rs, 4604 crores.

SHRI NARSING SURYAWANSHI : 1
would like to know whether he has gone
through the book printed by the Karnataka
State Janata Party regarding these loan
melas and what is his reaction ?

SHRI JANARDHANA POOJARY : It
is truc that the State Janata party hae
printed a book on oan melas and they have
eriticised. They have printed in the book
all the criticism against loan fuactions in that
book and we do not want to react to that.
Our commitment to the weaker sections is
to accelerate flow of credit to them. We
want to uplift the poor p=ople and we want
to help them. (Interruprio:s) It is the
commitment given to the nation by our hon.
Prime Minister. That commitment will be
honoured. This commitment is given not
only inside the Parliament but outside the
Parliament. Even if thers is strong opposi-
tion from Karpataka Janata party—whether
soming from Chief Minister—we are
igeoring it and we are proceeding ahead.

(Interruptions)

DR. V. VENKATESH : The Minister
is using this to tranish the image of the
Karpataka Chief Minister. (Interruptions)

MR. DEPUTY SPEAKER : 1 will go
through the record. I have called Shri
Tulsiram. Nothing will go on record.

(Interruplions)**
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[ Tsansiation)

SHRI TULSI RAM: Mr. Deputy
Speaker, Sir, I want to know from the hon.
Minister as to how much money has been
distributed throughout India in the credit
camps ? (Intesruptions)

If the loans have been provided in
Andhra Pradesh, then bow much amount -
bas keen paid and how much amount has
oot been recovered ? I also want to know,
as has been said by hon. Member Dr.
Venkatesh and other hon. Members, whether
it is a fact that in these credit camps, the
genuine poor people who need money are
not getting loans and Party members are
getting these loans ? (Isrerruptions) Is it also
correct that you want to write off these
loans ? (Interruptions)

(English)

SHRI JANARDHANA POOJARY : Sir,
in the credit camps the loans are given to
the weaker scctions under different pro
grammes. The Joans are given even -
Andhra Pradesh where 1 have attendedin
pumber credit cemps earlier. There, Sir,
these loans are given under IRDP pro-
gramme, onder DRI scheme, under self-
eduated unemployed scheme and so maay
other schemes. Here the beneficiaries are
identified by the State governments and the
complaint is...(Xnserrrptions)

(Interruptions)

MR. DEPUTY SPEAKER : Order,
order. Order, please.

SHRI BASUDEB ACHARIA : Guide:
lines are not followed. Loans are distributed
to Congress(I) people.

SHRI JANARDHANA POOJARY :
Under IRDP, no Joan could be given unless
it is identiied by DRDA and the local
government. If at all any complaint is
received, it is received from Andhra Pradesh
that they are giving loans to Telugu Desam
Party people. That is the complaint we have
received.

(Interrupiions)
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MR. DEPUTY SPEAKER: Order
Jlease. 1 am not allowing anyone. Nothing
to go on record.

(I'nte-rup.lons)**

World Bank Loan for mport of Skimmed
Milk Powder/Butter O/l

%659, SHR1 C. MADHAV REDDI:
Will the Minister of FINANCE be pleased
to state :

(a) whether Government propose t.o take
World Bank or any other loans for import
of skimmed milk powder/butter oil and

other farm products ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND WMINISTRY OF
STATE IN THE MINISTRY OF FINANCE
(SHRI BRAHMA DUTT) : (a) No, Sir,

(b) Does not arise.

SHRI C. MADHAV REDDI : Sir,
may I know whether the Governmex_:t has
banned the import of milk powder in th..s
country ? 1 would also like to know in
1985¢86 what is the total quantity of m!lk
powder imported commercially or as an aid.

SHRI BRAHMA DUTT : Sir, in fact
the milk powder is lmpoited as assistance,
purely a grant. The question was about
loan. But 1 am telling that the total
quantity that is brought as gift :

Skimmed milk

powder — 2,31,959 tonnes ;

Butter oil — 65,358 tonnes ;

Butter — 20,669 tonnes.

I 4o not have the value in rupees. !f tl.xe
bonourable Member wants, I can give in
terms of that.

*¥Not recogded.
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SHRI C. MADHAV REDDI: My
question was addressed to the Ministry of
Agriculture. Ubofortunately it went to the
Ministry of Finance and it only deals with
the loan oportion. 1 am at 2 loss to
understand it.

Though you are not directly dealing
with the subject, I would like to know when
the powder is imported, Low it is being
uszd, who is using it and at what price you
are transferring it to the Dairy Development
Corporation, etc.

SHRI BRAHMA DUTT : All these
things are distributed through our National
Dairy Development Bosrd and Indian
Dairy Corporation. How it is used, all
of us know when we take milk.

I think the honourable Member is
trying to know something else. That I
will explain. We take some loan also but
that loan is not to import commodities. It
is to create iaofrastructure like erection of
chilling plant. No commodities are
purchased from loans. They are purely
obtained as gift or assistance.

SHRI R.P. DAS: Sir, it is not a
question of loan or grant. I would like to
know whether the Minister is aware that
this sort of import of skimmed milk powder
or butter oil or any other product generally
adversely affects the development of animal
busbandry in the country. That is the
question. Please answer this.

SHR1 BRAHMA DUTT:
unable to agree with the honourable
Member. In fact, this assistance has been
able to execute the Operation Flood-I,-II
and now-I1I. We have no separste assess.
ment about the impact of Operation Flood.
But in 1969-70, the total production of
milk in India was 21.6 million tonnes. But
today in 1985-86, it is 42.3 million tomnes,
practically double.

Sir, I am

(Transiation)

SHRI SHYAM LAL YADAV: Mr.
Deputy Speaker, Sir, is there amy guaranty
about the milk powder and the butter oil
we received as gifts ? In many EBuropean
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and maay other countries some doubts
bave been expressed and many countries
like Bangladesh bave returned the skimmed
milk and powder because it is apprehended
that there might have been any radiation
effect due to Chernobyl leakage. 1 also
want to know what is the procedure of
their distribution to the States’ Co-operative
Societies for preparing milk ?

SHRI BRAHMA DUTT : Sir, 1 have
alrcady stated in the beginning tbat it is
being utilised for Operation Flood 1 2, 3.
These items are distributed keeping in view
the schemes running under Operation
Filood 1,2, 3 in each State. Both these
organisations are world renowned organisa-
tions. Tt is ensured that milk powder and
butter oil are fit for consumption and also
that they do not affect health adversely.

[Englis h}

SHRI VIJAY N. PATIL: According
to our information, the Government of
West Bengal did not produce sufficient
milk in their State, that is why, we have to
supply them milk from Gujarat and
Mabarashtra. Every day lakhs of litres of
milk are sent from Nagpur and Gujarat to
West Bengal. Will the Government consider
to give them more powdered milk as
compared to other States so that we bpeed
not send milk there and the West Bengal
Government cap meet their requirements
with powdered milk ?

SHRI BRAHMA DUTT : I am unable
to agree to the proposal because it will
adversely affect the economy of Maharashtra
and Gujarat and also adversely affect their
shouting capacity bere.

1Translation)
Loans for Purchase of Animals

%660, SHRI DILEEP SINGH
BHURIA : Will the Minister of FINANCE

be pleased to state :

(a) whether Government are aware that
on the death of apimals purchased with the
amount advanced os loans by banks under

the Anti-Poverty Programme the beneficiarics
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are found unable to replenish the live-stock
with the meagre amount of insurance
claims resulting in huge amounts of ciaim
lying unutilised in banks ; and

(b) if so, the remedial being

taken in this regard ?

steps

{English]

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b)
A Statement is given below.

Statement

The General Insurance Corporation of
India has reported that its subsidiaries
provide insurance cover for livestock assets
given under the Integrated Rural Develop-
ment Programme The sum insured is the
total cost of amimal and in the event of
the death of the animal, the claim amount
received by the bank braach from Insurance
Company is normally used for purchasing
a new animal for the beneficiary. Whenever
the purchase price of a new animal is bigher
than the claim amount received, banks
also grant additional loan, to the extent of
the shortfall, on merits of the case.
.Howevefr: if the beneficiary is not interested
in acquiring a ncw animal, the claim amount
is to be adjusted to the borrower's loan
account.

' Transiation)

SHR]I DILEEP SINGH BHURIA :
l\.'lr. Deputy Speaker, Sir, my question is
simple and straight. Whatever loan is given
for goats or buffaloes under the I.LR.D.P.,
that is arranged by the bank. After the
death of a cattle, the beneficiary has to run
f.om pillar to post but he does not get
money in time. I want to know from the
hon. Minister, as to whether it is possible
that arrangements are made that within 15
to 20 days he is able to restart g
profession ?
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SHR] JANARDHANA POOJARY :
Whenever the money is realised from the
insurance company, it is adjusted against
the amount due to the bank. In some
cases, even the Stat: Governments demand
the subsidy amount to be adjusted from the
amount realised from the insurance
company. We are examining this question.
It is a very pertinent guestion that has been
raised by the hon. Member.

[Tran lation)

SHRI DILEEP SINGH BHURIA :
All the formzlhies are completed through
the bank by entering mto contract with the
jnsurance comames I want to know as to
how much money is deposited in banks
which has not beep handed over to the
people and by when these cases will be

disposed of ?

[English]

SHRI JANARDHANA POOJARY :
The premium amount tbat has been
collected by the insurance company is about
Rs. 51 crores.

SHRI UTTAM RATHOD : Here, it is
stated that wheo the animal is lost, the loss
is made up through the claim of the
insurance company, and if some amount is
lacking, the State Bapk gives some more
loan. I would like to know that if the
person does not want to purchase the
apimal again baving seen the trouble, is he
treated as a benafic ary under the IRDP ?

SHRI JANARDHANA POOJARY :
Actually, insurance is made for all the
IRDP cases. The amount is available once
JAeain for the purchase of a second animal,
when there is death of the first animal end
e is treatd as a beneficiary of the IRDP.
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Demolition of Union Government Buildings
in Rajkot

635. SHRIMATI PATEL RAMABEN
RAMJIBHAI MAVANI :

Will the Minister of URBAN
LOPMENT be pleased to state :

DEVE-

(a) whether some buildings or structures
owned by Union Government have been
demolished by the Rajkot Municipal
Corporation ;

(b) if so, the details thereof including
the reasons ; and

(c) whether a city Corporation has the
authority to demolish the buildings owned
b_y Union Government and if so, in which
circumstances ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) and (b) No
building or structure owned by the Union
Government under the control of CPWD
has been demolished by the Rajkor Muni-
cipal Corporation. Information relating to
the buildings under the control of other
departments shch as Railways etc. is being
ascertained.

(c) Government Building Act 1899
(Central Act 1V of 1899) exempts buildings
and lands which are the property or in
ocfcupation of the Government and situated
within the limits of a municipality from
operation of municipal building laws.

(Translation}
Constraction/Sale of Flats by DDA
*636. SHRI RAJ KUMAR RAI : Will

the Mipister of URBAN DEVELOPMENT
be pleased to state :

(a) the category-wise number of flats
constructed and sold by the Delhi Develop-
ment Authority in Delhi during the last 3

years ; and
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(b) the category-wise number of flagg
proposed to be constructed during 1987-88
and the places where these flats are pro-
posed to be constructed ?
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Flats con-
structed under various categories and
allotted during the last three years (upto
28.2.1987) are as under :—

CONSTRUCTED
SFS MIG LG JANTA EWS etc. TOTAL
8223 9182 8910 3083 3252 132,650
ALLOTITED
General Housing Scheme :
MIG LIG JANTA TOTAL
19287 15740 14488 49,515
New Pattern Scheme 1979 (HUDCO) :
MIG LIG JANTA TOTAL
9801 15234 20416 45,451
Self Financing Scheme :
CAT-1 CAT-lI CAT-111 TOTAL
862 8131 4947 13,940
(b) 28,696 Flats are propdsed to be (c) the progress made in regard to

constructed during 1987-88 in the various
colonies all over Delhi as per category-wise
details given below :—

SFS —_ 9727
MIG — 7055
LI1G —_ 4963
JANTA /BWS/CSP -— 6950
Total —_— 28696

Steel Stock Yards in Madhya Pradesh

#637. SHRI K.N. PRADHAN : Will
the Minister of STEEL AND MINES be

pleased to state ¢

(a) the names of cities of Madhya
Pradesh in which fthe Steel Authority of
India bad decided to open steel stock

yards ;

(b) the nam~s of cities in which stock
gards have been opened so far ; and

opening of steel stcck yards in the remaining
cities ?

THE MINISTER OF STEEL AND
MINES (SHRI K C. PANT) : (a) to (c)
SAIL is already operaticy steel stockyards at
Gwalior, Indore and Bhilai and a consign-
ment agency yard at Jabalpur in Madhya
Pradesh. It bas no plan at present to open
any more stockyard in the State of Madhya
Pradesh.

[ English)

Evaluation of Operation Flood-11

%638. SHRI G.S. BASAVARAJU :
DR.KRUPASINDHU BHOI :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether a joint mission of European
Ecomomic Community and World Bank,
evaluated the performance of Operatiog
Fiood-II Programme recently ;
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(b) if so, the recommendatioas made by
the mission ; and

(c) the correttive steps proposed ?

THE MINISTER OF AGRICULTURE
(DR. G.S. DHILLON) : (a) A joint misson
of Consultants appointed by the European
EBconomic Community (EEC) and the World
Bank had visited India in July-August, 1986,
to review Operation Flood-11 Project and to
make an appraisal of the new Project
Operation Flood-I1I. The EEC bhave
informed that the purpose of the study by
the Consultants was not an overall evalua-
tion Flood but to analyse specific aspects of
the Project where knowledge had been
considered insufficient for the preparation of
& new project.

(b) Some of the recommendations
contained in the draft reports of the Con-
sultants are the following :—

(i) Internal production of dairy pro-
ducts (SMP and Butter) has reached
the level that India’s import of
commodities (SMP and BO) for
recombination into liquid milk
during the lean season can be
reduced substantially or terminated.
Imports of dairy products (either
donated, subsidised or commercial)
can, in the present situation of
growing ir.digenous stocks, damage
the strengthening of the co-opera-
tive industry.

(i) In the short run, solutions to the
phenomenon of “milk hohidays”
and surpluses should be found
through the expansion of processing
capacities and marketing. In
particular, the use of indigenously
produced commodities for liquid
milk recombination .should be
expanded.

(iii) An adsquate statistical apparatus
for the monitoring of evolution of
production is greatly needed.

(iv) There arc target groups in the
population for which milk is con-
sidered to be indispensable and for
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which market rates are prohibitive.
Policies could be planned and
implemented to give them preferential
access to milk through subsidised
distribution, both in rural and urban
areas.

The newly established National
Dairy Co-operative Federation of
lndia (NDCFI) can only a truly
coordinating role at the all India
level for the whole of the co-
operative industry when the demo-
cratic process from the grass roots
level vpwards has taken stronger
bholc. Safcguards should be built
ip against the unequal strengths of
regional interests entering into this
national process of coordination,

The input services programme is an

essential component in the drive
for production enhancement and an
instrument in the organisation of
marketing co-operatives. Renewed
attention should be given to this
aspect of Operation Flood in order
to take definite steps towards
integration with State Services so
as to achieve higher levels of
efficiency.

Genetic upgrading of milk animals
should be oriented towards indi-
genous breeds which have proved
to have a milk potential, and
towards buffaloes.

On feeding, improvements should
come from the commercial exploita-
tion of all the tecnniques already
dzveloped for improving the intake
and digestibility of crop residues.

Consolidation and strengthening of
existing village societies and milk-
sheds must be given precedence
over expandidg into new areas.

There are -indications from Project
Authorities that a renewed effort
should be made in investment for
incr.eas‘mg the processing the pro-
cessing capacity. It has been
estimated that the processing capa-
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city should be, by 1990, twics that
presently installed. This would
i nvolve an enormous capital invest-
ment programme which would have
to be carried out at very high
speed.

(xi) Present infrastructures are unable
to cope with the present and future
nceds of the milk and dairy pro-
ducts marketing question. The first
priority is to establish a co-opera-
tive coordinating body at national
level with appropriate technical
infrastructure and sufficient
delegated decision making power
over marketing questions.

(xii) Coordination and division of labour
could be achieved among different
States and Federations for the
production and marketing of dairy
products such as commercially
produced sweetmeats and aseptic
milk,

(xiii) One point of excellence in the co-
operative dairy industry so far
developed along the “Apand
pattern” 1s its techoical efficiency
in transferring liquid milk over long
distances and on a large scale.
This has a role in Indian dairying.
The present seasonal oversupplies
of milk might generate a rush into
dairy product manufacturing
investment,

(xiv) Liquid milk sales promotion should
have the bighest priority.

(c) Since the draft reports indicated that
the views of the consultants did not
necessarily represent any official view of the
financing institution, the Government did
not consider it appropriate to take any
action in the matter.

[Translation,
Soyabean Cultivation

*639. SHRI HARISH RAWAT : Will
the Minister of AGRICULTURE be pleased

to state :
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() whether there is any scheme to
encourage cultivation of soyabean in Uttar
Pradesh during 1987 ;

(b) if so, the total quantity of soyabean
likely to be produced in the State during
1987 ;

(c) whetber some areas of the State,
especially hill areas, are most suitable for its
cuitivation ; and

(d) if so, the steps being taken to
encourage cultivation of soyabean in these
arcas ?

THE MINISTER OF AGRICULTURE
(DR. G.S. DHILLON) : (a) A sub-project
increasing soyabean production under the
Centrally Sponscred National Oilseeds Deve-
lopment Project is in operation in Uttar
Pradesh during the Seventh Five Year Plan
period.

(b) Tentative soyabean production target
for Uttar Pradesh for 1987-88 is 5.50 lakh
tonnes. )

(c) and (d) Yes, Sir. All the potential
districts including hili districts have taken
up for soyabean development under National
Oilseeds Development Project,

[English)

Subsidised Foodgrains to Workers uader
NREP and RLEGP

*640. SHRI .S.G. GHOLAP : wil
the Minister of AGRICULTURE be
pleased to state :

(a) whether Union ‘Government are
giving foodgrains to States at subsidised
rates for distribution amongst the workers
under the National Rural Employmest
Programme and Rural Landless Employment
Guarantec Programme ;

(b) if so, whether Government of
Mabharashtra have requested for supply of
foodgrains at subsidised rates under the
Employment Guarantee  Scheme being
implemented by the State ; and
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(c) if so, the reaction of Union
Government thereto ?.

THE MINISTER OF AGRICULTURE
(DR. G.S. DHILLON) : (a) to (c¢) Under
National Rural Employment Programme
(NREP) and Rural Landless Employment
Guarantes Programme - (RLEGP), it is
obligatory for the State Governments to
give to the workers 1 kg. of foodgrain per
manday as part of the wages. The State
Governments have to pay full cost of the
foodgrains required for this purpose but
the workers are given foodgrains at subsi-
dised rates.

2. During 1985-86 it was decided that the
State Governments which agree to give
at least 40 percent of the wages to the
workers in foodgrains will be given
foodgrains by the Central Government
free of cost. This percentage has now
been raised to 50 per cent of the wages
payable to the workers.

3. Government of Maharashtra expressed
their inability to give to the workers
engaged uader NREP/RLEGP more
than 1 kg. of foodgrains per manday.
In view of this, free foodgrains are not
being given to the State of Maharashtra,

4. The Government of Maharashtra asked
for supply of foodgrains at subsidised
rates for distribution under their
Employment Guarantee Scheme (EGS)
during the year 1985-86. As Employ-

ment Guarantee Scheme (EGS) is a
State Scheme, this request was not
accepted.

Proposal for Slum Improvement in
Madbya Pradesh

®641. SHRI PRATAP BHANU
SHARMA : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(a) whether Madhya Pradesh Govern-
ment has submitted proposals for slum
improvement in the State for approval and
sanstion by Union Government ;

(b) if 80, the details thereof ;
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(c) whether these proposals have been
sanctioned ; and

(d) if pot, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) to (d) Yes,
Sir. The Government of Madhya Pradesh
forwarded in February, 1986, slum upgrada-
tion schemes for Indore and Bhilai for
securiag assistance from UK Government
or through other suitable bilateral assistance.
In Indore the project envisages upgrading
27,000 dwelling upits on slum areas at an
estimated cost of Rs 557 lakhs. At Bhilai,
it is proposed to upgrade 27,427 dwelling
units in slum areas at an estimated cost of
Rs. 662.41 lakbs. These projects envisage
environmental improvemevt of urban slums
and creating infrastructure like flush toilets,
tap-points, provision of access road, street
light etc. The possibility of procuring DDA
assistance through UK Government for
these projects is being explored.

Internationsl Seminar Organised by
I.L.O. in Delhi

*642, SHRI THAMPAN THOMAS :
Will the Minister of LABOUR be pleased
to refer to the reply given to Unstarred
Question No. 1900 on 17 Novembezr, 1986
regarding Interpational Seminar organised
by ILO in Delhi and state :

(a) whether the detailed proceedings
and recommendations of the Seminar have
been received ;

(b) if so, whether Government have
studied the recommendations ; and

(¢) if so, the steps taken to develop
more rural industries for generarion of self-
employment ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA): (a) The detailed proceedings
and recommendations of the Seminar have
not yet been received.

(b) and (c) In view of the above reply
to (a), do not arise.
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[Transiation)

News Item “DDA Hourdles/Irk Builders”

#643, SHRI BALWANT SINGH
RAMOOWALIA :
SHRI! TEJA SINGH DARDI :
Will  the Minister of URBAN

DEVELOPMENT be pleased to state :

(a) whether the attention of Government
has been drawn to the ncws itéms appearing
in the ‘Times of India’ dated 10 March,
1987 under the caption “DDA hurdles irk
builders” ;

(b) if so, the difficulties pointed out
by the private builders in Delhi ; and

(c) the reaction of Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHR1 DALBIR SINGH) : (a) Yes, Sir.

(b) The news item, after mentioning
difficulties like non-involvement of private
builders and non-adoption of new techniques
in house building, decries the attitude of
goveromental agencies, like the Delhi
Development Authority, for placing hurdles
in the way of builders.

(c) Government have always been
open to the suggestions of the builders or
any other forum to increase houving stock
in the country. There is, no truth in the
allegation that hurdles are being placed
in the way of builders,

(English]
Laonching of Teletrast of India

*644. SHRI LAKSHMAN MALLICK:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether the TV Programme Produ-
cers Guild of India has decided to launch a
National TV News Agency ‘Teletrust of
India’ to provide Doordarshan with daily
video news-clips from all over India and
abroad ; and
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(b) if so, the details in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANJA) :
(a) and (b) Yes, Sir. The Guild bhas
informed Doordarshan of ther decision to
launch such an agency. However, no
details of the project have been furnished
by them.

Grant to Children’s Film Society

*645. DR. B.L. SHAILESH: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the amount of grants paid io the
Children’s Film Society during the last two
years and proposed to be paid during the
current year ;

(b) the check being exercised by
Government over the proper spending of
this money by the Society and the type and
quality of films produced by it ;

(c) wbether this Society has recently
revised its production modality by intro-
ducing a three-tier programme to encourage
talent and to promote better professionalism
in the field of children’s film production ;
and

(d) if so, the details of the new three-
tier format ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR1 A.K, PANJA) :

(a) (Rs. in lakhs)
Year Grants-in-aid sanctioned
Plan Non-Plan Total
1985-86 63.35 10.00 73.35
1986-87 33.25 11.90 45.15

A provision of Rs. 87.40 lakhs (Rs. 75
lakbs on Plan side and Rs. 12.40 lakhs on
Non-Plan side) has been proposed as grant-
in-aid to the Society, in the budget for
1987-88.

(b) to (d) A statement is gives below.
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Statement

The Children’s Film Society, India being
an autonomous body, the Government does
not control its day-to-day activities.
However, the Society is required to get its
accounts audited and to submit the audited
accounts along with the annual report for
each financia] year to the Government.
Besides, the General Body of the Society
and its Executive Council, both of which
have two representatives of the Government
of India, are responsible for exercising
supervision oa the production and financial
activities of the Society.

2. Keeping in view the need to have a
professional approach to production of films,
the Society bhas introduced a three-stage
production procedure since June 1985.
Under the new procedure, in the first stage,
only the story or synopsis of a script and
approximate budget is required to be
submitted, along with the prescribed entry
fee. 1If the story/synopsis is found suitable,
the person concerned is asked, in the
second stage, to commence work on the
actual script/screen-play. After he/she has
submitted a detailed script/screen-play, the
Society pays a fixed subsidy to him/ber.
In the third stage, if the screen-play is
approved by the Script Committee of the
Society, the project is considered for taking
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up for production. The prospective pro-
ducer is invited to meet ths production
Committee while finalising the budget and
other relevant details.

Assistance under World Food Programme

%646. SHRI BANWARI LAL
PUROHIT : Will the Minister of
AGRICULTURE be pleased to state :

(a) the States that have availed of the
foodgrains assistance under the World Food
Programme for various labour iotensive
works during the year 1986-87 ;

(b) the guantum of assistance given by
way of foodgrains, pulses and vegetable oil
to different States during the period ; and

(c) the assistance given to Maharashtra
and the extent to which it has been utilised
duriog the above period ?

THE MINISTER OF AGRICULTURE
(DR. G.S. DHILLON) : (a) and (b)
Commodity assistance provided to different
States for labour intensive activities during
1986-87 under the World Food Programme
(WFP) is given below :—

(Quantities in Metric Tons)

STATE COMMODITIES
Wheat Rice Vegetable oil Pulses
Bibar 1000 — — 100
Haryana 2300 — — —
Karnataka 7182 _ 465 —
Madhya Pradesh 1600 698 100 150
Maharashtra 4857 _— 500 378
Orissa 1000 500 — 50
Rajasthan 14778 —_ 1283 340
Uttar Pradesh 4020 — 200 200
TOTAL 26737 1198 2548 1218
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(c) Commodity assistance provided by WFP to Mabhagashtra and its wilisetion i®

1986-87 is as under :—

(Quantities in Metric Tons)

Commodity Aid provided Aid utilised
(1st April, 1986 to 31st (Ist April, 1986 to
March, 1987) 31st December, 1986)
Wheat 4857 3,799
Vegetable Oil 500 379
Puises 378 367

New Work Culture in Steel Plantg
under SAIL

9647. SHR!1 K. RAMAMURTHY :
Will the Mipister of STEEL AND MINES
be pleased to state :

(a) the details of the new work culture
introduced by the Steel Authority of India
Limited (SAIL) io the public sector steel

plants ;

(b) whether this has resulted in a
shortfall in production ; and

(¢) if so, the steps taken to establish
avenues for adjustment to the new work

ethos ?

THE MINISTER OF STEEL AND
MINES (SHRI K.C. PANT): (a) The
new work culture introduced by SAIL
focusses primarily on better team work and
higher levels of discipline. The main
ingredients of this new work culture are —

(i) Better team work and coordination;

(ii) Information sharing with reduced
emphasis on hierarchical levels and
status ;

(ili) Better human touch to enhance
participation and dignity of the
employees by decision making
through participative  forums,
implementing procedures for quick
redreasal of grievances and promo-
tion of Suggestions Scheme and
small group activities ;

(iv) Job enrichment by proper delega-
tion of authority and accountability
and an appraisal system and
promotion policy based on rerfor-
mance ;

(v) Better discipline—personnel,
organisational and technological—
to ensure that everyone works
towards the same organijsational
goal, efforts to curtail absenteeism
and over-time, better safety and
house keepiog ard a sy-tem of
proper handiog over and taking
over of equipment at the end of
shifts ;

(vi) Greater emphasis on operational
consistency to sustain a high level
of performance throughout the year
rather than intermittent spurts of
high production ;

(vi) Human resource development
through continuous updating of
knowledge, skill and attitude,

(b) In some plants of SAIL there wers
some initial problems of adjustment to the
improved work practices being brought
about to bring the desired discipline in
areas like technical, personnel and technolo-
gical. SAIL fecls that now therc is a better
awareness of the need for improverd
discipline in all spheres and since this fecling
is getting consolidated, it will bave a salutary
Jong-term effect.
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(c) SAIL employees are adjusting to
the nmew work practices. Steps taken to
enable the employees to adjust to the new
work culture :ncluded educating and invol-
ving the employees through training
programmes, scminars, workshops etc.,
seeking the cooperation of the trade unions,
counselling the erring workers, looking after
their welfare, improvement in the workiog
conditions etc.

Production in Units of Hindustan
Copper Limited

*648. SHR1 ATISH CHANDRA SINHA:
DR. V. VENKATESH :

Will the Minister of STEEL AND
MINES be pleased to state :
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(a) whether the production in the various
units of the Hindustan Copper L mited has
been falling during the last six months ;
and

(b) if so, the facts and reasons thereof ?

THE MINISTER OF STEEL AND
MINES (SHR! K C. PANT): (a) and (b)
Hindustan Copper Limited bhas three units
viz. Khetri Copper Complev (KCC) in
Rajasthan, 1ndian Copper Complex (ICC) in
Bihar and Malanjkhand Copper Project
(MCP) in Madhya Pradesh. While ICC and
KCC have smelting and refining capacities,
only copper concentrates are produced at
the MCP. The estimated month-wise pro-
duction during 1986-87 of Blister Copper
and metal in concentrate from these three
vnits is as follows :—

(Unit : Tonnes)

Month K.C.C, 1.C.C. M.C.P.
Blister Metal in Blister Metal ip Metal in
Copper concentrate Copper concentrate concentrate
Apr. 86 2020 1093 1050 794 928
May. ‘86 2100 1226 1201 1017 1049
June.’ 86 1300 1250 1202 995 1004
July.’ 86 2150 1695 1300 981 831
Aug.’ 86 1£30 1405 1100 1112 1259
Sep.’ 86 1500 1343 1261 1284 1472
Oct.’ 86 2200 1579 1301 1252 2028
Nov.’ 86 1710 1572 1052 1175 1610
Dec.’ 86 2300 1889 875 1235 1911
Jan.” 87 2100 1748 1131 1047 1864
Feb.’ 87 2204 1488 910 1083 2316
Mar.’ 87 3062 1834 950 1291 2104
Total 24826 18124 13333 13228 18376
Grant Total 1. Blister Copper 38159 tonnes

2. Metal in concentrate

49728 tounnes

The overall production in HCL has thus not declined over the months.
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Poblication of Yojana in Kannada

649. SHRI V. S. KRISHNA 1YER:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whetner ‘Yojana’, a fortnightly of
the Pianning Commission, is being published
in Kannada ;

(b) if so, the pricc per issue ;

(c) the annual cost of publishing the
magazine ; and

(d) the revenue realised per year from its
sale ?

THE MINISTER OF STATE FOR
INFORMATION & BROADCASTING
(SHRI A.K. PANJA): (a) Yojapna in
Kannada published by the Publications
Division on behalf of the Planning Commis-
sion is a monthly journal.

(b) The price per copy is Rs. 2.50.

(c) The annual cost of production on
printing, cost of paper including editorial
expenses is Rs. 1.55 lakhs approximately.

(d) The revenue realised from the sale
of Yojana, Kannada is as follows i~

Perniod Amount in
Rupees
(i) August 85 to March 86 3,880.60

(ii) April 86 tv December 86  4,389.60

Ol4d Age Penslon for Farm Workers

*650. SHR1 AMARSINH RATHAWA:
SHRI CHINTAMANI JENA :

Will the Minister of LABOUR be pleased
to state :

(a) whether Urioon Government have
any scbeme for grant of oid age pension to
farm werkers when they become very old
and are unable to do any work ; any
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(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (HRI P.A.
SANGMA) : (a) and (b) At p-esept there
is no such scheme. However, Kerala, Andhra
Pradesh and Tamil Madu heve Pension
Schemes for Agricoiturel Latourere. Ip
addition, almost all States;Union Territories
have Old Ape Pepsior Schemes thropgh
which pension ranging teiween Rs 30/- to
Rs. 60/- per month is pai¢ 1o every eligible
person, including agr'cul'u: 1/ferm workers.

Coverage of Nehru Gold Cup Invitation
Football Tournament

%651. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the WM:nister of
INFORMATION AND BKROADCASTING
be pleased to state :

(a) whether Union Government had:
received apy request from tke Kerals
Government or frcni the orgenicers of the
Nehru Gold Cup Icvitet:cr Fcottall Tourna-
ment recently held at Caj.cut i Kerala, for
adequate coverage of the tcurnament on
Doordarshan ;

(b) whether the tourrament was fully
covered by Doordarshan ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE FOR
INFORMA1ION AND BROADCASTING
(SHR1 AK. PANJA): (a) to (c) The
request for adeqg.ate coversge ~f Nehru Gold
Cup Invitation Fcottall Tourpament was
received by Docrderstan. D-ordarshen had
telecast live, on the national petwork on
5.2.1987 final match of the Netru Gold Cup
Iovitation Football Tournamsest. Deferred
coverage of one of the two semi-finals was
aleo put out on patiopal ne'work onm
4.2.1987. Besides these, D:-orda-shan Kendra,
Trivandrum had also put cur caily bighlights
of the various marches Iccals. Whenever
results were received in time by Doordarshan
Kendra, Delhi, these were included as dry
news in the national bulletins,
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Deposits of Tungsten and Silver

*652. SHR1 P. PENCHALLAIH : Will
the Minister of STEEL AND MINES be
pleased to state :

(a) whether new deposits of tungsten
and silver have been discovered recenrly ,
and .

(b) if so, the details thereof ?

THE WMINISTER OF STEEL AND
MINES (SHRI K C. PANT) : (a) and (b)
In recent years, two new important tungsteo
deposits in Kuhi and Khobna areas in
Nagpur district of Maharashtra and, Balda
and Dewa-ka-Bera areas of Sirohi district of
Rajastban have been discovered. Resources
of 16367 tonnes of Tungsten Trioxide in
Kuhi-Khobna Zone-1 Blocks and 438 tonnes
of Tungsten Trioxide in Sirohi district, have
been estimated. Another occurence of
Tungsten at Burugubanda arca in Andhra
Pradesh is also being investigated. As far as
Silver is no independent Silver deposit as
such in the country. However, small
quantities of Silver are recovered as by-
product from ores of Lead-Zinc, Copper and
Gold.

[Translation®

Electricity sad Water Facilities in
Ungathorised Colonies

¢653. DR, CHANDRA SHEKHAR
TRIPATH] ; Will the Minister of URBAN
DEVELOPMENT be pleased to state ¢

(a) whether a decision is being taken to
provide electricity and water facilities in
unauthorised colonies in Delhi if s0, by what
time ;

(b) whether Government would also
consider to regularise these colonies : and

(¢) if so, by what time and if not, the
reasous therefor ?
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) to(c) In
accordance with the Government orders,
uonuthorised colonies in Delhi covering
residential and commercial structures therein
upto 30-6-77 and 16-2-77 respectively are
being regularised and provided with electricity
and water facilities. Besides it was decided
by Delhi Administration to allow electrifica-
tion of unauthorised colonies which came into
existence upto 1.1.81. The Delhi Administra-
tion bas also directed the MCD/DDA to
conduct a survey of all unauthorised colonies
in Delhi but no proposal for regularisation
of unauthorised colonies beyond the cut off
dates of 30.6.77 for residential structures
and 16.2.77 for commercial structures is
under consideration of the Government at
present.

Allotment of Newsprint to Newspapers

*654. SHRI VILAS MUTTEMWAR :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the criteria followed for allotment
of newsprint to newspapers ;

(b) whether Government have received
a compiaint against any of the newspaper
fcr having secured Goverement advertise-
ments and newsprinr by giveng false statistics
about their circulation ; and

(c) if so, the action taken in the matter ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING ‘SHRI A.K. PANIJA):
(a) Newsprinot is allotted to newspapers and
periodicals in terms of the Newsprint
Atilocation Policy which was laid on the
Table of the House on 13.11.86.

(b) Yes, Sir,

(c) Action has been taken as per rules/
procedures of the Government.
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[English]

Externzl Commerciat Borrowings by
Private Sector Companies

®661. SYRI SRIBALLAV PANIGRAHI:
Will the Minister of FINANCE be pleased
1o state :

(a) whether there has been a sharp rise
in external commercial borrowings at a high
rate of interest by various private sector
companies and MRTP houses during last
three years ;

(b) if so, the details of commercial
borrowings by private sector and MRTP
companiet from external sources duriong the
last three years ;

(c) whether prior permission of Reserve
Bank of India or Government is necessary
in each case and if so, whetber there have
been some cases in which permirsion of RBI
was not sought ;

(d) the impact of such borrowings on
the foreign exchar.ge reserves ; and

{¢) Government’s approach towards
commercial borrowings by private sector ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND MINISTER OF
STATE IN THE MINISTRY OF FINANCE
(SHRI BRAHMA DUTT) : (a) and (b) The
extercal commercial borrowin 8 sanctioned
to private sector companies including MRTP
companies during the Jlast three years ase
given as under :

Yesar (Rs. crores)
1984-85 411.29
1085-8> 318.42
1086-87 361.74
(c) to (e) Prior approval of the
Government is necessary for all external

commercial bortrowings which have a
maturity exceediog 180 days. In such
cases, following Governmeat’s approval

Reeerve Bank of ladia gives the necessary
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permission under Foreign Exchange Regula-
tion Act, 1973 before the loan can tecome
operational. A cautious approach is adopted
in the policy of external commercial borro-
wing which, inter alia, takes into account
tbe need for such borrowing and keeping the
debt service burden within prudent limits.

Indo-Soviet Joint Space Research

*662. SHRI PRKASH V. PATIL :
SRRIMATI JAYANTI PATNAIK:

Will the PRIME MINISTER be pleased
to state :

(a) wheiher the Soviet Union has offered
to augment its help to India to improve
space technology for scientific aurposes ;

(b) if so, what is (he offer like ; and

(¢) Government’s reaction thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE & TECHNO-
LOGY AND MINISTER OF STATE IN
THE DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERGY,
ELECTRONICS & SPACE (SHRI K. R.
NARAYANAN) : (a) Active cooperation
between India and the USSR in Space
Technology is nearly fiftteen years old.
Recent meetings hetween India and Soviet
teams have identified a number of areas
where cooperation would be mutual jnterest.

(b) and (c) The areas identified for
possible cooperation on mutual discussions
include—remote sensing, space sciences and
satellite aided search and rescue misgions.

Loans for Buses Purchased Benam}

#663. SHRI KAMLA PRASAD SINGH:
Will the Minister of FINANCE be pleased
to state :

(a) whether the panam: buses destegted
tecently by the Deth; Transport Cofporation

were purchased by operators with the hel
of bank loans ; ’
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(b) if so, the details thereof with parti-
culars of the banks, which granted the loans
and guarantors ; and

(c) the steps proposed to check such
loans by the banks ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR1
JANARDHANA POOJARY): (a)to (c) It
has been reported that in elven cases of
private buses plyiag under the operation of
Delhi Transport Corporation (DTC) certain
discrepancies were observed with regard to
particulars of operators. The DTC bas
roquested Delhi Administration to take
appropriate action in thes: cases including
seizure of vehicle wherever warranted.

As per available information six public
sector banks have tinanced these buses in
Delhi. The banks sanction loan for a bus
after satisfying certain prescribed conditions,
nrmely, the identity of the borrower, details
of the agreement, if any, entered into with
trangport agencies/corporations, name and
address and net worth of the guarantor. A
bus purchased out of the bank loan is to be
hyposhecated to the bank concerned and any
change in its ownership cannot be -cffected
without prior permission of the bank. In
accordance with the statutes governing public
sector banks, and as per the customs and
usages prevalent among the bankers, the
information relating to the individual con-
stituents of the banks cannot be divulged.
The Reserve Bank has been asked to enquire
into these specific cases in which cettain
discrepancies were observed by DTC and to
take necessary corrective steps.

Resource Potential of Exclusive
Economic Zone

*g64. SHR! V. KRISHNA RAO : Will

the PRIME MINISTER be pleased to
state.
(a) whether the= vast poteptial «cf

Exclusive geonomic Zone has been fully
explored 3

(b) ‘f not, the efforts made to tap the
;. owess lying in the  EBxclusive

Economus Zone ; and
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(c) the details thereof ?

THE PRIME MINISTER (SHRI RAIJIV
GANDHI) : (4) No, Sir. The toial area of
the Exclusive Economic Zone (EEZ) is
202 million sq. km. The vast potential of
the Exclusive Economic Zone has not been
fullv explored yet.

(b) Extensive surveys are being systen-
atically undertaken using several oceano-
graphic vessels for both living and non-

living resources of the Exclusive Economijc
Zon>,

(c) For non-living resources, exploration
af the West Coast upto 200 metres depth
and about 1/3 cf the Past Coast upto 200
metres depth has been complete.'- Consider-
ablc progress has been made io our efforts
to discover new grounds of }iving resources
after the recent acquisitivn of the Fisheries
and Oceanographic Research Vessel SAGAR
SAMPADA.

Investigation into Cases of Bank Loans

*665. SHRI THAMPAN THOMAS :
Will the Minister of FINANCE be pleased to
state

(a) whether the State Bank of India,
Delhi has forwarded for investigation certain
eases of loans advanced by Tis Hazari and
Cbandni Chowk, Delhi branches to Central
Burzau of Iovestigation ;

(b) if so, whether the C.B.I. investiga-
tion bas beeo completed ; and

(c) if so, the details tuereof ?

THE MINISTLE OF STATE IN THR
MINISTRY QF FINAXCE (SHRI
JANARDHANA POOJARY): (a) to (c)
State Bank of 1adia has r:ported that no
cases of baok losns prunied at its Chandni
Cbowk and Tis Hazan brancbes, Delhi have
been forwarded for in.es igation 10 the
Central Bureau of Investigation. However,
on receipt of written complaints from g
bank officer alleging ‘nvolvement of some
baok officials in alleged malpractices relating
to oce firm, CBI has undertaken a prelj-
minary ioquiry.
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Freight Equalisation Policy

SHRI BASUDEB ACHARIA :
SHRI ANIL BASU :

Will the Minister of PLANNING be
pleased to state :

*666.

(a) whether the freicht equalisation
policy has failad to serve all economic
purposes including the avowed objective of
dispersal of industries in the country ;

(b) if so, the reasons thereof ;

() whether some rethinking on this
policy is being done ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI SUKH
RAM) : (a) to (d) The Freigh: Equalisation
Policy has been reviewed from time to time.
The issue was last examined by the National
Transport Policy Committee, copies of the
Report of which were laid on the
table of the House in August, 1980. The
Committec was of the view that freight
equalisaticn in industrial commodit.es did
not meet the desired objective of dispersal
of economic activity in the country, but on
the other hand could lead to non-optimal
location of industries. This was because
the benelicial effect in terms of regional
dispersal as a result of freight equalisation
was more than off-set by increase in the
real transport eosis. The Committee also
observed that the schxme had little effect on
generating employment in the backward
regions. Hence, i« recommended the
gradual phasing out of the scheme.

The Government accepted in principle
the recommendations of the Committee to
phase out gradually the existing freight
equalisaiion in respect of cement and steel,
subject to subsidisation of transport for
remote, inaccessible and isolated areas. It
has also been decided that no new scheme
of freight equalisation for industrial
commodities or for essential items of mass
consumption would be introduced except to
subsidise transport cost of industrial
commodities in the case of remote, inaccessi-
tle and isolated aress like North-Eastern
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Region and hill and difficult areas. In the
case of cement, phasing out of freight
equalisation has already commenced with
the introduction of partial decontrol with
effect from 28.2.1982. Freight equalisation
operates only in respect of the levy portion
of the sale of cement which is being pro-
gressively reduced. As regards steel, the
Government has reviewed the earlier decision
in the I'ght of representations received from
various State Governments and has decided

10 refer the matter to the National
Development Council.
Disparity in Rural-Urban Income

?667. SHRI C. JANGA REDDY :
DR. A.K. PATEL:

Will the Minister of PLANNING be
pleased to state :

(3) whether the disparity in the income
of rural and urban people has increased
enormously as compared to that in the
First Plan period ;

() if 80, the reasons thereof ; and

(c) the steps proposed to bridge the
8sp ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI SUKH
RAM) : (2) to (c) Separate estimates of
income of rural and urban areas were
compiled by the C:ntral Stauistical Organisa-
tion for the first time for 1930-71 based on
1971 Population Census. In the absence of
requisite data for other years it is not
possible to say whether dispanity in the
income of rural and urban people has
increased. However, the overall strategy of
the five year plans and the pattern of growth
are desigoed to reduce disparity in incoms,
In particular, there have been in ovweration
important beneficiary oriented programmes
for specific target groups io the rural areas
in the five year plans, such as the Integrated
Rural Development Programme, National
Rural Employmeat Programme. These
programmes are being continued in the
Seventh Plan with an accelerated pace, as
8 result of which the disparity in incoms
between rural and urban areas s expected
to be progressively reduced.
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Prodection of Small Coins

*668. SHRI RANIJEET SINGH
GAEKWAD : Will the Minister of
FINANCE be pleased to state :

(a) target fixed for production of small
coins by each mint in the country during
1987 ;

(b) whetrer the Committee set up for
the selection of site for establishing new
mint in the country, for production of small
coins has recommended a site in Gujarat ;

(c) if so, the details thercof and

(d) when the final decision is likely to
be taken to establish a mint in Gujarat ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI1
JANARDHANA POOJARY) : (a) The
target of production of small coins (50 paise
and below) fixed for the three Mints for
1987-88 is :—

APRIL 15, 1987

Bombay Mint 900 million picces
Calcutta Mint 900 million pieces
_ Hyderabad Mint 550 million pieces
2350 million pieces

(b) No, Sir.

(c) and (d) Do not arise.

[ Translation]

Diaull Ganga Project in Uttsr Pradesh

¢669. SHRI HARISH RAWAT : Will
the Minister of ENVIRONMENT AND
FORBESTS be pleased to state :

(a) whether with a view to studying the
environmental aspects experts of his Ministry
had surveyed the site in Pithoragarh district
in Uttar Pradesh for the purpose of
construction of the proposed Dhauli-Ganga

projoct there ; and

@) if so, when this survey was
conducted and the outcome thereof ?
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THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI BHAJAN LAL):
(a) and (b) Yes, Sir. Reconnaissance survey
of the Dhauli Ganga project sites and the
catchment area was carried out in May, 1986
followed by detailed field studies of environ-
mental aspects in October, 1986, based omn
which the project authorities are preparing
action plaps to mitigate environmental
adverse impact.

Hindi as Medium in Indian Forests Service
Examinations

$670. SHRI VIRDHI CHANDER
JAIN : Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state ©

(a) whether Hindi bhas been permitted
as medium of examination for Indian Forest
Service ;

(b) if not, the reasons therefor ; and

(c) whether Government have any
propcsal to make Hindi as a medium of
examination {or this Service ?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI BHAJAN LAL):
(@) No, Sir.

(b) and (c) The scheme of permitting
use of Hindi and other Indian languages as
media for competitive examinations held by
the Union Public Service Commission was
first introduced in 1979 for the Civil Services
Examination. A detailed analysis of the
working of the scheme has to be completed
and the results evaluated by the Union Public
Service Commission before the scheme is
extended to other competitive examinations.

(English)

Measures to Check Advancement of Desert

*671. SHRI AMARSINH RATHAWA:
SHRI CHINTAMANI JENA :
Will the Mipister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether a large area of land is
miagimodesertcmyym;
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(b) the approximate area of land
encroached by de:ers every year ;

(c) the main causes thereof ; and

(d) the steps being taken to check the
advancement of desert ?

* THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI BHAJAN LAL):
(@)to(c) It can not be stated with
certainity that a large area of land is turning
into a desert every year. However. the
resources within the desert areas are showing
indications of deterioration due to over
exploitation and opportunistic land use
tendencies on account of increase in bhuman
and animal population.

(d) The Government of India bhave
started the Desert Development Programme
(DDP) in the Central sector for controlling
desertification and restoration of ecological
balance, in addition to other afforestation
Programmes,

Establishment of Biosphere Resecves

#672. PROF. P.J. KURIEN : Wil
the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

fa) the total number of Biosphere
Reserves set up in the country so far ; and

(b) what extent the science of genetics
is being used in the conservation of biological
as well as genetic diversity ?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI BHAJAN LAL) :
(a) One Biosphere Reserve, wviz, Nilgiri
Biosphere Reserve has been set up so far.

(b) One of the important aims of
Blosphere Reserves is to preserve biological/
goenetic diversity. In view of this. research
on biological/gepetic diversity will be given
priority in the research activities undertaken
in the Biosphere Reserves . Genetic science/
engineering as such is not 8 Component of
the research programmes to be undertaken
in Biosphere Reserves,
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Monitoring of Projects

%673. SHRI ANANTA PRASAD
SETHI : Wil the Minister of
PROGRAMME IMPLEMENTATION be

pleased to state :

(a) the Central Projects monitors by
his Ministry so far :

(b) which of these projects are behind
schedule ;

(c) the reasons for the siippages ; and

(d) the corrective measures in‘tiated by
his Ministry in this regard ?

THE MINISTER FOR PROGRAMME
IMPLEMENTATION (SHRI A.B.A.
GHAN] KHAN CHOUDHURY) : (a)
and (b) Ministry of Programme Implemen-
tation monitors Central Projects costing Rs,
20 crores and more. As on 30.11.1986
there were 290 Central proj=cts under
implementation out of which 158 projects
were behind schedule

(c) The main reason for delay include,
interalia, problems concerning land acquisi-
tion including forest clearance, delay in
supply of cnticial equipment, change in
scope of work, non-avaiabiity of cement,
steel and law and order problem etc.

(d) The corrective measures in this
regard include effective monitoring thr ‘ugh
Monthly Flash Report and Quarterly Status
Report System, simplification of procedures
for dereservation of forest lang, greater
dclegation of power to projesct authorities
and cons:ant pressure on them for expeditious
completion,

National Level Apex Organisation for
Tribal Areas

*674. SHRI RADHAKANTA DIGAL:

Will the Minister of WELF
ooy, ARE be pleased

(@) whether Governn it
create a National Leve] A pex  Organisatj
canisat

for t.he development of Co-operative ltructl::

In tribal arcas of the country § and )

Ftefoe to
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(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (DR.
RAJENDRA KUMARI BAJPAI) : (a) and
(b) A proposal to set up a National Level
Apex Organisation which would inter-alia
help in the development of co-operative
marketing structure in tribal areas, is under
active consideration of the Government of
India,

Recommendation of Study Group on
Land Holding Systems

#675. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
PLANNING be pleased to refer to the
reply given to Unstarred Question No. 4018
on 13.8.1986 regarding land problems of
tribals and state :

(a) whether the Study Group on Land
Holding system in Tribal Arcas, set up by
the Planning Commission has since
submitted its report ;

(b) if so, when ;

(c) the main recommendations made
and the decision/action taken by Govern-
ment thereon ; and

(d) if oot, the reasons for delay and
the likely date of the submission of the
report ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
SUKH RAM): (a)and (b) Yes, Sir. The
Study Group on Land Holding Systems in
Tribal Areas submitted its report to the
Planping Cemmiseion on December 1, 1986.

(c) and (d) The main recommendations
made by the Study Group include examina-
tion of the question of communal ownership
and management of land and land-based
resources including forest resources in tribal
areas, taking steps to prevent dispossession
of tribals-through development programmes,
enforcement of tribal land alienation laws
and rehabilitation of project displaced
tribals. The report is under examipation,
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Board for Development of Eastern U.P.

#676. SHRI RAM DHAN: Wil
the Minister of PLANNING be pleased to
state

(a) whether Government propose to
constitute a board for the development of
the backward areas of Fastern Uttar
Pradesh ;

() if so, the functions of the board
and the likely time by which board will be
constituted ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
SUKH RAM): (a) No, Sir.

(b) Does not arise.

(c) The State Government has given
priority to the development of Rastern
Region in its Seventh Five Year Plan keepiag
in view the social and economic conditions
of the area. The State Government do not,
therefore, think it necessary to constitute
any Development Board for the area.

Sub-Standard Materlall used for S.F.S.
Flats in Gulabi Bagh, Delhi

6419. SHRI SANAT KUMAR
MANDAL : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(a) whether despite the fact that the
Delhi Development Authority raised the
prices of self-Financing Flats in Gulabi Bagh
in Delhi by about 25 per cent and it used
only sub-standard material glaring structural
defects were left unattended to while
allotting and giving possession of these flats ;

(b) whether the Vaish Committee also
commented upon the poor quality of
building material and construction of these
flats ;

(c) if so, the action taken to improve
the overall construction in the light of the
Vaish Committec’s observations ;
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(d) the oumber of flats in which serious
structural defects were pointedly brought to
the DDA’s notice ; and

(¢) the action taken to set them right
before handing over physical possession
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DREVELOP-
MENT (SHRI DALBIR SINGH): (a)
DDA has reported that th: increase in the
final disposal cost of SFS Flats in Gulabi
Bagh ranges between 8.08% to 25.67%. The
materials used for construction of these flats
was as prescribed CPWD specifications and
the possession of the filats was given to
allottees after removing all defects,

(b Vaish Committee commeonted about
the quality aspect of works and not about
the quality of the material used.

(c) All the defects pointed out by the
Vaish Committec have Ssince been got
removed and thereafter the flats were got
load tested from IIT and found structurally
safe. The contractor executing the work
of 130 SFS flais at Gulabi bagh was also
debarred for tendering in DDA for a period
of two years.

(d) No specific nomber of flats was
mentioned in the report. However, defects
in Blocks No. Bl, B2, B4, F1 andfE4 were
pointed out and have since been got
removed.

(e) As iodicated in reply to Parts (a)
and (c) above.

Development of Women and Children in
Rural Areas of Orissa

6420. SHRI ANADI CHARAN DAS:
Will the Minister of AGRICULTURE be
pleased to state :

(a) the districts in Orissa where the
scheme for Development of Women and
Children in Rural Areas is being implemen-
ted/proposed to be implemented, number
of groups formed and pumber of women
beneficiarics so far ;
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(b) whether it is a fact that the
coverage of women in Orissa in general and
Jaipur Sub-division (Cuttack district) in
particular is very low and posts like Gram
Sevika and Agsistant Project Officers are not
being filled from women candidates ; and

(c) the action proposed to be taken in
respect of Cuttack District/Jaipur Sub-
Division which has a sizeable population
of Scheduled Castes/Scheduled Tribes and
Fconomically Weaker Sections ?

THE MINISTER OF STATE IN THE

DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY AGRICULTURE (SHRI

YOGENDRA MAKWANA): (a) to (¢)
The Developmept of Women and Children
in Rural Areas (DWCRA) is being imple-
mented in 5 districts of Orissa namely
Kalahandi, Bolacgir, Dhenkar al, Sambalpur
and Sundergarh. Upto 1986-87. against the
total allocation of 1630 groups of women
under the DWCRA, 1464 groups having
34325 beneficiaries have bcen formed till

January, 1987. This is ¢0% achievement
against the cumulative target It is not
correct to say that gram sevikas and

Assistant  Project Officer wormen are sot
being filled by women candidates. Cuttack
is not covered under the DWCRA.

Monitoring of Drinking Water Scheme

6421. PROF NARAIN CHAND
PARASHAR Will the Minister of
AGRICULTURE be pleased to refer to the
reply given to Unstarred Quesuon No, 281
on 5 November, 1986 regarding introduction
of Centrally sponsored scheme and state :

(a) whether any monitoring of the
Centrally sponsoied schomes for drinking
water supply in Himachasl Pradesh had been
undertaken during the course of the financial
year 1986-87 ,

(b) if so, the names of the such
schemes, district-wise and the result thereof ;
and

(¢) if not, whether the monitoring of
these schemes would be andertaken at an
early date during 1987-88 ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b)
A monthly Concurrent Evaluation of Rural
Water Supply Programme on a sample
basis has been started in all States/UTs
since October 1980 to know the status of
drinking water supply facilities in rural
areas. Schemes implemented under the
Centerally Sponsored Accelerated Rural
Water Supply Programme (ARWSP) are
also covered under the evaluation. During
the period October to December 1986, 5
villages each from 2 blocks each of Cbamba
and Hamirpur districts of Himachal Pradesh
were taken up for sample survey under the
Evaloation. The main findings of the
Concurrent Evalvation with respect to
sample villages surveyed in Himachal Pradesb
are : —

(i) On an average 6 sources of drinking
water were available in a village ;

(i) 5 out of o sources were based on
piped water supply ;

(iii) On an average 6 total sources of
drinking water were functional ;

(iv) Of the sources found not working,
the reason for not functioning in
all the cases was pips disruption ;

(v) About 35% of schemes surveyed
had been completed under the
Centrally Sponsored ARWSP and

about 5U% under the State
Minimum  Needs Progiamme
(MNP) ;

(vi) About 85% of ihe sources had becn
installed less than 2 years ago ;

(vii) More than 0% of sources provified
sufficient water to meet all require-
ments for Drinking, Cookiog,
Washing and Bathing purposes ,

(viii) Scheduled Caste population‘ has
casy access to all the available

water sources ;

APRIL 15, 1987

Written Answers 12

(ix) Al sources were installed after
consulting the Scheduled Caste
population and women ;

. (x) More than 18% of all the water
sources were maintained by
Panchayats ;

(xi) In the case of 92% of the sources,
repair work was undertaken in 3
days or less ;

(xii) In 78% cases frequent treatment
was provided to improve the quality
of water. Seldomly treatment was
also given in 199% cases. In 3%
cases, no treatment was required.

(xiii) The Scheduled Castes and
Scheduled Tribes constituted about
43% and 18-19% respectively of
population of investigated villages.

(xiv) 47% scurces weire bas:d op ground
water 52% on pipe water connec-
ticn and 1% ob spring :

(xv) The quality of water was not found
to be good for drinking in 1%
cases.

(¢) Does not arise.

Health Hazard fo Workers in Industrles

6622. SHRI H.B. PATIL : Will the
Minister of LABOUR be pleased to state :

(a) whether Government have conducted
any survey regarcing the pumber of textile
workers who succumbed to the cotton dust
disease and are being exposed to various
kinds of &cid-fumes in subterrain electro-
plating operations, and potteries, ceramics,
asbestos and lead processing plants in big
cities including Delhi ;

(b) if so, the details thereof ; and

(c) the remedial action Government
propose to take in the matter ?
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THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : (a) to (c) No specific studies
regarding the number of textile workers who
succumbed to the cotton dust disecases have
been conducted by the Government. How-
ever, the Directorate General of Factory
Advice Service and Labour Institutes has
carried out sample survey/study in respect
of cotton textile, electroplating, potteries and
ceramics, asbestos and lead processing plants
in the different regions of the couantry with
a view to identifying the hazards, their effect
on the health of workeis and suggesting
remedial measures. The recommendations
meant for the industry as a whole were for-
warded to the State Governments/Union
Territories for necessary action. The State
Factory Inspectors have veen trained abroad
in the latest methods of accident prevention,
air monitoring aud pollution  control.
Directorate General of Factory Advice
Service and Labour Taostitu'es also conduct
training programmes in occupational bhealth
for medical inspectors, certifying surgeons
and medical officers belonging to State
Governments/Union Territories, Employees’
State Insurance Corgporation and factories
from time to time. The Factories (Amend-
ment) Bill, 1987 10 amend the Factories Act,
1948 with a view to making safety provisions
more stringent and effective has since been
passed by the Lok Sabbha on the 20th
March, 1987.

Exchange of Seeds

6423. SHRI JAGANNATH PATNAIK :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the efforts made by Union Govern-
ment for exchange of seeds ;

(b) the countries with whom exchange
was made ; and

(c) its effect on food production in the
country ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : () Department of Agri-
cultural Rescarch and Education through
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the Indian Council of 2 gricultural Research
had created National Bureau of plant
Genetic Resoures (NBPGR) with a piimary
mandate of exchangs of seed/planting
material at the National level. So far,
National Bureau of Plant Genetic Resources
(NBPGR) has introduced 58,000 accessions
of different agri-horticultural crops. In
addition, 33,000 to 50,000 breeding lines,
advance breeding material and international
purseries of different crops are also intro-
duced per year from several International
Crop Research Institutes.

(b) National Bureau of Plant Genetic
Resources (NBPGR) New Delhi bas
exchanged seed/planting material with a
number of International Crop Research
Iastitutes and a large number of countries,
the list of the same is given in the State-
ment—1 given below,

(c) The seed materials introduced from
different countries iccluding International
Crop Reseach Institutes, have tremendously
helped in increasing the food production in
the country through the identification of
primary and secondary introductions, Data
on production and productivity of food
crops are given in the Statement—II given
below.

Statement-1

A. Countries with which seed exchanges
bave been made

Afghanistan, Algeria, Argentina, Austr-
alia, Bangladesh, Belgium, Bhutan, Bolvia,
Botswana, Brazii, Bulgaria, Costa Rica,
Canada, China, Chile, Colombia, Cuba,
Cyprus, Czechoslovakia, Denmark, Dominica,
Egypt, Ethioia, Fraoce, Fiji, Gabon,
Gambia, Ghana, Greece, Guyana, Guate-
malia, Hungary, Indonesia, Iran, Iraq,
Ireland, Italy, Ivory Coast, Jamaica, Japan,
Kenya, North Korea, Laos, Lesotho,
Liberia, Libya, Mali, Malaysia, Mexico,
Mozambique, Mongolia, Madagascar,
Malawi, Mauritius, Sultapate of Oman,
Nepal, Nethzrlands, Nigeria, New Zecalang,
Pakistan, Peru, Panama, Paraguay, Papv> &
New Guinea, Poland, Portugal, Philippi ...,
Ravanda, Romania, Somalia, Senegal,
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Singapore, Spaio, Syria, Sri Lank, Swiizer-
land, Sudan, Sweden, Surinam, Seychelles,
Sierra Leon, St. Welana, St. Lousia,
Solomon Island, Saudi Arabia, Tanzania,
Thailand, Turkey, Tunisia, UK, USA,
USSR, Uganda, Upper Volta, Venezuela,
Vietoam, W, Indies, Yugoslavia, Zambia
Zimbabwe.

B. List of International Crop Research
Imstitutes with which seed/planting
material bas deen exchanged.

1. Centro Interpational Maiz di Mejo-
ramiento de Trigo (CIMMYT), Mexico.

2. International Rice Research Institute
(IRRI), Philippines.

3. International Centre for Agricultural
Research in the Dry Areas (ICARDA),
Syria.

4. International Ilnstitute for
Agricult, re (1ITA), Nigeria,

Tropical

S. Centro International de Agriculture
Tropical (CIAT), Colombia.

6. Ceatro International de Pa Papa (CIP),
Peru.
Statement-II

Production and Productivity of Foodgrains
in the country from 1981-82 to 1985-86
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Year Production Productivity

(Milion tonncs) (Kg/ba)
1981-82 133.30 1032
1982-83 129.52 1035
1983-84 152.57 1162
1984-85 145.54 1149
1985-86 150.47 1184

Setding up of TV Relay Centre at
Jalpaiguri

65°4. SHRI ANAND PATHAK : Will
the Munister of INFORMATION AND
BROADCASTING be pleased to state ¢
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(a) whether the T.V. relay centre will be
set up in Jalpaiguri in 1987-88 ;

(b) if so, the details thereof ; and

(c) if not, the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) No, Sir.

(b) Does not arise.

(c) Almost the whole of Jalpaiguri
district is within the service area of high
power (10 K,W.) TV transmitter at
Kurseong.

Non-Paymeat of E.P.F. Dues by Industrial
Undersakings in Kanpur

6425. SHRI M.V, CHANDRA-
SEKHARA MURTHY : Will the Minister
of LABOUR be pleased to'state :

(a) whether a large number of emplyees
of various industrial undertakings in Kanpur
(Uttar Pradesh) have failed to get back their
legitimate provident fund dues despite all
efforts ;

(b) whether the owners of the mills and
industrial undertakings aie neglecting in
depositing the dues of their workers in time;

(c) if so, the details of the defaulting
organisations and the total amount of the
dues ; and

(d) the action proposed to be taken to
settie the outstanding dues of the employees
as also the action proposed against the
defaulters ?

THE MINISTER OF STATE CF THR
MINISTRY OF LABOUR (SHRI P.A,
SANGMA): (a) to (d) The information is
being collected and will be placed on the
Table of Lok Sabba in due course.
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(Translation)

Broadcast of Talks about Role Played by
Freedom Fighters

6426. SHRI VIJAY KUMAR YADAV :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether programmes about roles
played by freedom fighters during the
freedom struggle have been broadcast from
Delhi and Patna Stations of Akashvani ;

(b) if so. the details in regard to such
freedom fighters ;

(c) whether Government propose to
contipue this programme in future also ;
and

(d) if so, the details in this regard ?

THE MINISTER OF STATE FOR
INFOMATION AND BROADCASTING
(SHRI A.K. PANJA): (a) to (d) Both AIR
Delhi and Patna bave broadcast programme
about roles played by freeiom fighters durlng
the freedom struggle and propose to continue
the broadcast of such programmes Details
of such programmes are indicated in the
Slatement given below.

Statement

All India Radio Delht

25 talks and poetry recitations about
roles played by freedom fighters during the
freedom  struggle were broadcast. 14
freedom fighters were interviewed. 37
coverages of programmes on freedom
struggle were done. Programmes were
broadcast under the titles °‘AZADI KE
PARWANE’, HAMADRE SHAHEED’,
‘RASHTRIYA EKTA KE GAYAK’,
‘BHARAT CHODO AANDOLAN’.

Every fortnight a programme on freedom
fighters is broadcast in the rural programme
and in the general and special cudience
programme. The quantum of such pro-
grammes is also proposed to be increased.
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All India Radlo Patna

62 programmes on freedom fighters
during freedom struggle were broadcast
under the titles ‘VASANTI CHOLA®’ and
‘AZAD]I KE DIWANE'. Ieterviews of
48 freedom fighters were also broadcast.

Such programmes would be continued
under the titless *VASANTI CHOLA’ and
AZAD] KE DIWANE’.

Central assistance to States for providing TV
sets to Panchayats

6427. SHRI JITENDRA PRASADA :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state

(a) whether Union Government bave
been giving assistance to the States for
providing free of cost TV sets to each
panchayat or a group of villages ;

(b) if so, the pames of the States to
whom such an assistance was given and who
are providing free of cost TV sets to the
villages ; and

(c) the names of the States which have
not introduced such a scheme so far and the
reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANJA) :
(a) to (¢) Provision of 2000 each of Direct
Reception and VHF TV sets for community
viewing in selected villages of Andhra
Pradesh, Orissa, Bibar, Mabarashtra,
Gujarat and Uttar Pradesh was made under
INSAT Scheme during VI Plan. The fact,
however, remains that installation of TV
sets in the States/Union Territories is
primarily the responsibility of the Govern-
ment concerned. It has been accordingly
made clear to the State Govts./Union
Territory Administrations to make their own
provision for installation of community
viewing TV sets. However, as a special
case and in view of peculiar requirement of
Norrh-East Region, it has been decided to
instal 5000 DR/VHF TV sets in sclected
villages of Aranachal Pradesh, Assam,
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Manipur, Meghalaya, Mizoram, Nagaland
and Tripura at an estimated capital cost of
Rs. 1182 crores and revenue recurring
expenditure of Rs, 66.20 lakbs per aooum
(for five years) to be funded from the Noa-
Lapsable Fund of Doordsrsban/AIR.

Improved Variety of l!ice

6428. SHRI R.M. BHOYE : Will the
Minister of AGRICULTURE be pleased
to state :

(a) whether it is a fact thata superior
rice variety combining nuclear and conven-
tional breeding methods was evolved by the

sientists of Indian Agricultural Research
Institute, New Delhi ;

(b) if so, the potential yield of the
variety ;

(c) the areas considered to be suitable
for cultivation of this varl:ty ; and

(d) the steps taken for its popularisa-
tion amongst the farmers ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHR! YOGENDRA
MAKWANA): (a) Yes, Sir.

(b) The variety is still under testing
and pothing can be said about the yield
potential at this stage.

(c) Recommendations for ‘suitability of
the areas will be made after its approval
for release in the workshop.

(d) Does not arise at this stage.

Shortcoming in Cooperative Institations

6429. SHRI C. JANGA REDDY:
DR, A.K. PATEL:

Will the Minister of AGRICULTURE
be plcased to state :
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(a) whether a conference of State
Ministers of Cooperation was held in Delhi
in December, 1986 ;

(v) if so, what were the shortcomings
noticed in the functioning of cooperative
institutions ; and

(c) whether an; guidelines have been
issued to the States and Union Territories
in this regard and if so, the details thereof ?

THE MINISTER OF AGRICULTURE
(DR. G.S. DHILLON): (a) Yes, Sir.

(b) Tbe shortcomings in the coopera-
tive institutions related to operational and
structural weaknesses, overdues in the credit
sector, management inadequacies and default
in holding timely and regular elections.

(c) ‘Cooperative Socicties’ is a State
subject Tre remedial measures as finalised
by the Conferences have been recommended
to the State Governments with a request
tbat strategy aad action plan may be devised
to expedite follow up action thereon.

It has further been suggested that to start
with the State Government may focus on
the following four major problem areas : —

(i) Elections to Cooperatives must be
held regularly and elected office bearers
allowed to manage the cooperatives without
undue interference from State Government.
Frequent supersessions of these bodies have
impaired the functionicg of elected coopera-
tives. Such action must be taken only
when corrective action has failed to produce
results,

(ii) Overdues in cooperative credit
organisations need to be brought down

substantially to re-open clogged chanpels cf
credit.

(iii) With the expansion in scope and
size of operations through marketing and
processing by cooperatives, there is a need

for more professional management of the
bodies.
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(iv) The cooperative law needs review
and amendment to provide for non-farm
activities and also to ensure democratic and
professional management.

Telecast of Forelgn Films

6430. SHRI PARASRAM BHARDWA}J:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the number of foreign films telecast by
Delhi Doordarshan during 1985-86 ; and

(b) the number of foreign films received
free of cost and number of films for which
royalty was paid ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANJA):
(a) and (b) 24 foreign feature films were
telecast by Doordarshan Kendra Delhi
during 1985-86 out of which eight were
received for telecast free of cost and 16
against payment of royalty.

Training to Rural Youth Under TRYSEM

6431. SHR1 AJOY BISWAS: Wili
the Minister of AGRICULTURE be pleased
to state :

(8) whether the target fixed for training
of rural youths under TRYSEM in 1985-86
has been achieved ;

(b) if so, the details thereof ; and

(c) if not, the reasons thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) to (c) No targets were
fixed for training of rural youth under
TRYSEM in 1985-86. The number of
youth trained in that year was 1,94,491.
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Assistance to Tribals

6433, SHRI SIMON TIGGA : Will
the Minister of AGRICULTURE be pleased
to state the details of the Central assistance
given by way of grants/loans to the tribals
of the States of Bihar, Madbya Pradesh and
Orissa, for promotion of agriculture during
the last three years ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : According to the practice
in vogue, Central assistance is given to the
States for the State Plan as a whole in the
form of block grants/loans but not related
to individual schemes. Additional financial
assistance is provided by the Centre to the
States for promotion of agriculture under
the Central and Centrally Sponsored
Schemes, in general and Tribals, in parti-
cular. Financial allccation is also provided
by the Ministry of Welfare for implementa-
tion of Tribal Sub-Plans for allround
development  including development of
agriculture in tribal areas,

Production of Iron Ore in Kudremukh
Iron Ore Company

6434, SHRI SRIKANTHA DATTA
NARASIMHARAJA WADIAR : Will the
Minister of STEEL AND MINES be
pleased to state :

(@) the increase in production of iron
ore by Kudremukh lron Ore Company
Limited during 1986 as Compared to the
previous year ; and

(b) the quantum of iron ore produced

- from Kudremukh in 1985 and 1986 ?

THE MINISTER OF STEEL AND
MINES (SHRI K.C. PANT) : (a) The
increase in production of iron ore concentrate
by Kudremukh Iron Ore Company Limited
in calendar year 1986 was 139% over the
production in 198S5.

(b) The production of iron ore concen-
trate at Kudremukh in 1985 and 1986 was
1.411 and 3.371 million topnes respectively,
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Shortage of Drinking Water in Drought
Affected States

6435. SHRI MURLIDHAR MANE :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government are awars of
shortage of drinking water in drought
affected States :

(b) whether Government have taken any
special measure to overcome this problem
during the ensuing summer season ; and

(¢) if so, the details thereof with
financial assistance given to each State ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) and (c) On the basis of reports of
Central Teams and recommendations of the
High Level Committee on Relief, a ceiling
of expenditure of Rs. 71.05 crores has been
approved so far under drought relief for
solving drinking water problem during the
post-monsoon period of 1986-87 and Rs,
32.75 crores for the year 1987-88. State-
wise details are given below :—

am——

SL. No. State/U.T

Ceiling of expendityre approved for drinking

water programme

For post-monsoon period

For 1987-88

of 1986-87 (Rs. in céoru)

(Rs. in crores)

1. Andbra Pradesh 4.90 3.40
2. Assam 0.41 _—
3. Haryana 1.7¢ —
4. Gujarat 10.99 9.27
s. Madhya Pradesh 4.70 1.97
6. Maharashtra 10.10 7.29
9. Karnataka 1.90 —
8. Rajasthan 17.81 10.82
9. Tamil Nadu 14.82 —_—
10. Uttar Pradesh 3.66 —
——71.05 32.75
Houslag Problem in Bombay THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
6436. SHRI GURUDAS KAMAT: (SHRI DALBIR SINGH) : (a) and (b)

Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) the ¢stimated pumber of migrants
to Bombay during the last three years ; aad

(b) the steps taken by Govemme?t to
tackle the housing problem of migrans

population in the Bombay city ?

The information is being collected and will
be laid on the Table of the Sabha.
{Translation)

Registration of New T.V. Serials

6437. SHRI DAL CHANDER JAIN :
Will the Minister of INFORMATION AND
BROADCASTING be pleaseg to state ;
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(a) the reasons for closing the registra-
tion of new serials for the past several
months by Delhi Doordarshan ;

(b) whether all the old scrials have
been telecast, if not, the time by which
their telecast will be over ;

(c) the time by which registration of
new serials will be started ;

(d) the guidelines followed by Door-
darshan for selecting serials ; and

(¢) whether Doordarshan  provides
opportunity to new producers also to exhibit
their films on TV besides to feature flm
producers, and the nature of facilities pro-
posed to be provided to them ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANJA):
(a) Registration of proposals for pew
gerials has been stopped because at present
Doordarshan bas enough approved pro-
posals and limited telecast time.

(b) The serials already approved for
telecast are likely to cover the next two
years.

() No final decision has so far been
taken.

(d) Government have issued guideiines
for approval of sponsored programmes. The
guidelines iv brief are given in the statemeet
given below.

(¢) Doordarshan is not commlssioping
outside produeers to produce TV serials for
Doordarshan. TV serials submitted by
outside producers are, however. approved
under sponsorship scheme.

Statement

Guidelines in Brief Followed by Doordarshan
Jor selection of sponsored Programmes

The programme to be spounsored can be
on any subject or theme of human interest
0 long as they conform to Doordarshan's

CHAITRA 25, 1909 ($4K4)
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Code of Commereial Advertising. Proposal

{or sponsored programmes will be categorised
in broad groups, namely i) Fiction ii) Non-~
fiction iii) Animation.

Proposal found suitable after a
preliminary scrutiny are placed before the
Selection Committee constituted for this
purpose. The Selection Committee is
headed by the Director General, Door-
darshan and consists of three officials and
two eminent non-officials as members. At
:east one of the two non-officials will be a
ady.

The Selection Committee considers all
proposals pertaining to & cate;ory/group as
a single lot. Keeping in view Doordarshan’s
need for sponsored programmes in a parti-
cular category over a given period of time,
the Selection Committee selects the required
pumber from among all the available pro-
posals in that category. In approving the
proposals, the Selection Commijttee keeps
in view, inter-alia, the need to :

i) promote the basic socio-cultural
vaives like human unity and
bharmony ; equal respect to all
religions ; rejection of violence,
communal rivalries and tensions ;
liberation from superstitions and
prejudices ;

ii) project the rich cultural diversity
of the country ; and

iii) use the medium in such a way that
it can help inculcate in the growing
generations the right kind of values
outlook and standards,

{English}

Sugarcane Production /n Andbra Pradesh

6438. SHRI C. SAMBU: Wil] the

Minister of AGRICULTURE be pleased to
state :

(a) whether there bas been & sharp
decline in sugarcane production in Andhrg
Pradahdurinathelutthmm;
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(b) if so, the details thereof year-wise,
together with the reasons of shortfall in
production ; and

(c) the steps taken by Union Govern-
ment to increase the production of sugarcane
in Andbra Pradesh ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA): (a) and (b) Table below
gives production of sugarcane in Andhra
Pradesh since 1482-83 :

Year Production (In
million tonnes)
1982-83 12.61
1983-84 9.74
1984-85 9.79
1985-86 9.57

The decline in productioa is due both to
area shifts from sugarcane to other crops as
also lower productivity of sugarcane crop.

(c) Towards increasing the production
of sugarcane in Andhra Pradesh and other
States, the Government of India is fixing
statutory minimum price payable by sugar
factories every year. The State Government
also provides necessary incentives to the
farmers by way of subsidy on good quality
seeds, fertilisers, plant protection measures,
credit facilities etc.

Entry by Private Sector into Mining Units

6439. SHR1 S. PALAKONDRAYUDU:
Will the Minister of STEEL AND MINES
be pleased to state :

(a) whether Government have alk.mted
the private sector to set up new mining
upits for boosting mineral 1industry in
Andbra Pradesh ;
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(b) if so, the details thereof ; and

(c) the steps taken by Government to
promote and develop the mineral industry in
Andbra Pradesh ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES
(SHRIMATI RAMDULARI SINHA): (a)
to (¢) The information is being collected
and shall be laid on the Table of the House.

ESI Dispensaries In Andbra Pradesh

6440. SHRI SRI HARI RAO : Will
the Minister of LABOUR be pleased to
state :

(a) the total number of Employees
State Insurance dispensaries working in
Andhra Pradesh at present ;

(b) whether there is some proposal to

set up more ESI dispensaries in Andhra
Pradesh ;

(c) if so, the details of the proposal
together with the locations of the dispen-
saries ; and

(d) the
purpose ?

amount allocated for the

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : (a) 102.

(b) Yes, Sir.

(c) The details are as given in the
Statement given below.

-am

(d) The budget allocatiods are made by
the State Government, who are responsible
for administration of the medical care upder
the ESI Scheme. The information regarding
amount allocated for construction of new
dispensaries is not, therefore, readily
available.
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Statement
SI. Name and location of District where Present position
No. proposed ESI dispensary located.
1. Kattedan Visakbapatoam ) The ESI Corporation have
2. Nawabpet Nellore | already accorded their approval
3. Anantapur Town East Godawari } to the State Government for
4, Bollarum Medsk |  setting up of ESI dispensaries
: J  at these place.
5. Tada Nellore |  The proposals received from
6. Sarpavara East Godawari | the State Government for
7. Gopalapatnam Visakhapatnam |  construction of dispensarics
8. Gajuvaka - do - | at these place are under
9. Lalacheruvu East Godawari | consideration of the ESI
Corporation.
Housing Shortage in Delhi (d) DDA has awarded the tenders
invited for the coopstruction of bouses in
6441. SHRI K.S, RAO: Will the 1985.

Minister of URBAN DEVELOPMENT be
pleased to state :

(a) the shortage of dwelling units in
Delhi upto the end of Sixth Plan and the
anticipated shortage upto the end of Seveath
Five Year Plap ;

(b) the steps Government propose to
take to meet the aforesaid shortage ;

(c) whether it is a fact that in order to
meet the shortage of houses in Delhi
DDA had iovited tenders in 1985 for
construction of houses ; and

(d) if so, the reasons for not taking up
the above Project ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) DDA has
reported shortage of about 3.8 lakhs dwelling
uoits at the end of 6th Five Year Plan/
beginning of the 7th Plan. Shortage upto
the end of 7th Five Year Plan has not been
estimated.

(b) DDA is makiog all efforts to try to
meet Delhi’s Housing needs.

(¢) Yes, Sir.

Mineral Deposits in Kerala

6442. SHRI T. BASHEER : Will the

Minpister of STEEL AND MINES be
pleased to state :

(a) whether any survey bas been
conducted to find mineral deposits in Kerala;

(b) if so, the findings thereof ; and
©)

them ?

the steps being taken to explore

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THER
MINISTRY OF STEEL AND MINES
(SHRIMATI RAM DULARI SINHA) :
(a) and (b) As a result of the survey
conductgd, deposits/occurrences of gold,
bauxite, graphite, iron ore, glass sand and
limestope have been established. Besides
minor occurrences of Chrysoberyl, Corupdum
llmenite, Monazite, Mica, Peat, Ligaite,
Sillimenite, Steatite and Limeshell have also
been reported from the State.

(c) Exploration, being a continuous
operation is being carried out over some of
these deposits/occurrences. However, taking
up of detailed exploration d:pends ou
promising deposita being indeatified,



91 Weritten Answers

AIR apd Doordarshan Programmes on
Eminent Personalities

6443. SHRI SYED SHAHABUDDIN:
Will the Minister of INFORMATION AND
BROADCASTING be plcased to state @

(a) the names of eminent personalities
including freedom fighters who were subjects
of special programme of the AIR and the
Doordarshan during 1986-87 ;

(b) the average duration of the pro-
gramme on the AIR and Doordarshan
separately ; and

(c) the nature of the programme,
whether talks or discussion or reports on
public functions ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANJA):
(a) to (¢) The requisite information is not
kept Centrally in a compiled form. Broad-
cast/telecast of programmes by eminent
personalities and freedom fighters is a
continogus process and the media keep
broadcasting/telecasting such programmes
from time to time. The programmes are
broadcast/telecast in the form of talks,
features, discussions etc.

Disease Prone Occupations for Women
in Indastrial Sector

6444. SHRIMATI MEIRA KUMAR :
Will the Minister of LABOUR be pleased
to state :

(a) whether Government are aware of
the disease prone occupations for women in
industrial sector in the country ;

(b) if so, the details thereof ;

(c) whether there is some scheme under
consideration of Government to identify
such discase prone industries ;

(d) if so, the steps being taken by
Government to provide protection to women
workers against the diseases ;

() if 50, the details thereof ; and
(f) 4 oot, the reasons therefor ?

APRIL 15, 1987
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THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : (a8) No identification has been
made of disecase prone occupations fer
women in the industrial sector.

(b) Does not arise.
(c) No, Sir.

(d) to (f) Do not arise.

Telecast of Interviews on Budget

6445, PROF. MADHU DANDAVATE:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state ¢

(a) whether the leaders of various
groups in the Parliament and other MPs
were invited by the Doordarshan authorities
for interviews on 28 February, 1987 on the
Union Budget for 1987-88 ;

(b) if so, whether a number of inter-
views taken by the Doordarshan authorities
were not telecast at ali on 28 February, 1987;

(c) whether snbstantial portions of
some of the interviews which were highly
critical of the Budget were dropped by
editing the interveews ; and

(d) if so, the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANJA):
(a) Yes, Sir.

(b) Mo, Sir.
(¢) No, Sir.

(d) Does not arise.

(Transiation)
Setting up of T.V. Transmitter at Mainpuri

6446. SHRI BALRAM  SINGH
YADAV : Wil the Minister of
INFORMATION AND BROADCASTING
be pleased to state
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(a) whether Uttar Pradesh Government
have agreed to bear the cost of setting up of
a TV transmitter at Mainpuri ; and

if s0, the details thereof and the
propose to

(b)
time by which Government
instal TV tower in Mainpuri ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) Yes, Sir,

(b) The Governmant of Uttar Pradesh
have deposited a sum of Rs. 37.05 lakhs
toward the capital cost involved in setting up
of a 100 Watt TV transmitter. The equip-
ment for this purpose has been already
ordered The proposed 100 Watt transmitter
at Mainpuri is expected to be commissioned
during 1937-88.

{English)

Fertilizer Plant in Bangladesh

6447. SHRIMATI JAYANTI PATNAIK:
Will the Minister of AGRICULTURE be

pleased to state :

(a) whether Government propose to set
up a fertilizer plant io Bangladesh ;

(b) whether the said fertilizer plant is
going to be sct up in collaboration with

Bangladesh ;

(c) whether any agreement has bce_n
signed between India and Bangladesh in

this regard ; and
(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(SHRI R. PRABHU): (a) {\. proposf:l
has been received for Indian participation in
a joint venture fertilizer projcet in

Bangladesh.

(b) to (d) No decision has, as yet, been
taken on the proposal.
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Utllisation of Cess Collection for
Promotiag R and D in ICAR

6448, SHRI C. MADHAV REDD] :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government are aware that
a commodity cess levied for years by Indian
Council of Agricultural Research is not
being entirely spent on R and D effort for
the corresponding commodities ;

(b) whether it is also a fact that the
cess proceeds have been diverted by ICAR
to cover routine non-plan expenditure ; and

(c) if so, the reasons thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) to (c) According to the
provisions of the A.P. Cess Act, 1940 levy
of cess by way of customs duty om export
of specified articles has been authorised by
the Government of India for making better
financial provisions for the Indian Council
of Agricultural Research for carrying out its
objectives as laid down in the Memorandum
of Association of that Body. ICAR incurs
expenditure out of its financial resources
towards the attainment of objectives laid
down in the Memorandum of Association.

Naclear Eaergy In Field of Agriculture

6449. SHRI PRAKASH V. PATIL :
Will the Minister of AGRICULTURE be
pleased to state :

(2) whether use of nuclear energy in the
field of agriculture has not made substential
headway during the last five years ;

(b) if so, the reasons thereof 3

(c) the units of Indian Council of
Agricultural Research set up for the purpose
State-wise and the nature of benefit being
derived by the farmers ;
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(d) whether it is a fact that in some
foreign countries appreciable results have been
achieved by applyiog nuclear energy in the
sphere of fruit and vegetable farming ; and

(¢) if so, what future plans have been
envisaged for the use of nuclear eoergy in
the field of agriculture ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF _AGRICULTURAL
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) No, Sir.

(b) Question does not arise.

(c) The main unit for Nuclear Research
in Agriculture was established by the Indian
Council of Agricultural Research in 1951
under the name * ‘Nuclear Research Labora-
tory” at Indian Agricultural Research
Institute, New Delhi. No State-wise units
were established. Significant benefits which
accrued due to the application of nuclear
energy include ; (2) development of
improved varieties of oilseed ; (b) evolution
of drought resistant varieties through quicker
screening technique ; (¢) optimum utiliza-
tion of applied doses of zinc and npitrogen ;
and (d) judicious application of pesticides
for non-residual toxicity ; (¢) preservation
of fruits and vegetables.

(d Yes, Sir.

(¢) The nuclear energylio the form of
gamma rays is already in use for preseiva-
tion of fruits and vegetables. 1t is proposed
to intensify this work in future.

Assistance for Construction of Pucca
Roads in Andbra Pradesh

6450. SHRI V. TULSIRAM : Will
the Minister of AGRICULTURE be pleased

to state ©

(a) the average length of pucca roads
in Andhra Pradesh and how it compares

with the national average ;
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(b) the steps taken to provide extra
financial assistance to Andhra Pradesh for
construction of pucca roads to bring the
State at par with other developed States in
the country ; and

(c) the details of the financial assistance
proposed to be provided and if not, the
reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) As per information
available in the Planning Commission the
road density for Andhra Pradesh as on
31.3.1985 was 26.91 kms. of surface roads
per 100 kms. of arca compared to the All
India average of 25.32 kms,

(b) and (c) Construction of rural roads
is mainly taken up as part of Minimum
Needs Programme in the State Sector and
funds for this programme are provided in
the State Plans by the Planning Commission.
The State Governments including Andbra
Pradesh have, however, been advised to
pool the funds available under various rural
development programmes like RLEGP and
NREP and make concerted efforts to connect
as many villages as possible by all weather
roads. In Andhra Pradesh the cost of road
projects sanctioned under RLEGP during
the Sixth Five Year Plan was Rs. 4860.78
lakhs and Rs. 3333.03 lakhs during the first
two years of the Seventh Five Year Plan
upto 16th February, 1987. Under NREP
also total road length of 33192 kms. has
been constructed/strengthened during the
Sixth Plan and 3228 kms. during the first
two years of the Seventh Pian upto
December, 1986. Besides, 12 roads
messuring 52,6 kms. and costing Rs. 73.70
Jakhs have been sanctioned in the State
under 100% grant-in-aid Centrally Sponsored
Scheme of road construction in tribal areas.

Programmes in Maithill Language on
AIR apnd TV
6451, SHRIMATI MADHUREE

SINGH : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state
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() whether Government propose to
increase the number of programmes in
Maithili language on All India Radio and
Television ; and

taken to encourage

(b) the steps
Maithili siogers ?

\,

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANIJA):
(a) Doordarshan does not telecast pro-
grammes in Maithili language. However,
songs in Maithili lJanguage are occasionally
telecast from Muzaffarpur and in area
specific programmes for Bihar.,

Maithili Programmes are broadcast from
All India Radio Patna and Darbhanga.
Patna broadcasts 2 composite programmes
of 30 minutes duration every week. All
India Radio Darbhanga broadcasts the
following programmes :—

(i) Rural Programmes compared in
Maithili— 60 minutes everyday.

(ii) Thought for the day—5 minutes
everyday.

(iii) Folk Music in Maithili—30 minutes
everyday.

(iv) Vidyapathi Geet—15 minutes twice
a week.

(v) Drama—30 minutes duration twice
a month.

The principal language of both these
All India Radio Stations in Hiodi and the
official language of the State is also Hindi
which is understood by the people. As
there is no communication imperative, All
India Radio does not propose to further
inczease the duration of Maithili programme.

(b) PFolk Music Audition Committees
and functioning at All India Radio Patna
and Darbangha for approving musi¢ artists
in Maithili.
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Vocatlonal and Apprenticeship Training
in North-East Region

6452. SHRIMATI BASAVARAJESWARI:
SHRI H.N. NANJE GOWDA :
SHRI G. BASAVARAJU :

Will the Minister of LABOUR be
pleased to state :

(a) whether Government bave drawn
up special programme to improve the quality
of vocational and apprenticeship training
includicg oppcrtunitiss for upgradation of
skills in the north-east region ;

(b) if 30, the main features thercof ;

' (c) the time by which the programme
is likely to be introduced ;

(d) the extent to which this will help
the north-east region ; and

' () the total expenditure likely to be
incurred on the programme ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA): (a) and (b) A Centrally-
sponsored scheme for the upgradaticn of the
State  Government Industrial Training
Institutes for improving the quality of
traicing (replacement of machinery) has been
formulated for implementation during the
7th Plan. This will also cover the Industrial
Training Iustitutes in the North Eastern
Region. This scheme will help in improving
the quality of training of apprentices ag
some of the ex-1TI trainees join incustrial
enterprises as apprentices under the Appren.
tices Act 1961.

Under this scheme, the Central Govern-
ment meet 50% of the expenditure op the
replacement of machinery in Government
Industrial Training Institutes which are more
than 15 years old. It is proposed to cover
7 Industrial Trainirg Institutes covering 6
States/Union Territories in the North Eastern
Region during the 7th P'an. During the
year 1986-87, a sum of Rs. 2 lakhs has beep
telensed to the State Governmens of Assam,
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A special programme for the training of
vocatinnal instructors of ITIs of North
Eastern States was organised by Advanced
Training Institute, Howrah (under Directo-
rate General of Fmpioyment and Training),
in collaboration with the State Government
of Assam. In the first phase of this pro-
gramme 6 weeks tr.ining was imparted to 26
ITIs instructors in the area of Training
Methodology, Further six weeks training
would also be provided to these instructors
under the second phase of this programme.
Training of vocational instructors would
eventually improve the quality of tramiog in
the ITIs of north castern states.

For the uogradation of skills of industrial
workers the oroject of Advanced Vocational
Training System was implemented in ITI,
Guwahati, Assam. Uuder this project
sophisticated foreign equipment worth about
US £50,000 was provided to this institute.
F.ve staff members of the institute were also
trained abroad and in India for imparting
advanced training to industrial workers in
four disciplines.

Setv.ce Technician Courses for traising
in the repair and maintepance of common
electronics products and computer courses
under the Craftsman Training Scheme are
also being introduced in the ITls in Assam
and Manipur States. For this, firancial
assistance is being provided by the Depart-
ment of  Electronics. The States of
Nagaland and Arunachal Pradesh would be
covered 1n the second phase oi implementa-
tion of seivice Technician Course in
collaboration with the Department of
Electronics duning 1967.

(c 'The above programmes bave already
been taken up.

(d) The above prcgrammes will help 'in
developing r.ecessary skills of the potential
and existing inodu wial  workers. The
training will increase the emrloyability of
the school leavers who join ITIs for getting
trained in various occupations.

(¢) The total amount of Central
Assistance under the Centrally-sponsored
Sct2p ior upgtadation of ITls during the
7th Plan to the 6 States/Union Territories

APRIL 15; 1987

Writtin Angmn 100

in the North Eastern Region would be Rs,
140.00 lakhs. This will update and upgrade
training facility in the ITIs and thus improve
the quality of trainiog. E

Production of Pepper

6453 SHRI V. KRISHNA RAO:
W.ll the Minister of AGRICULTURE be
pleased to state :

(a) the total production of pepper in
the country during the year 1986 ;

(b) whetber there is any socrease in the

production of pepper over the previous year;
and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRH
MAKWANA) : (a) to (¢) The total
production of pepper in the country during
the crop year (July-June) 1985-86 was 30.39
thousand tonnes, as compared to 1822
thousand tonnes during the crop year
1984-85, showing an increase of 66.8 percent.

Use of Modern Technology for Growiag Jute

6454, SHRI AMAL DATTA : Will

the Minister of AGRICULTURE be pleased
to state :

(a) whether Government are aware that
the Jute Agricultural Research Institute,
Barrackpore, has developed a new technology
to grow lopger jute and thereby save per
acre yield substantially ;

(b) whether Government have any plan
to iucrease the productivity of jute by
application of modern technology ; and

(c) if su, the details thereof ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHR1I YOGENDRA
MAKWANA) : (a) Yes, Sir. Thereisa
report from Jute Agricultural Research
Institute, Barrackpore that inoculation of
rice necrosis virus can increase growth and
productivity of jute crop. This also results
in saving of half the recommended does of
fertilizer.

(b) No. Sir. At present there is no
plan to use it for commercial jute produc-
tion, because this report needs further
confirmation. An adboc research scheme
is being considerd to take up this work.

(c) Does not arise.

[Transiation}

Interim Relief to Working Journalists

6455. SHR1 NIRMAL KHATRI:
Will the Minister of LABOUR be pleased to

state :

(a) whether Government have teceived
any demand for granting another instalment
of interim relief to working journalists ; and

(b) if so, the action being taken thereon ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHR1 P.A,
SANGMA) : (a) No, Sir,

(b) Does not arise.

(English)
Houses Constructed by DDA

€456. SHRI P KOLANDAIVELU :
Will the Minpister of URBAN DEVELOP-

MENT be plcased to state :

(a) the number of houses constructed
in 1985-86 by the Delhi Development

Autbority ;

(b) the number of houses allotted and
of those lying vacant ;
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(c) whether the DDA proposes to sell
the houses which are vacant under open
auction system and if so, the reasons
thereof ; and

(d) the number of applicants on the
waiting list for allotment of houses ?

THE MINISTER OF STATF IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) 16,519.

(b) 22,792 houses were allotied under
various schemes of DDA, 1,678 allocations
made and 5,025 flats were allotied under
Self Financing Scheme Information of

houses lying vecant after allotment is not
readily available.

(c) There is ne such proposal,

These
have to be allotted to registrants only.

.(d) 1,55,219 is the backlog of the
registrants with DDA as per :cheme-wise
break-up given below :—

General Housing Scheme RPS 1985  437.
New Pattern Housing Scheme 1979 120995
Self-Financing Scheme 1st to 6th 29854

—— — — —

1,55,219

Total

(Traaslation]

Development of Small and Medium Towns
in Madhya Pradesh

6457. SHRI KAMMODILAL JATAV :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) the number of small and medium
towns in Madhya Pradesh developed so far
under the Scheme of Intcgrated Development
of small and medium towns ;

(b) the expenditure incurred thereon ;

(c) whether Sheopur Kalan has b
included under this Scheme ; and -

(d) if not, the reasons therefor R
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a)
24 towns in Madhys Pradesh have been
included under the Scheme of Integrated
Development of Strall and Medivm Towns.

(b) Till 31.3 1987, Central assistance
of Rs. 670.27 lakhs has been released to the
Govt. of Madhya Pradesh uoder the Scheme
for development of these towns.

(¢) No, Sir.

(d) within the over-all allocation, towns
for inclusion under the Scheme are sanctioned
taking into consideration the recommen-
dations of the State Government.

[Emglish]

Sheep Development Project with World
Bank Aid

6458. SHRI n.G. RAMULU :
SHRI M.V. CHANDRA-
SEKHARA MURTHY:
Will the Minister of AGRICULTURE
be pleased to state :

(a) whether Government of Karnataka
have requested Union Government to
provide World Bank financial assistance for
sheep development in the State ;

(b) if so, the reaction of Government
in this regard ; and

(c) the allocation proposed to be made
for the purpose during the year 1987-88 ?

THE MINIS1ER OF STATE IN THE
DLPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) and (c) The policy of the Govern-
ment of India is to encourage such projects.
This project is under examination in
consultation with the State Government and
certain clarifications regarding funding the
project from the State Government is yet
awaited.
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Assistance for Drought Prone Areas

6459. SHRI V. SOBHANADREESWARA
RAO : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) the number of blocks in Andbra
Pradesh recognised as drought prone for
which Central assistance is being granted ;

(b) the rate of the assistance granted
per block ;

(c) whether Government of Andhra
Pradesh have requested for recognition of
some more blocks as drought prone ;

(d) if so, the decision taken thereonm ;
and

(e) if not, the reasons therefor ?

THE MINISTER OF STATE IN THB
DEPARTMENT OF AGRICULTUREB
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) and (b) 69 Block are
covered under Drought Prope Area Pro»
gramme in Andhra Pradesh. The allocation
during 1987-88 is at the rate of Rs. 15 lakhs
per block which will be shared by the
Central Government and the State Govern-
ment on 50 : 50 basis.

(c) No, Sir.

(d) and (¢) Do not arise.

Closure of Korba Aluminivm Plant

6461. SHRI HARIHAR SOREN :
Will the Minister of STEEL AND MINES
be pleascd to state :

(a) whether Government have a8 pros
posal to shut down the Korba aluminium
plant ;

(b) if so, the reasons therefor ;

(¢) the number of employees likely to
be rendered jobless ; and
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(d) the steps proposed to provide them
with alternate employment ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES
(SHRIMATI RAMDULARI SINHA) : (a)
No, Sir.

(b) to (d) Do not arise in view of (a)
above.

Expenditure on Research on Fisherles
6462. SHRI SRIBALLAV PANIGRAHI:

Will the Minister of AGRICULTURE be
pleased to state ©

(b) Organpisations funded.

ICAR Fisheries Research Ipstitutes.

Coordinated Projects

Ad-hoc Research schemes in Universities/
colleges.

[Translation)

Grants for Parchase of Sprinklers

6463. SHRI DILEEP SINGH BHURIA :
SHRI AJAY MUSHRAN :

Will the Minister of AGRICULTURE
be pleased to state : )

(a) whether there is any Centrally
sponsored scheme under which grants are
provided to agriculturists for purchase of
sprinklers for irrigation purposes ;

(b) if so, whether grants are provided
at different rates to various States ;

(c) if so, the rates thereof ; and

(d) whether Government propose to
formulate a scheme to provide grants at a
uniform rate to agriculturists for the
purchase of sprinklers ?
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(a) whether it is a fact that the Indian
Council of Agricultural Research is funding
several  institutions/coordinated  projects/
universities etc. for research on fisheries ;
and

(b) if so, the details regarding the
expenditure incarred during the last three
yours, year-wise ?

THE MINISTER OF STATE IN THE
DEPARTMENTYT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) The Indian Council
of Agricultural Research (ICAR) continues
to fund Institutions and Unbiversities for
research in fisheries, wnereas funding the
All-India Coordinated Research Projects
ceased with effect from 1.4.198S.

Rupees in lakhs

1986-87

1984-85 1985-86
902.88 980.13 Not yet
finalised.
3.25 Stopped since 1st April,83
1.27 11.87 23.39

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MARWANA) : (a) Yes, Sir.

(b) No, Sir.

(c) and (d) Do not arise.

[Erglish]

Agreement with Hoogovens for Supply
of Hot Blast Stove echnology

6464, SHRI H.N. NANJE GOWDA :
SHRIMATI BASAVARAJESWARI;
Will the Minister of STEEL AND
MINES be pleased to state ;

(a) whether the Steel Authority of
India bas signed as agreement with
Hoogovens of the Netherlands for supp'y of
bot blast stove tochnology ;
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(b) if so, what are the main features
of the agreement ;

(¢) the extent to which the agresment
will be helpful to India ; and

(d) the time by which the implementation
of the agresment is likely to take place ?

THE MINISTER OF STEEL AND
MINES (SHRI K.C. PANT) : (a) Yes, Sir.

(b) The main featuya of the Agreement
are : —

(@) Transfer of Hoogovens Hot Blast
Stove Technology to SAIL.

(i) Hot Blast Stoves of the Blast
Furnaces can be designed for
1250°C of of blast temperature.

(iii) For identified projects covering four
different types of stoves would be
taken up modemisation. While
doing design and engineering works
for these four projects, Hoogovens
engineers will work closely with
SAIL engineers.

{iv) Involvement of Hoogovens in the
1st Project will be almost 100%
and thereafter, it would decrease
progressively so that involvement
of SAIL engineers is 100% in the
4th Project where upon Hoogoven's

responsibility will reduce to
checking only.
(c) This techoology is expected to

bring about the following benefits :—

1) Higher thermal efficiency of hot
blast stoves.

2) Longsr steve life.

3} Decrease in Coke rate.

4 Improyement in Blast Forsace
productiviey.
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(d) The term of the Agreement is for
ten years from November 19, 1986. Itis
expected that adequate knowledge will be
acquired and design and engineering
capabilities will be developed in SAIL in
five years. The four projects are likely to
be implemented by the end of 1992,

Pay Citeria for Allotment of Government
Accommodation

6465. SHRI RAM PUJAN PATEL :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state

(a) whether Government have since
taken a decision on the recommendation of
the Fourth Pay Commission regarding the
type of accommodation to which an employee
will be entitled according to his basic pay ;

(b) if so, the details of recommendations
accepted by Government ;

(c) whether Government are considering
to allot type ‘D’ accommodation to officers
drawing a monthly basic pay of Rs. 2200
which is the initial start of a Group ‘A’
post in the recently revised scales ;

(d) if so, the details thereof and the
time by which it will be implemented ; and

(e) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) No, Sir.

(b) Does not arise,

(c) to (¢) The matter relating to pay
rapge for enptitlement to Government
accommodation for various categories of
employees is under consideration of
Government,

National Commission on Labour

6466. SHRI RADHAKANTA DIGAL :
Will the Minister of LABOUR be pieased
to state ;
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(a) whether there is a proposal to set
up 8 Nationa] Commission on Labour in
1987-88, with its branches in the various
States ; and

(b) if so, the steps taken by Govern-
ment in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : (a) and (b) The Prime
Minister, in his Budget Speech, announced
that a National Commisgion on Rural
Labour will be set up. ction is being
taken accordingly. It is not proposed to
bave its branches in various States.

Construction of Houses by DDA

6467. SHRI KAMLA PRASAD SINGH:
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(8) whether housing has been accorded
high priority in the Seventh Five Year Plan
by the Debli Development Authority ;

(b) if so, the steps taken so far to meet
the Plan targets ; and

(c) the number of houses constructed
so far, the number of houses proposed to
be constructed and how much of the backlog
in housing shortage is proposed to be covered
during the Plan period ?

THE MINISTER OF STATE IN THE
MINIST <Y OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) DDA
Housing is not a Plan Item. Flats are
constructed by DDA from its resources and
as such the question of according high
priority does not arise.

(b) DDA is making efforts to mitigate
the shortage of houses in Delhi within its
available resources.

(c) 1,37,916 houses heve been construc-
ted by DDA so far. DDA hopes to
complete 28,696 during 1987-88, in an
overall Backlog of 1,55,219 registrants under
the various schomes,
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Gompensation to Group Housing Societies

6468. SHRI CHARANIJIT SINGH
ATHWAL ! Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(a) whether it is a fact that Group
Housing Socicties which have been allotted
land in Delhi are required to set aside 30.3
per cent of their land for common services,
like shopping centres, schools and other
public facilities ;

(b) whether the D.D.A. is not providing
thess common facilities in spite of the cost
of land and development charges havi
been paid to the DDA by the societies ;

(c) whether Government are supposed
to provide these facilities at their own
expense ; and -

(d) if not, the manner in which

Government propose to compensate these
societies ? ’

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) to (d) Ths
information is being collected and will be
laid on the Table of the House.

Spray of Insecticides on Co-operative Basis

6469. SHRIMATI N.P. JHANSI
LAKSHMI : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether Government propose to
introduce a scheme for spray of insecticides
on a cooperative besis ;

(b) if so, the details thereof and the
benefits that will accrue, particularly is
rural areas ; and )

(c) the intermediateries involved in
implementing the scheme ?

THE MINISTER OF STATE IN THR

DEPARTMENT OF AGRICUL
AND COOPERATION IN THE xﬁ
OF AGRICULTURE (SHRI YOGENDR.
MAKWANA) ;: (a) No, Sir,
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(b) and (c¢) Do not ariset

Broadcast of Reglonal News in Urda from
Gulberga Radio Station

6470. SHRI NARSING SURYAVANSI:
Wil) the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government are aware tl'mt
there is a constant demand for broadcasting
of regiona] news in Urdu language from
Gulberga radio station ; and

(b) if so, the steps taken in this regard
o far ?

E MINISTER OF STATE OF THE
er};lSITRY OF INFORMATION AP:D
BROADCASTING (SHR1 ANT Kl.JMr.R
PANJA): (2) and (b) No, Sir, In
Karnataka, there are two Regional News
Units functioning at Bangalore and Dbarvyad.
The interests of Gulbarga are taken caré of
by the Regional News Units and Corres-
pondents posted in Karpatake. The people
of Gulbarge understand Kanoada, the
official language of the State. The news-

fall from Gulbarga is als0 negligible.

Growth of Blue Roses

ANDARI :
6471. SHRIMATI D.X. BH
Will the Minister of AGRICULTURE be

pleased to state

(a) whether some foreign horticu\tur-al
institute has proposed to grow blue roses in
the country ;

(b) if so, the particulars thereof with
pame of the country ;

(c) the time by which the project is
likely to be taken up ; and

(d) the amount proposed to be spent
on this venture ?

TATE IN THE
THE MINISTER OF S .
DEPARTMENT OF AGR]CULTURE‘.{
AND COOPERATION IN THE MINISTR

OF AGRICULTURE (SHRI YOGENDRA

MAKWANA) : (a) No, Sir.
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(b) to (d) Does not arise.

Primary Co-operative Societies

6472, SHRI DHARAM PAL SINGH
MALIK : Wil the Minister of AGRI-
CULTURE be pleased to state :

(a) whether  Primary cooperative
societies in various States have been facing
financial diﬂicu!’ties at present :

(b) if so, the names of the States in
which such societies are involved ;

(c) whether some State Governments
have recently approached the Union

Government to write-off a staggering amount
as bad-debts ;

(d) if so, the names of the States

together with the amount to be written-off :
and

(e) the reaction of Government in this
regard ?

THE MINISTER OF AGRICULTURE
(DR. G.S. DHILLON) : (a) and (b) Yes,
Sir. A large number of Primary Agri-
cultural Credit Societies (PACS) are facing
financial difficuities. As om 30.6.1984, 5321
Primary Agricultural Credit Societies were
in dormant condition and 34,121 Societies
were runping at loss. Such Societies are
spread over all the States and Union
Territories except Lakshadweep.

(¢) No, Sir.

(d) and (¢) Do not arise,

Illegal Construction in DDA Colenies
6473. SHRI DAULATSINHJI JADEJA:

Will the Minister of URBAN DEVFLOP-
MENT be pleased to state :

(a) whether Government are aware of

" illegal constructions in DDA colonies ;
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(b) the steps taken for the last one

yoar to remove illegal and uoauthorised -

cpnstruction ;

(c) whether directions have been issued
to zonal officers to act promptly on such
complaints ; and

(d) if not, the reasonsg therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) Yes, Sir.

(b) to (d) Following steps have been
taken to remove the unauthorised
constructiops :~—

i) Removal of fresh encroachments
through Mobile demolition squad
of DDA.

ii) Prosecution under the amended
provisions of Delbi Development
Act.

iif) Action by Special cell of the Police,

iy) Iostructions have been issued by
the LG to the SHOs to check fresh
encroachment.

v) Orders making the cbnoern_ed field
swaff personally responsible at
various levels have been issued.
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During the year 1986, 13,069 unauthorised
constractions were removed.

Jobs Seekers Abroad

6474. SHRIMATI PRABHAVATI
GUPTA : Will the Mipister of LABOUR
be pleased to state :

(a) the details of persons who went
abroad for seeking job since 1980, country-
wise and category-wise ;

(b) the number of jobseekers cheated by
recruiting agencies and returned during the
said period to India ; and

(c) the steps taken by Government
against such recruiting agencies ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : (a) As per Statement given
below.

(b) About 2100 cases of alleged
cheating and 16000 cases of deportation for
want of valid employment documents came
to the potice of this Ministry during 1982 to
1986.

(c) Registration Certificates of 9
recruiting agencies have been cancelled and
suspended in respect of 30,
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Category-wise statement of workers sent

abroad during 1984 1 2
Gardner/Farmer 376
Category Number of workers
deployed. Store Keeper 230
) 5 — Clerk/Typist 2615
- Salesman 4062
Labourer 85797 Accountant 227
Cuarpenter 7740 Secretary " 24
Mason 21419 Cashler 60
Steel Fixer 4410 Office Boy 10
Fitter 3478 Officers/Office staff 249
Operator 2938 Nurses 2184
Foreman 1131 X-Ray Techoician 208
Supervisor 175 Lab-Technpician 238
Engineer 670 Others 17669
Welder 1429 Total 2,05.892
Painter 3818 ———
Fabricator 132
Blacksmith/Barbender 138 Category-wise Statement of Workers sent
Draughtman/ 344 Abroad During 1985
Riggers 380 - T
, sas S. No. Category Number of
Driver 11 workers
Cleaner 754
1 2 3
Electrician 6903
Plumber 2997 1 Carpenter 15,059
Cook 4155 2 Mason 15,227
A/C Mechanic 5128 4.  Driver 8,63
Houseboy/Maid 2402 3.  Tailos 4,791
Tailor 5645 6. Mechanic 3,772
Dentes 77 7.  Technician 2,608
Block Maker 262 8.  Electrician 4,634
Techaicisn 1353 10.  Painter 2,678

" Goldsmith 1671 1. Stoel Fixer 3,368
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1 2 3 1 2
12.  Fitter 3,047 Steel Fixer 2539
13.  Hospital Staff 1,205 Welder 1663
14.  Operator 2,336 Barbender 744
15. Cook 3,269 Office Staff 2898
16.  Welder 1,651 Nurses 976
17.  Salesman 3,372 Tailot 3027
18.  Housemaid/House Operator 1009
Servent 2,232
. Surveyors 102
19. Office Staff 23168
Supervisor 229
20. Engincers 531
Hgspital Staff 199
21.  Foreman 420
Engineer 199
2. Ot 25,973
2 hers ’ Cook 2336
Total 1,63,035 Unskilled 42449
Others 19250
Total 113649
Category-wise Statement of Workers sent ———— e
abraod during 1986
Category Number of workers Sarvey OIG::‘m Ba ¢Q s
deployed. .- eh
— 6475. SHRIMATI PRABHAVAT]
1 2 GUPTA : Will the Minister of URBAN
—— DEVELOPMENT be pleased to state :
Carpenter 7380
. (a) whether Government have cons
Driver 7586 ducted a survay of Type-B Government
Quarters in Aram Bagh, Delhi constructed
Electrician 2978 by CPWD where quantity of sand used is
more than the cement ;
Technician 2402
(b) if s0, the result thereof ; and
Mechanic 2639
(c) the action taken against officers
Mason 8943 concerned ?
Foreman 479

FRE MINISTER OF STATEB IN THB
Plumber 2018 MIN}STRY OF URBAN DEVELOPMENT

' (SHRI DALBIR SINGH) : (1) and (b) Yes,
Painter 1688 Sir, The quarters have been mpo(ot)od by
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the Quality Central Wing of the Centrél
Public Works Department as also by the
" Chief Technical Examiner’s Otrganisation of
the Central Vigilance Commission but
peither use of more sand nor less cement
than what is required as per specifications
has been found.

(¢) Question does not arise in view of
reply against (a) & (b) above.

Drought Resistant Varieties of Food Crops

6476. SHRI ANANTA PRASAD
SETHI : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) the number of drought resistant
varieties of wheat atid other food crops
released during the last three years ;

(b) the salient feature of these varicties ;

(c) whether these varicties have found
wide acceptance amoogst the farmers in the
country ; and

(d) if so, the sources of supply of such
varieties ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) The
total number of drought resistant Varieties
of wheat and other food crops released
during the last threc years (1984-86) are S
and 69, respectively ;

(0) These drought' resistant varicties of
food crops not only possess high yield but
also combine adequate levels of resistance to
msjor diseases and insect pests and good
acceptability of the produce.

(®) Yes, Sir.

(d) Certified seeds of these varieties are
available with the National Seeds Corpora-
tion, Sfate Seed Corporations, State Farms
Corporation of India, State Departments of
Agriculture and private seed compaenies.
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Priority List under New Pattern
Schewe, 1979

6477. SHRI PRATAPRAO B. BHOSALE:
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) wheiber Delhi Devéelopment Autho-
rity had prepared a priority list of registered
persons under New Pattern HUDCO
Scheme, 1979 ;

(b) if so, broad objectives of such
priority list ;

(c) the steps DDA bas taken to apprise
the registered persons about the position of
allotment of flats froh time to €ime ;

(d) if not, the reasons therefor ;

(¢) the total number of flats allotted to
registered persons in e¢ach ecategory and
locality-wise as on 3]st March, 1987 ; and

(f) the time by which the priority kst
will be available for sale to registered
person s ?

THE MINISTER OF STATE IN THB
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes. Sir.

(b) The Priority List was prepared to
enable every registrant to know his position
in regard to the allotmenr of fiat.

(c) The result of draws is displayed on
the notice Board of DDA and published in
leading Newspapers. Priority List is also
available at the counter in Vikas Sadan.

(d) Doés aot arise in view of reply to
Part (c) abeve.

(e) As per statentiént given below.

(f) The Priority List is under the process
of Printing and will be on sale after somes
time.
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List of Flals Alleted urder New Paitern Scheme Colony-wigse Category-wise as on

31.3.1981.

S. No. NAME OF SCHEME MIG LIG JANTA
1. Rajouri Garden 97 670 424
2. Vikas Puri 2,643 1,574 2,424
3. Avantika —_ — 2,169
4. Ashok Vihar — -— 117
5. Janak Puri 78 750 -
6. Ram Para 96 303 307
7. Dilshad Garden 4,006 1,290 2,557
8. Nand Nagri 142 1,000 2,015
9. Pitam Pura 556 2,320 898

10. Shalimar Bagh 202 715 974
11. Lawrance Road —_ 461 -
12. Trilok Puri 1,252 1,358 _
13. Robni 369 1,776 1,506
14. Paschim puri —_— 1,080 1,318
15. Priya Darshai Vihar — — 48
16. Shastri Park - -— 232
17. Mansrover Park 330 328 —
18. Nirman Vihar 30 — —_—
19. Jhil Mill —_— 795 —
20. Safrabad —_— 254 —
21, Madipur -_ 215 —
22. Maya puri — 44 —
23. GQGaz pori — -— 954
24. Sarita Vihar - - 966
25. Badarpur — —_ 786
26. Dakshin puri -— —_ 322
27. Tigri -— —_ 382
28. Khirki — —_ 384
29. Cancelied and vacant flats under
various colonies -_— — 676
30. Lawrance Road (Allocatees) - —_— 960
31. Kalkaji (Allocateos) -— 304 —
Total :— 9,801 15,234 20,416

=== 1)
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Dissatisfaction Amongst the Independent
Documentary Film Mskers

6478. SHRI RANJITSINGH
GAEKWAD : Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state :

(a) whether there is a growing dissatisfa-
ction amongst the independent documentary
film makers ;

(b) if so, the loan facilities provided to
the independent film makers by the
National Film Development Corporation
and the criteria to finance the documentarics
by NF.D.C.;

(c) the reasons for dissatisfaction
amongst the documentary makers ; and

{d) the steps
these producers ?

proposed to encourage

THE MINISTER OF STATE OF THYE
MINISTRY OF INFORMATION AND
BROATCASTING (SHRI A.K. PANJA) :
(a) No, Sir. The Govercment is not aware
of any such alleged dissatisfaction.

(b) to (d) Do not arise. 1t may hqw-
ever, be mentioned that the Natiqna] Film
Development Corporation, a public sector
undertaking under the Migistry of lnform.n-
tion and Broadcastiog, gives financial
assistance for production of documen.tary
films which are sponscred by the Films
Division or any other Govemmen't Depart-
ment/Organisation or a Public Sector
Undertaking. Loans are granted upto 70%
of the total budgetted cost limited to Rs.
1.50 lakhs, Films Division also assigns
production of some of its documentary films
to independent producers on contract basis.
In addition, Films Divinipn- purchases
documentary film made by mdepent.lent
producers/agencies on their own, Films
made by voluntary/social and  other
organisations through indep?ndent ;')rsx_lucers
are also accepted by the Fm_m Division as
donatioa from such orgauisations for release

through lts circuits,
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Loss to Indian Gold Mines

6479. SHRI KAMAL CHAUDHRY :
Will the Minister of STEEL AND MINES
be pleased to state :

(a) the loss suffered by the Indian
Gold Mines Limited during the last three
years, year-wise ;

(b) whether the Indian Gold Mines
Limited is still running at a loss ; and

(c) if so, the steps taken to check the
loss ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND M]NES
(SHRIMATI RAM DULARI SINHA) ;
(a) to (c) The losses suffered by Bharar
Gold Mines Ltd. (BGML) during the last
three years are as follows :

(Rs. in lakhs)

1983-84 569
1984 85 1200
1985-86 419*

(*After adjustment of subsidy of Rs.
1320 lakhs)

The Company continues to incur losses,

Among the steps taken to check the losses
are :

1. Stoppage of recruitment and ban
creation of new posts except in
unavoidable circum:tances.

2. Cutting down of production from
uneconomic zones.

3. Diversification of operations.

{(Trunslation]}
Higher Posts in G.O.1. Presses
6.80, SHRIMATI VIDYAWATI

CHATURVED] : Will the Minister of

URBAN DEVELOPMENT be pleased to
state :

(a) whether orders bave been issued by
all the Government presses that persons
working there cannot apply'for higher posts’
in any other department/Ministry ; and
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() if so, the baiss on which these
orders have been lssued ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) ; (a) and (b) The
information is being collected from the
Government of India Presses and will be
taid on the Table of the House.

(English)

Insurance Scheme for Beedl Workers

6481. SHRI A.C. SHANMUGAM:
Will the Minister of LABOUR be pleased
state :

() whether any insurance scheme has
been formulated for the Beedi workers who
suffor from diseases like tubgrculosis, canncer
ofc ;

(b) if so, whether they would be glven
adeguate compensation after death ;

(c) if so, the details thereof ; and

Y ifnot.themlonnhenetor?

THE MINISTER OF STATE OF THE

INISTRY OF LABOUR (8HR] P. A.
SANGMA) : (8 No, Sis. However,
schemes for medical benefit of beedi workers
and their family members have been
formulated, inter-alis, for

1. Reimbursement of actusl cost’ of
treatment of cancer ;

2. Reservation of beds in T.B.

Hospitals ;

3. Domi;:iﬁuy treatment of T.B.
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(b) to (d) Does not arise.

Distribation of Land Sites to SCJ/$T1

6482. SHRI NITYANANDA MlSﬂRA:‘
Will the Mipister of AGRICULTURE be
pleased to state :

(a) the targets fixed for distribption of
land sites to Scheduled Castes and Scheduled
Tribes in different States during the last two
years ; and

(b) the targets achieved in Orissa during
the above period ?

THE MINISTER OF STATE IN THRE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) and (b) Overall anoual
targets for distribution of ceiling surplus
land are fixed by Central Government in
consultation with the concerned State
Governments and the Planning Commission.
Although oo Jseparate targets in relatioa to
to Scheduled Castes/Scheduled Tribes have
been stipulated by the Coptral Goverpment,
some State Governments may by fixing such
targets on their own. However, according
to the Central Goveroment guidelines, while
distributing ceiling surplus Jand, priority
should be given to the landless agricuitural
workers, particularly those belon;ing to
Scheduled Castes apd Scheduled Tribes.

The Governmeni of Orissa have reported
that the progress in the maetier of diatri-
bution of ceiling surplus land and bouse-
sites 1o members of Schedujed Castes
Scheduled Tribes during 1984-85 and 1985-
§6 bas besn as follows: -
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Distribution of celling surplus lands :

(a) total ceiling surplus land distributed

(in acres)
(b) total number of families to whom
surplus land was distributed,

(]
included in (b) above.

()]

included in (b) above.

(e) total number of families provided
with house-gites.

()
included in (¢) above.

®)
included io (e) above.

(Xranslation)

State Farms in the Country

6483, SHRI JAGDISH AWASTHI:
Will the Mipister of AGRICULTURE be
pleased to state :

(s) the names of the States where the
Stats Farms Corporation of India Limited
bave their farms the locations of these
farms and the area covered by each of
them.

(d) the categories of the employees
appointed that headquanén in Delhi and
at other farms indicating the pumber of
employees according to their pay scales ;

(c) the details of crops and planty
grows at cach farm ;

number of Scheduled Caste families

number of Scheduled Tribe families

number of Scheduled Caste families

number of Scheduled Tribe families

Written Answers 130
s i
9595 8609
9887 9343
3918 3332
22 3141
44608 79815
12557 19154
12263 24992

(d) whether the said corporation

certifies the seeds of trees/crops and plants
§rown at private farms ; and

(¢) if so, the rules and criterion followed
in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) to (c) The information
called for the parts (a), (b) and (c) of the
question is given in the statements I. II and
III given below.

(d) No, Sir.

(®) Does not arise,
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Statement Showing the Names of the States and Locations of the Farms with Area Coverd

by them as Managed by State Farms Corporation of Irdia Limited

Name of the Name of the Location Area (in

State Farm. Hect.

Rajasthan Central State Farm, District 6,297
Suzatgarh. Sriganganagar.

Rajasthan Centrsl State Farm, District 4,595
Sardargarh. Sriganganagar,

Rajasthan Central State Farm, District 5,393
Jetsar Sriganganagar.

Haryana Central State Farm, District Hissar 2,715
Hissar

Puaojab Central State Farm, District 1,163
Ladhowal Ludhiyna

Karnataka Central State Farm, District 2,960
Raicbur Raichur

Tamiloadu Central State Farm, District 3,604
Chengam North,Arcot

Assam Central State Farm, District 1986
Kokilabari Barpeta

-do = Barpeta - do - 100

Mizoram Central State Farm, District 523
Mizoram Cachar

Kerala Central State Farm, District 3,060
Cannanore Cannanore

Uttar Pradesh Central State Farm, District 191
Raebareli Raebarelj

Uttar Pradesh Central State Parm, District 3,828
Bahraich

Bahraich
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Statement-Iy

Statement Showing the Categories of the Employees with their Number working
in the Siate Farms Corporation of I.dia Limited in Delhi and at other Farms

Place Category Pay scale Number of

employees,

SFCI HEADQUARTERS I Rs. 2000-2250 1
Rs. 1800-2000 1

Rs. 1500-1800 1

Rs. 1300-1700 3

Rs. 1200-1600 1

Rs. 1100.1600 8

Rs. 700-1300 6

11 Rs. 650-1200 5
Rs, 550-900 i1

Rs. 500-900 9

1 Rs, 425-800 16
Rs. 425-700 5

Rs. 425-600 1

Rs. 380-560 2

Rs. 330-560 32

Rs. 260-400 13

Rs. 260-350 2

Rs. 320-400 1

1v Rs. 200-250 8
Rs. 196'232 15

Central State Farm (Suratgarh)
(Including Land Development Unit)

1 Rs. 2000-2250 1

Rs. 1300 1700 1

Rs. 1 100".600 10

Ks. 700-1300 4

11 Rs. 650-1200 7
Rs. 550-900

11 Rs. 550-750 1

Rs. 470-750 1

Rs. 455-700 4

Rs, 425-800 2

Rs. 423-700 2

Rs. 425-600 5
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Place Category Pay scale Number of
employees
CSF SURATGARH i Rs. 380-560 40
(Including Land Development Rs. 330-560 23
Unit) Rs. 330-480 2
Rs. 260-400 33
Rs. 260-350 40
IV Rs. 200-250 4
Rs. 200-240 6
Rs. 196-232 142
CSF SARDARGARH 1 Rs. 1500-1800 1
Rs. 1100-1600 3
Rs, 700-1300 3
11 Rs. 650-1200 6
Rs. 550-900 1
Rs. 500-900 1
I Rs. 550-750 1
Rs. 425-700 26
Rs, 425-600 3
Rs. 380-560 19
Rs. 330-560 8
Rs. 330-480 1
Rs. 320-400 15
Rs, 260-400 13
v Rs. 200-250 4
Rs. 200-240 1
Rs. 196-232 92
CSF JETSAR 1 Rs. 1500-1800 1
Rs. 1100-1600 4
Rs. 700-1300 4
11 Rs. 650-1200 4
Rs. 550-900 2
1l Rs, 550-750 1
Rs. 455-700 1
Rs. 425-800 1
Rs. 425-700 20
Rs. 425-600 4
Rs. 380-560 20
Rs. 330-560 7
Rs. 260-400 36
Rs. 260-350 11
v Rs. 200-250 4
Rs. 196-232 33
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138

Plate Category Pay scale Number of
employees
CSF HISSAR I Rs. 1500-1800 1
Rs. 1100-1600 3
Rs. 700-1300 2
1] Rs. 650-1200 6
Rs. 550-900 3
111 Rs. 425-800 16
Rs. 425-600 2
Rs. 380-560 10
Rs. 330-560 10
Rs. 320-400 21
Rs. 260-400 25
Rs, 260-350 ]
v Rs. 200-250 1
. Rs. 196-232 10
CSF LADHOWAL I Rs. 1800-2000 1
(PUNJAB) Rs. 1100-1600 2
Rs. 700-1300 1
II Rs. 650-1200 ]
Rs. 550-900 2
m Rs. 455-700 1
Rs. 425-.800 2
Rs. 425-700 10
Rs. 425-600 2
Rs. 380-560 11
Rs. 330-560 5
Rs. 330-480 1
Rs. 320-400 4
Rs. 260-400 15
Rs. 260-350 10
v Rs. 200-250 1
Rs. 196-232 13
CSF CHENGAM 1 Rs. 1500-1800 1
(TAMIL NADU) Rs. 1100-1600 3
Rs. 700-130. 1
II Rs. 650-1200 2
Rs. 550-900 1
m Rs. 550-750 1
Rs. 455-700 1
Rs. 425-700 13
Rs. 380-560 8
Rs. 330-560 s
Rs. 320-400 15
Rs. 260-400 18
Rs. 260-350
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Place Category Pay scale Number of
emplopees
1v Rs. 200-250 1
Rs. 196-232 16
CSF BAHRAICH I Rs. 1500-1800 1
(UTTAR PRADESH) Rs. 1100-1600 1
Rs. 700-1300 1
1 Rs, 650-1200 4
Rs. 550-900 3
111 Rs. 550-750 2
Rs. 470-750 2
Rs. 455-700 2
Rs. 425-700 15
Rs. 425-600 2
Rs. 380-560 18
RS. 330-560 9
Rs. 320-400 13
Rs. 260-400 16
Rs. 260-350 9
v Rs. 200-250 3
Rs 200-240 1
Rs. 196-232 10
CSF ARALAM (KERALA) I Rs. 2000-2250 1
(CANNANORE) Rs. 1100-1600 1
Rs. 700-1300 2
1 Rs. 650-1200 s
Rs. 550-900 3
Rs. 500-900 1
m Rs. 550-Y50 1
Rs. 425-700 14
Rs. 425-600 1
Rs, 380-560 /]
Rs. 330-5060 7
Rs, 320-400 6
Rs, 260-400 34
Rs. 260-350 8
w R’l m-m s
Rs. 196-232 82
CSF KOKILABARI (ASSAM) 1 Rs. 1800-2000 1
(INCLUDING BARPETA) Rs. 1100-1600 2
) 4 Rs. 650-1200 i
Rs, 550-900 3
Rs, 500-900 1
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Place Category Pay scale Number of
employees

I Rs. 455-700
Rs' 425-700
Rs. 425-600
Rs. 380-560
Ks. 330-560
Rs. 320-400
Rs. 260-400
Rs. 260-3350

v Rs. 200-250
Rs. 196-232

CSF BAICHUR (KARNATAKA) 1 Rs. 1500-1800
Rs, 1300-1700
Rs. 1100-1600
Rs. 700-1300

11 Rs, 650-1200
Rs. 5§50-900
Rs. 500-900

m Rs. 425-700
Rs. 425-600
Rs. 380-560
Rs. 330-560
Rs. 330-480
Rs. 320-400
Rs. 260-400
Rs. 260-350

v Rs. 196-232

CSF RAE BARELI I Rs. 1100-1600
UTTAR PRADESH

—
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11 Rs. 650-1200

Il Rs. 425-700
Rs. 380-560
Rs. 333-560
Rs. 320-400
Rs. 260-400

v Rs. 200-250
Rs. 196-232

M 1 Rs. 1500-1800
CSF WZORA Rs. 700-1300

II Rs. 500-900

i Rs. 425-800
Rs. 425-700
Rs. 425-600
Rs. 380-560
Rs 330-560
Rs. 320-400
Rs. 260-400
Rs. 260-350

v Rs. 196-232
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Statement Showing the Details of Crops and Plants Growa at Farms of the State

Fatms Corporation of India Limited

Name of the Farm

Details of Crops

Details of Plangs

Central State Farm
Suratgarh

Central State Farm
Sardargarh

Central State Farm
Jetsar

Central State Farm
Hissar

Central State Farm
Ladhowal

Central State Farm
Babraich

Kbarif

Paddy, Cotton, Moong,
Urd

Rabi
Wheat, Gram Mustard

Kbherif

Paddy, Cotton, Moong
Urd

Rabi
Wheat, Gram, Mustard

Kbarif
Cotton, Moong, G. Nut

*Wheat Gram Bajra
Mustard.

Rabi *

Kbarif
Cotton, Moong, Urd

Rabj
Wheat, Gram, Mustard,
Toria

Kharif
Paddy, Maize

Rabt
Wheat Barley, Potato

Kbarif
Paddy, Soyabeen Sugarcane

Rabi
Wheat, Lentil

Citrus, Guava, Ber

Anar, Lime, Malta, and
Mosomi.

Citrus, Guava, Ber,

Grapes, Pomegranate,
Malta and Mosomi.

Mango, Citrus, Guva,
Ber, Grapes, Pomegra-
nate, Misc. Crops.

Maogo, Citrus Guava,
Ber, Grapes

Mango, Citrus, Guava,

Ber, Grapes, Banana,
Litchi, Papaya.
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Name of the Farm

Details of Crops

Details of Plants

Central State Farm
Chengam

Central State Farm
Mizoram

Central State Farm
Cannanore

Central State Farm
Racbareli

Central State Farm
Kokilabari

(Including Bgrpeta)

Central State Farm
Raichur

Kharif

G. Nut, Jowar, Maize
Cotton.

Rabi
Tomato, Bajra

Kbarift
Paddy,

Rabi
Paddy.

Plantation Crops

Coconut, Cashewnut, Rubber,
Paper, Cocao Arecanut,
Tapioca, Til

Kharil
Paddy.

Rabi
Wheat.

Kbarif
Paddy, Soyabeen, Fodder
crops

Rabj
Wheat, Mustard,
Fodder Crops

Kharif
Cotton, Sunflower, Jute,

Wheat, Sunflower, Jowar.

Mango, Guava, Ber,

Grapes, Baonans,
Cashewnut, Coconut,
Sapota,

Coconut, Cashewnut,
Mango, Coffee,
Orange, Assam Lemon
and Litchi.

Mango, Citrus, Guava
Banana, Cashewnut,
Coconut, Arecanut,
Spota, Rubber, Paper,
Cocao, Coffee, Lime,
Jack.

Mango, Citrus, Guava
Ber.

Mango, Citrus, Guava
Banana, Casbewnut,

Mango, Citrus, Guava
Ber, Banana, Coco-
nut Spota, Papaya,
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Reglstration of Land/Plet in Delhi

6484. SHRI PRAKASH CHANDRA :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether Upion Government pro-
pose to open registeration of land in the
Union Territory of Delbi for land/plot
holders, having land/plot in regularised
colonies instead of transfer on power of

attorney basis ;

(b) if so, the time by which a decision
would be taken in this regard ; and

(c) whether Union Government propose
to issue necessary instructions to MCD and
DDA to approve house.pians of rasidents
regularised colonics ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHR1 DALBIR SINGH): (a) and (b)
Land in the Union Territory of Delhi can
be transferred/registered under the process
of law with the approval of competent
authorities. = However, the Delhi Land
(Restriotions on Transfer) Act, 1972 pro-
hibits transfer/registration of Notified land
under Section 6 of the Land Acquisition
Act, 1894.

(c) The Ministry of Urban Development
vide public notice dateq 2.1.1986 has
allowed additions/alterations in the existing
buildings constructed prior to 16.2.1977 in
case of commercial buildings and 30.6.1977
in case of residential buildipgs in the
unauthorised regularised colonies.

Administrative Authority for N.C.R.

6485. DR. G.S. RAJHANS : Will the
Minister of URBAN DEVELOPMENT be
pleased to state :

APRIL 13, 1987
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(a) whether Union Government bas
formulated any scheme for development of
the satellite towns around Delhi included
in the National Capital Region and for
providing adequate facilities like water and
electricity t) them ;

(b) if so, the details thliereof :

(.c). whether any administrative authority
consistiog of representatives of the Central
Government and State Governments con-

cerned has been set up for t .
core he purpose ;

(d) if so, the composition thereof and

:ts n?nin fonctions and progress achieved so
ar

THE MINISTER OF STATE
MINISTRY OF URBAN DEVELOTMES?
(§HRI DALBIR SINGH) : (a) and (b) Yes
Sir. The NCR Planning Board formulated
an lnterim Development plant 2001 for
the parmonised develcpment of the Nati'onal
Capital Region, which bas identified 8
towns/cqmplexes for priority development in
the region. The towns/complexes are
Mee.rut, Hapur, Bulandsbahr-Khu:ja
Panipat, Rohtak, Palwal, Rewan.Bhiwadi:
Dbaruhera 2nd Alwar. The developmept
proposlls- include ipter-alia provision/
upgradation of infrastructural faciities.” The
.[DP contains a package of policy measures
in respect of Delhi, DMA towns and the

rest of the region. for achievin
t of . g th
objective, " NeR

(¢) and (d) The Statutor

Board was constituted op 28);th\('l:frcIt:hf;‘8?
The.cor'nposition and functions of the ,Boaré
are indicated in the Statement given below,
The Board has prepared of Interim Deve.
lopment Plan. The drafy Region 1 Plag o
under preparation and s ¢xpected to bls
ready by mid-1987. The preparation of the
draft. Plan iovolves a number of Surveys a :i
Studies which are jj progtess, Stuz

Gronps on different aspects have bee:
eonstlt.utgd. Surveys and Studies have beep
commissioned for collection of basic dap

and inputs for the draft Regional plap. y
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Statement
Composition of the Natioral Capltal Region Planning Board
1. Union Minister for Urban Development Chairman Member

L

© ® u N U A w

10.

[

12,
13.
14.

15,

i6

i7.
is.

Y.
20.

21.

Chief Minister of Haryana

Chief Minister of Rajastban

Chicf Minister of Uttar Pradesh

Lt Goveroor, U.T. of Delhi

Secr :tary, Ministry of Urban Development

Secretary, Department of Expanditure, Ministry of Finence
Member (Urban Development), Planning Commission
Chief Planner, Town & Country Planning Organisation
Union Minister of State for Railways

Unni n Minister for Industry

Umion Minister of State for Surface Transport

Chicf Eaccutive Councillor, Dethi Metropolitan Council
Chief Secretary, Delhi  Administration

Mipiws:er of State in charge of Urban Department, Government of
Uttar Pradesh

S:ccietary, Housing and Urban Development Department, Government
of Uttar Prace b

Chief Se:retary, Government of Haryana

Minister for Town & Country Planning, Goverament of Haryana

M.a ster for Urtap Development, Government of Rajasthan

Chief S-cretaiy, Government of Rajasthan

M.muer-Sccr.tar;, NCR Planoiog Board.

Co-Opted Members

Chief Minister of Madhya Pradesh
Secretary, Ministry of Iadustries, New Delhi.
Chaitman, Railway Board, New Delhi

Secretary, Ministry of Surface Transport, New Delhi.

Adviser (HUD), Planning Commission, Now Delhi

f 24

o,

»”

"0

1]

L]

»
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Functions of the Natlonal Caplital Reglon
Pianning Board

1. To prepare the Regional Plan and the
Functional Plaos ;

2. To arrange for the preparation of sub-
regional plans and project plans by each
of the participating States and the
Union Territory ;

3. To coordinate the eaforcement and
imple nentation of the Regional Plao,
fuactional plans, sub-regional plans and
project plans through the participating
States and the Union Territory ;

4. To ensure proper and systematic pro-
gramming by the participating States
and the Union Territory in regard to
project farmulation, determination of
priorities in the National Capital Region
or sub-regions and phasing of develop-
ment of the National Capital Region in
accordance with stages indicated in the
regional plan.

5, To arrange for, and oversee, the financing
of selected development projects in the
National Capital Region through Central
and State Plan funds and other sources
of revenue.

Increase in Number of Unemployed
Persons

6486. SHRI K. MOHANDAS : Will
the Muister of LABOUR be pleased to
state ©

(a) whether th: figures of unemployed
persons have been increasing during the past
five years; and

(b) if so, the rate of increase ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A,
SANGMA) : (a) and (b) : Information on
charges in unemployment during the past
five years is not available. Available
information relates to the level of unemploy-
ment at the beginning of the Seventh Plan
(March, 1985), which was estimated at 9.20
million for the age group § and above,
according to the Seventh Plan document.

APRIL 15, 1987
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(Translation)

Allotment of Plots in Robinl Scheme

6487. SHRI SHANTI DHARIWAL :
Will the Minister of URBAN DEVELOP-
MENT be pleased to states :

(2) whether it is a fact that DDA had
allotted MIG plots of 32 Sq. Mts. by draw

under the Rohini residential scheme in
1982 ;

(b) whether the successful applicants of
1982 draw were given the possession of
plots by DDA in 1984 ;

(c) whether it 1s a fact that allottees of
MIG plots who had been given possession
of plots by DDA on 30 July, 1984, have

not been informed of the site plan so far :
and

(d) if so, the reasons therefor and the
action being taken in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes, Sir.

(b) Possession letters are
receipt of full payment and
documents.

issued on
requisite

(c) The site plan were published in
June-July, 1985 were given to individuals on
receipt of the requsite documents.

(d) Question does not arise.

'Erglish]

Comsumption of Fertilizers in Kerala

6488. SHRI V.S. VIJAYARAGHAVAN :

Will the Minister of AGRICUTURE be
pleased to state ;

(a) whether the percentage of consump-
tion of fertilizers has been increasing in
Kerala during the past five years ;

(b) if so, the details thereof :
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(c) whéther there is a likelihood of ths
consumption of fertilizers going up in the
South as a whole in the coming years ;

(d) if so, the estimate of the increase in
this regard ; and

(¢) whether any new fertilizer unit is
going to be set up in the South in the near
future ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA): (a) and (b) Yes, Sir.
Except for the year 1984-85 when there was
a short-fall, the consumption of fertilizers
in Kerala bhas been increasing as can be
seen from the following Table :

Year Consumption of Percentage
fertiliser nut- increase over
rrents previous year
(N+P4+K)
(Lakh tonnes
1982-83 1.08 13.7
1983-84 1,29 19.4
1984-85 1.28 (=) o8
1985-86 1.41 10.2
1986-87 (Estt.) 1.57 11.3 .

() and (d) Yes, Sir. The fertilizer
consumption in the couuiry, includiog
Southern States, is expected to go up cob-
siderably to achieve a npational target of
consumption level of 13.5 to 14.0 willion
tonnes of fertiliser nutrients by the end of
7th Plan.

(¢) The following new/expansion pro-
jects ip the South are vnder implementation
and are scheduled to be commissioned on the
dates indicated agsiust each of (hem :

CHAFTRA 25, 1909 (S4K4)
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Name of the Expected date
Project of Commission-
ing
1, Tuticorin (DAP Retro- July, 1987

fitting Project)

2. Kakinada DAP
Project

December, 1987

3. Udyogamandal Capro-
lactam/Amonium
Sulphate Project)

July, 1988

4. Kakinada Nitrogenous
Fertiliser Project.

January, 1990

Translation) /

Repayment of Loan by Madbya Pradesh
Dairy Development Project

6489. SHRI MOHAN LAL JHIKRAM:;

Will the Minister of AGRICULTURE be
pleased to state :

(a) whtther ic February, 1986 Govern-
ment of Madhya Pradesh bad approached
Union Government for grant of moratorium
on loan repayment by the Madhya Pradesh
Dairy Development Project to the Indian
Dairy Corporation for atleast four years
and also for waiver af interest for that
period ; and

(b) if so, the aciion taken by Union
Government thercon ?

THE MINIS1ER OF STATE IN THE
DEPARTMENT OF AGRICULTURRE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAK VANA) : ‘a) Yes, Sir.

(b) The State Government  was
informed that no further liberahsativn was
feasible and it should honour its guarantee
for repayment of loan and interest.

(English)

Apnouncement of National Programmes
in Hindi snd Eaglish
6490. SHRI K. PRADHANI : Will tl.e

Minister  of INFORMATION AND
BROADCASTING be plcased to state ;
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(a) whether Doordarshan bas resumed
announcement of National programmes both
in Hindi and Englisb ; and

(b) il so, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFOMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) and (b) Yes Sir. The pattern and style
of announcement in the National programme
of Doordarshan is changed from time to
time to bring in variety in presentation
technique.

Unempioyed in the Country

6451, SHRI BHATTAM SRIRAMA-
MURTHY : Will the Mipister of LABOUR
be pleased to state :

(a) th: pumber of the unemployed
persons on the live registers of Employment
Exchanges at the end of 1980 and thereafter
upto date annually ;

(b) the backlog of unemployved persons
at each year end how many ¢ntrants entered
into the labour market every year during
the above period ;

(c) the estimates of seasonal employ-
ment of under-employement during the said
period annually ; ana

(d) the total labour force of five plus
age group in 1985 ?

T.4E MINIS1.R OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : (a) The number of job-
seekers on the live registers of Employment
Exchanges not all of whom are necessarily
uaemployed are as below :-

Year No. of persons on the Live
Register of Employment
Exchanges a3 at the end of
the year In lakhs)

1980 162.00

1981 178.38

1982 197.53

1983 219.53

1984 23547

185 262.70

1986 301.31

APRIL 15, 1989
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(t) According to the Seventh Five Year
Plan document, for the age group 5, the
backlog of unemployment in March 1985 is
estimated at 9.2 millions anrd the not
additions to the labour force during the
Plan period i.e 1985-1990 is estimated at
39.38 millions. Information is pot available
for each year.

(c) The available results of the various
quinquennial surveys on employment-
unemployment conducted by the Natjonal
Sample Survey Organisation during the
period 1973-83, reveal that in the age group
5+, about 4 to 5% of the rural male
and female population and 1 to "% of
urban male and female population c'assified
as having some work in a weak, do not find
work on all the days of week. and remain
under-utilised. Annual information is 1ot
available.

(d) According to the Seventh Five Year
Plan document, the total labour force in the
age-group S5-plus in March, 1985 in 315.40
millions.

Output of Minerals

6492. SHR1 HUSSAIN DALWAI:
Will the Minister of STEEL AND MINES
be pleased to state :

(a) the anzual output of minerals in
the country ;

(b) the per year output available through
public and private sector, separately ; and

(c) the pames of main minerals which
are available in buge quantities /

THE MINISTER OF STATE I IHE
DEPARTMENT OF MINES IN TuE
MINISTRY OF STEEL AND MINES
(SHRIMATI RAMDULARI SINHA): (a)
and (b) The information is given in the
statement given below,

(¢) The main minerals produced in

India in large quantities are :

Coal and Lignite, Limestone Iron ore,
Petroleum (crude), Copper ore, Bauxite,
Dolomite Lead & Zinc ore, gypsum, Quartz
& Silica, Manganese ore,Phosphatic minerals,
Kaolin (Chinaclay), Barytes, Chromite,
Magaesite and Steatite,
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Urban Viliages of Delli

6493. SHRI SANTOSH KUMAR
SINGH : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(a) whether proper civic amenities bave
sinoe been provided by Delhi Development
Authority in all the urban villages of Delhi
New Delbi including Zamrudpur ; and

(b) if so, the details in this regard mnd
if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) and (b)
There are 106 Urban villages located in the
territorial limits of the Municipal Corpora-
tion of Delhi. 96 of them have been pro-
vided with civic amenities like roads, water
supply, sewerage, drains, community balls,
etc.

Ten of the urban villages including the
village Zamroodpur bave been declared
Slums and their development is being
carried out under the scheme of Eanviron-
mental Improvement in Slum Areas’.

Ropreseatstions Against New Fishing
Policy

6494. CH. RAM PRAKASH :
SHRI K. PRADHANI ¢

SHRI GURUDAS KAMAT :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether Government have received
representations from trade orgarisations and
associations against the recently announced
new fishing policy ;

(b) if so, the detaiis thereof, and

(c) the action contemplated by Govern-
ment on these representations ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF  AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (2) Yes, Sir.

CHAITRA 25; 1909. (SAK4)
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(b) The following main points bave been
raised—

(i) Cbartering policy should be dis-
continued.

(ii) Joint venture in deep sea fishing
should not be thrown open to
MRTP/FERA companies as it does
not involve any transfer of
technology.

riii) Import of deep sea fishing vessels

should not be practised and
indigenous copstruction should be
encouraged,

(iv) The pari-passu condition should
not be relaxed from 1:1 to 2:1.

(v) Proper berthing facilities for the
proposed 3500 decp sea fishing
vessels to be introduced by 1990
should be created.

(c) The reievant points were taken into
consideration and the concerned agencies
including the fishing industry were consulted
before finalising the npew policy. The
question of taking further action will arise
only after the implementation of the policy
has been watched for some time.

Trainlng of Eagineers and Techaiclaas of
Visakbapatnam Steel Plaat in

Soviet Union

€495. SHRI E. AYYAPPU REDDY :
Will the Minister of STEEL AND MINES
be pleased to state :

(a) the numter of engineers, Technicians
in Visakbapatoam Steel Plant proposed to
be trained in the Soviet Union ;

(b) the number of Enpgineers and
technicians in all the steel plants in the
country who have undergone training in
U.SS.R. ; and

(c) whether there are proposals to get
engineers and technicians of our steel plants
trained in Japan and South Korea also ?
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THE MINISTER OF STEEL AND
MINES (SHRI K. C, PANT): (a) 264
Engincers and 120 Technicians of Visakha-
patnam Steel Project are to be trained in
USSR.

(b) 1550 Engineers and 671 Technicians

bhave been trained/undergoing training in
USSR.
(c) There is no decision to train

Engineers and Technicians of Steel Plants in
Japan ard South Korea.

[Translatio-]

Assistance Provided by NDDB to States

6496. SHR1 MAHENDRA SINGH :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the assistance provided by National
Dairy Development Bo.rd to the States
duriog the last three years, State-wise ; and

(b) the nature and objectives for which
the assistance was provided ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) NDDB provided
financial assistance to various Oilseeds
Growers Cooperative Federations, as shown
below :—

(April—March)
Funds Released (Rs. in
lakbs) Comulative

APRIL 15, 1987

1684-85 1985-86 1986-87

State
Federations (upto
December
1986 only
rGujarat 3907 4632 4821
Madhya Pradesh 867 1633 1994
Tamil Nadu 124 530 606
Andbra Pradesh 283 451 696
Orissa 339 629 652
Maharashtra 117 317 409
Karpataka 27 107 270

[oe—
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In addition to this, NDDB also provided
funds on short term loan for procurement
of oilseeds on a season to season basis to
the extent of Rs. 5821 lakhs during 1984-85
Rs 6601 lakhs during 1985-86 and Rs. 5404
lakbs duriog 1986-87 (Upto December,
1986). NDDB also offers turnkey, con-
sultancy, training and technical services in
arcas like milk and edible oils.

(b) The objective of assistance provided
by NDDB (financial, technical turnkey- and
consullancy) is to help create ‘‘Apand
Pattern"’ Cooperatives owned and controlled
by the producers which help them obtain
best values for their agricultural produces

(such as oilseeds and milk) by linking them
with the market.

[English}

Pilot Project for Child Labour in Match
and Fire-Works Industry ia
Sivakasi (Tamil Nadu)

6497. SHR1 N, DENIS : Will the
Minister of LABOUR b: pleased to state :

(a) whether Union Government have
consider a request from Tamil Nadu
Goveroment for additiopal allocatior of
Rs. on: crore for- pilot preject for the
Welfare of child labour in match and fire-
works industry in Sivakasi ;

(b) if so, whether the Committee
appointed to look into this problem has
undertaken the proposed survey for
suggesting various measures to be adopted
by the State Goverpment for poverty
alieviation in the region ; and

(c) if so, the results thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P, A.
SANGMA) : (a) Thz State Government of
Tamil Nadu had seot a request for
additional funds of Rs. one crore for
implementing various poverty amelioration
schemes like IRDP/NREP/RLEGP etc. to
benefit child labour families. The Sivdkasi
Child Labour Project, however, does not
eLvisage previdirg ery funds in addition’to
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the fonds provided under these on-going Statement
The Tamil Nadu Govt. has been

informed accordingly. ’

schemes.

Si. No. State/Union Registered Pending

Territory
(b) No Committee bhas been appointed
by the Central Government to undertake a 1. Andbra Pradesh 64 53
survey for suggesting various measures to be 2, Assam 11
adopted by thé State Goverment for poverty 3. Bihar 48
alleviation in the region. 4. Gujarat 18 8
5. Har 26 19
(¢) Does not arise. yana
6. Himachal Pradesh 2 10
7. Jammu & Kashmir 17 8
Registration of Newspapers 8. Karnataka 93 76
6498. CH. RAHIM KHAN: Wil the > Kerala 56 %
Minister of INFORMATION AND 10 Madhya Pradesh 87 135
BROADCATING be pleased to state : 11. Maharashtra 97 118
i2. Manipur 1 7
(a) whether a number of applications 13. Meghalaya — 5
i istration of small newspapers are
seeking registration o a . pap 14. Mizoram 3 12
pending in the Office of Registrar of News-
papers for India ; 15. Nagaland —_ 6
16 Orissa 19 23
(b) if so, the details of such applications, 17. Pupjab 35 39
year-wisc and State-wise ; and 18. Rajasthan 83 35
19. Sikki
(c) the reasons for delay in giving ! k“m 1 1
registration ? 20, Tamil Nadu 17 85
21. Trpura -— 2
THE MINISTER OF STATE OF THE 22, Uttar Pradesh 147 152
MINISTRY OF INFORMATION AND 33 wegt Bengal 5> 192
BROADCASTING (SHRI A. K, PANL:\) : 24.  Chbandigarh 9 9
(a) and (b) The details of applications
pending with Registrar of Newspapers for 25. Delhi 181 84
lndia is given in the statement given below. 26. Goa 2 4
27. Andaman & Nicobar i 4
(c) The main reason sor the delay in 28. Dadra, Nagar, Haveli — —
such cases is the non-submission of docu- 29.  poadicherry 2 ]
ments and complition of necessary formah-
tiecs under the Press and Registeration of TOTAL 1132 1208

Books Act 1867 by the publishers.,
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{Trarsiatior}

10 Kw Doerdarshan Relay Centres under
Construction in Bihar

6499. SHRI KUNWAR RAM : Will the
Mipister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the places where 10 KW Door-
darshan relay centres are under construction
in Bibar ;

(b) the stage at_which the construction
work of 100 watt relay centres stands at
present ;

(c) the time by which these centres will
be completed ; and

(d) the percentage of population in
Bihar likely to berefit 0o their comyrletion ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA):
(a) Establishment of a high power (10 KW)
TV traosmitters each at Katihar and
Daltonganj in Bihar is included in the
Seventh Plan of Doordarshan.

(b) Orders for transmitters and associated
auxiliary eq :ipment have been placed.

(c) Completion and commissioning of
the transmitters is dependent upon tne
supply rosition of equ:pment and annual
allocation of Plao resources.

(d) On compietion of schemes included
in the Sesventb Flan of Doorcarshan, TV
service is expected to bz available to about
91.3% populaticn of Binar.

(English)
Schemes Uupder IRDP

6500. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of
AGRICULTURE be pleased to state :

(a) the activities, other than agricuitural
development which are promoted under the
Int-grated Rural Development Programtmes
K0y

APRIL 15, 1987
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(b) the details of achievements made in
these projects in the State of Kerala during
1986 ?

THE MINISTER OF STATE IN THB
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHR1 YOGENDRA
MAKWANA) : (a) and (b) All economically
viable schemr.es in primary, secondary and
terriary sectors are eligible for assistance
Integrated Rurzl Development Programme,

In 1986-87, 1,28 500 families were to be
assisted urder the Integrated Rural Deve-
lopment Prozramnie 1o Kerala. Uptn the
end of February, 1487, 1,23,933 families
had been assisted.

Tra: s ation)]

Winding vp of Business by Agencies
Engaged in Sending Skilled/
Unskilled Workers Abroad

6501. DR. CHANDRA SHEKHAR
TRIPATHI : Wil the Minister of LABOUR
be pleased tou s:ate :

(a) whether agencies cogaged in sending
skilled and unskilled workers for jobs to
foreign courtries have b.en forced to wind
up their tYrusiness as their business has
decreased coasidirably ; and

(b) it so, the mamn
with aetails therefor ?

reasoas together

THE MiNISTER Ol STATE OF THE
MINISiRY UF LABJUUR (SHRIP. A,
SANGMA): (.; aud (b) We have 1119
recruiting agencies registered and about 250
are acti¢ whil= remaining are inactive.
Howeve;, ther¢ has been some decline in
overseas c<mployment due to economic
recession and completion of the Construction
projects 1o the Middle East.

Housing Colonies for Government
Employees in Karnataka

6503, DR. v. VENKATESH : Will the
Minister of URBAN DEVELOPMENT be
Dleased to state :



173

w l4en An.ners

(a) whether Goverment are considering
a proposal for setting up of housing colonies
for industrial workers and Cential Govern-
ment employees in and arou:d Kolar
distriot of Karantaka ; aad

(b) if so, the detai's (h2r= f ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DLVELOFMENT
(SHRI DALBIR SINGH): ‘a) There is no
proposal with the Untoo Government for
setting up houvsing ~olonics for Central
Goveroment Eraploy:es in and eround Kolar
district in the State ot Karpataka As
regards, industrial wc kers, tbe houses :re
constructed cither by the State Government
or by the industrial ¢s abi-*ricnts them
selves.

(b) Does not arise.

Establishment of Air Stations in Karnstaka

6504. DR.V V. NKATESH : Will the
Minpister of INFORMATION  AND
BROADCASTING be pleased to sta‘e :

(a) whetber Government have recci\.led
goveral representstions from a cross  sectiop
of the people from K.roataka suggesting
chapges in the programme pattern of All
India Radio ;

(o) if so, the fac's and details thereof ;
and

(c) tbat efforts being made to expedi-te
the process of gettiog ur of the statioos in
the State ?

THE MINISTER OF STA1 E OF THE
MINISTRY OF INFORMATION AND
BROADCASTING {SHRI A. K. PANJA) :
(s) No, Sir,

(b) Does nct arise.

(c) During the 7th Five Year Pla'n AlR
propose to set up Dpew radio stations at
Mescars, Hassan, Karwar, Hospet, Bgapur,
Chitradarg and Raichur in the Statz of
'Kdrnataka. Sites at all the above centres
except Karwar have been taken over, The

CHAITRA 25, 1909 (SAXA)
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preliminary estimates for the buildings at
Hassan, Hospet and Chitradurg bave also
been sanctioned. The construction of these
buildings are expected to cor meuce shoritly.
Action bas also been initiated to take over
the site at Karwar ard preparation of
preliminary estimates for the tuildings at
Me:cara, Bijapur and Raichur. Meanwhile,
tbe equipment required for the proposed
radio stations has teen ordered 1n December,
1986.

Setting up of 1V Relsy Centre at Jamnagar

6505. SHRIMAT! PATEL RAMABEN
RAMIIBHAI MAVANI : Will the Minister
of INFORMATION AND BROAD-
CASTING be pleased io state :

(a) whether Government propose to set
up a T.V, rclay centre at Jamnagar ;

(b) if so, the action taken in this regard;
and

(c) if not, the reasons th:reof ?

THE MINISTER OF STATE OF THE
MINISIRY OF INFOMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(8) No, Sir,

(b) Does not arise.

(c) Jamnagar is within the service area

of High Power (10 KW) TV transmitter at
Rajkot.

Small and Medium Towns in Karnataka

6506. SHRI H.B. PATIL: Will the

Mibister of URBAN DEVELOPMENT be
pleased to state :

(a) the names of the small and medium
towns in Karnataka salected for deveiop-
meot under the Integrated Development of
Small and Medium Towns Scheme ; and

(b) the names of small and medium
towns which have received the firs¢ insraj-
ment after introduction of the scheme ?
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b) 23
towns viz. Hassan, Chitradurga, Thuwkur.
Raichur, Hospet, Channapatpa, Kanakpura,
Magadi, Humnabad, Holenarespur, Sagar,

Sabapur, Jamkbandi. Kusbal Nagar,
Repibenpur, Karkala, Chikkaballapur,
Ramansagaram, Sirsi, Haribar, Sindanur,

Kollegal and Gokak have been included
under the Scheme of Integrated Development
of Small and Medium Towas in Karnataka.
One are more iostalments of Central
assistance have been released for all these
towns.

Profitability Targets of N.B.C.C.

6507. SHRI CHINTAMANI JENA :
will the Minister of URBAN DEVELOP -
MENT be pleased to state :

(a) the profitability targets of Natim.:al
Building Construction Corporation during
the year 1985-86 ;

(b) the actual profitability achieved ;

(c) whether the actual  profitability
achicved was less than the target fixed, if
80, the reasons therefor ;

(@) the target fixed the year 1986-87 ;
and

(e) the achievement made ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
SHRI DALBIR SINGH): (a) Rs. 1.65
crores.

(®) Rs, 1.22 crores,
(c) The shortfall was primarily on
account of the heavy incidence of interest

due to delays in payment of the outstanding
dues by the Corporation’s oversons clients.

(d) Rs. 1.70 crores,

(¢) The accounts for the year 1986-87
gre yet under finalization.

APRIL 15, 1987
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House Buildisg Advance to Government
Employees

6508. SHRI LAKSHMAN MALLICK :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether aceiling has been fixed on
the advance admissible to Government
employees for house building purposes from
their parent offices ;

(b) if so, the details thereof ;

(c) how does it compare with the
restrictions, if any, put on the total cost of
the bouse to be purchased or get it con-
structed through Housing Co-operative from
the Delhi Development Authority ;

(d) whether Government projyose to
raise the house-building advance ceiling,
particularly for the Central Government
employces who are on the verge of
retirement considering the GPF/Gratuity
and Pansion due to them ; and

(e) if so, when a decision is likely to be
taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes, Sir.

(b) The amount of advance sanctioned
is limited to 00 times the basic pay or
Rs. 1.25 Lakhs, or estimated cost of
construction or the re-paying capacity,
whichever is the least.

(c) In these cases the amount of advance
is limited to 100 times the basic pay or Rs.
125 Lakhs, or cost of the flat or the
repaying capacity, whichever is the least.

(d) and (¢) The genera) question of
reviewing the house building advance rules
as recommended by the Fourth Pay

Commission i. under active copsideration of
the Government,
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Assistance for Drought Prone Areas

6509. SHRI LAKSHMAN MALLICK :
Will the Minister of AGRICULTURE be

pleased to state :

(a) whether any committee is proposed
to be set up to work. out fresh norms for
assistance to chronic drought prone areas
in the country particularly in favour of
Orissa ; and

(b) if so, the details in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) and (b) It is proposed
to set up a Committee to carry out an
apprrisal of the work belng done for drought
proofing etc. through activities undertaken
under Drought Prone Areas Programme in
13 States including Orissa ; whether the
existing strategy of development, programme
coverage and content, scale and norms of
assistance under the programme require any
revision may also come up for review by
this Committee. An appropriate decision
taken on the recommendations of this
Committee will be considered for implement-
ation from the beginning of the 8th Five
Year Plan. The composition of the
Committee and its exect terms of: reference
etc. have not yet been finalised.

Jute Mills in Default of E.P.F. Deposits

6510. SHRI M.V. CHANDRASEKHARA
MURTHY : Will the Minister of LABOUR

be pleased to state :

CHAITRA 25, 1909 (84K4)
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(a) whether a large number of industrial
uncertakings including jute mills in and
around Calcutta have failed to deposits the
current deductions and the arrears of the
provident fund dues of their employees with
the Regional Provident Fund Cammissioner,
Calcutta ;

(b) if so, the details thereof ; and

(c) the action being taken in" this
regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : (a) Yes, Sir. as on 30.4.86,
1133 unexempted establishments in West
Bengal Region were reported 10 te in
pagyment of EPF dues.

(b) A list of unexempted establishments
in West Bengal Region which were indi-
vidually in arrears of over Rs, 50,000/- as
on 31.10.1986 is given below in the
statement,

(c) The EPF authorities are taking the
following action, for realisation of the
outstanding dues :—

(i) Revenue Recovery Certificates are
issued under section 8 of the EPF
Act, for recovery of the outstandng

dues ;

(ii) Prosecutions are filed under section
14 of the BPF Act ; and

(iii)) Complaints are filed under section
406/409 1.P.C. for non-payment of
employees’ share of contribution
deducted from the wages of the
smployees but not deposited.,
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81, No. Name of establishment

Amount in default
(Rupees in lakhs)

1 2 3
1. Amociated Assby Ind. Calcuita 6.60
2. Agrind Fabrication, Calcutta 2.01
3. Arati Cotton Mills 4.12
4, Ambari Tea Estate, Jalpaiguri 2.04
5. Allied Resin & Chemical, Calcutta 8.90
6. Betrame Scott. Titagarh 3.67
9. B.S. Engg. Corpn. Calcutta 3.35
8. Britannia Bldg. & Iron Co. Calcutta 1.78
9. Bird and Co. Calcurta 8.20
10. Bright Wires (P) Ltd., Madhyamgram 2.82
11. Bengal Fin Spng. & Wevg. Mill (No. 1) Hooghly. 11.50
12. Bengal Textile Mills, Cossimbazar 6.30
13. Bengal Laxmi Cotton Mills, Hooghly 31.59
14, Bangasree Cotton Mills 31.23
15. Bangadays Cotton Mills, Panihati 2.90
16. Bengal Belting Works Ltd., Hooghly 2.90
17. Beach Tea Bstate, Jalpaiguri 8.46
1s.  Bhatpara Tea Estate, Jalpaiguri 2.88
19. Bharat Jute Mills Howrah 90.06
20. Belur Glass Works Howrah 2.28
21. Brabmachari Research Inst. (P) Ltd. Calcutta. 2.70
22. Bharat Chemicals (K.M. Chemicals) Calcutta. 2.10
23.  Basumati Corpn. Calcutta. 5.63
24. Bharat Overseas (P) Ltd., Calcutta 6.92
25. Calcutta Blectric Lamps, Calcutta 1.83
26. Corporation Engg. (1) Lid., Calcutta 1.01
27, Canton Carpentary Works, Calcutta 16.52
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28. Coal Field Engg. Burdwan 1.08
29. Cieco (I) Ltd., Calcutta 4.30
30.  Chains India (P) Ltd., Calcutta 4.04
31. Carter Pollar & Co. Calcutta 11.96
32, Central Cotton Mills Howrah 13.16
33. Chandmani T.E. Siliguri 8.32
34, Ceder T.B. Darjeeling. 3.66
35.  Calcutta Glass & Silicate Calcutta. 3.42
36. Carew & Co. Assansol. 1.20
317, Durgapur Fty. & Engg. Sanjib Engg. Co-operative

Society Ltd. Durgapur. 1.45
38. Dhakeswari Cotton Mills, Assansol 8.50
39. Dem Dime, Jalpaiguri 30.00
40. Dominion Rubber Works, Howrah. 323
41, Dr. Paul Lohman (I) Ltd., Calcutta. 1.26
42. Electrical Inds. Corpn. Calcutta. 4.60
43. Eastern Type Foundry Calcutta. 240
&4, East India Inds. 24 Parganas. 8.20
45, Calcutta Jute Mfg. Co. Calcutta. 25.67
46. Ganges Printing & Ink Fty. Howrah. 1.14
47. Howrah Steel & Wire Pdts. 5.14
48, Howrah Engg. Concern Palchoudbury Lane, Howrah, 1.20
49. Howrah Iron & Steel works Pvt. Ltd., Howrah, 6.20
50. India Rubber Goods Mfg., Howrah, 2.40
51, India Malleable Canteens, Calcutta-56 4.48
52. India Rubber Mfg., Ltd., Howrah. 2.4
53. India Cycle Mfg., Co. Ltd., Calcutta. 2.64
54, Indl. Equipments (P) Ltd. Calcutta. 2.13
5s.  Isdian Mechanisation & Allied Pdts. 2.41
56. International Rubber, Calcutta. 3.14
s7.  Indian Eyelet Inds. 1.96
58. India Capaciter, Calcutta. 6.16

39. Jyoti Weaving Fty. Calcutta-46. 7.52
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60. Kalpana Engg. (P) Ltd., Calcutta. 2.10
61, Koymor Bogohouse Mfg. Co. (P) Ltd, 13.28
62. Kumai Tea Estate, Jalpaiguri. 13,32
63. Karala Valiey Tea Estate, 9.58
64. Kedar Rubber Ltd. Calcutta 2.70
65. Krishna Silicate Works, Calcutta. 19.84
66. Kolay Biscuit Co. Calcutta 4.00
67. Laxmi Narayan Cotton Mills, Hooghly. 16.21
68. Looksan Tea Estate, Jalpaiguri 6.29
69. Lily Biscuit Co. 3.80
70. Manindra Mills Ltd., Murshidabad. 1.80
71. Majerdabari T.E. Jalpaiguri. 6.30
72. Meechpara T.E. Jalpaiguri. 0.76
73. Maandeko T.E. Darjeeling. 4.00
74. Metro Glass Works, Calcutta. 2.01
75. Madheprasad Mohabirprasad (P) Ltd., Hooghly. 0.62
76. National Screw & Wire Pdts. Calcutts. 3.84
717. Nurbang T.E. Darjeeling. 1.54
78. National Iron & Steel Ltd., Howrah. 56.92
79. Okaity T.E. Darjeeling. 2.00
80, Oriental Research Chemicals, Calcatta. 1.28
8l. Peoples Motor Engineering, Howrah. 1.98
82. Peoples Motor Engineering (Fty. No. 2), Howrah 3.86
83. Poddar Sanitary Works, Calcutta. 7.35
84. Pabarimato Iron Works (P) Ltd,, Howrah. 3.30
8s. M/s Hooghly Dock & Port Engineers Ltd., Howrah. 35.92
86. Precision Inds. (P) Ltd., Calcutta. 9.20
87. Pashok T.E. Darjeeling. 7.02
88. Pandoom Tea Estate Darjeeling. 3.12
89. Petong T.E. Darjeeling. 2.57
90.  Poobang T.E. Darjeeling. 1.40
9l. Priti Paper Board Paper Mills, Hooghly. 4.00
92. P. Set. & Co. 1.48
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93. Raymon Engg. Works, Howrah, 1.78
94, Rampooria Cotton Mills, Hooghly. 33.62
9s. Ramshai T.E. Jalpaiguri. 2.52
96. Rajabhat T.E, 2.90
97. Rangmock T.E. Darjesling, 10.42
98. R.B.S. Rubber, Howrah, 1.08
99, Shalimar Works 6.00
100. Surendra Engg. Works, 24 Parganas. 0.90
101, Shaw & Co. Calcutta. 1.36
102.  Sur & Co. Calcutta. 2.44
103. Shree Laxmi Iron & Steel Works Howrah. 0.70
104, Spring Salcs, 24 Parganas. 4.16
105. Sankar Industries, Howrah. 0.82
106, Sodepur Cotton Mills, 24 Parganas, 1.99
107.  Shree Maha Laxmi Cotton Mills Falta, Titagar h. 9.00
108, Shalimar Rope Works Howrah. 10.56
109. Satali T.E. Darjeeling. 1.30
110.  Siogle T.E. Darjeeling. 3.22
111.  Sarugaon T.E. Darjecling. 71.82
112. Sonali T.E. Jalpaiguri. 5.08
113.  Sodepur Pottery 24 Parganas. 4.16
114.  Sulekha Works, Calcutta. 1.05
115. Satyajug Publication Pvt. Ltd. Calcutta. 5.42
116.  Spencer Acrated Water, Calcutta. 1.88
117, Thakurdas Sureka Iron Faciory, Howrah. 1.06
118. Thakurdas Sureka Iron Factory (Factory No. 2). 0.82
119.  Taped and Dies Ltd. Calcutta. 3.70
120. Taxwell (P) Ltd. 1.60
121.  Tropical Rubber, Calcutta. 1.22
122, Ugiversal Lamp Works. 200
123.  Union Enge. Works, Howrah. 1.10
124. Wire Machinery Mfg. Co. 24 Parganas. 5,20
125.  Vah-Tukyar T.E. Darjecling. 3.00
126, Gayaganga T.E. Darjeelirg 3.36
127. Hindock Engg. Co. 3.10
128. Bastern Paper Mills. 23.74
129, Motor Machinery Mfg. 6.32
130. National Razor Blades, 102

131.  Albraco Metal Works, 2.06
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132, National Pipes and Tubes. 4.00
133. Shalimar Groups (p) Ltd. 2.36
134.  Mayurakshi Cotton Mills Ltd. 4,52
135.  The S.G.R. Inds. (P) Ltd. 9.01
136. The Calcutta Silkk Mfg. Co. 1.10
137. M/s Chemical Fabricators (P) Ltd. 1.54
138. M/s Kissul Powers Engg. (P) Ltd. 1.84
139. Eastend Paper Inds Ltd. 8.46
140, M/s The Small Tools Mfg. Co. of India Ltd. 15.48
141, M/s India Machinery Co. 8.03
142, M/s MM Prasad (P) Ltd. 1.82
143, M/s Dis Consultants, 21A, Shakespeare Sarani. 5.00
144, M/s India Hard Metals Ltd. 11.48
14S. Solim Hill T.E. 1.25
146. Teesta Valley T.E. 6.48
147. North Tukvor P.E. 1.77
148. Tungsang T.E. 2.81
149. Chongtong T.E. 9.00
150. Rabimpore T.E. 2.63
151. Jaybirpaga T.E. 4.77
152. Makrapara T.E. 5.71
153. Gopalpur T.E. 5.25
154. Atal T.E. 2.00
155. Manjha T.E. 3.23
156. Maxalbari T.E. 434
i57.  Sachindra Chandra T.E. 5.00
158, Matigara T.E. 2.65
159. Toonbarie T.E. 1.83
160, Kadambini T.E. 1.83
161.  M/s Ajkal Publication (P) Ltd. 3.02 .
162.  M/s Corporat:on Composing Priating (Cal.) Pvt. Ltd. 2,17
163. M/s Scieatific Indian Glass Co, Ltd. 13.02
i64.  M/s Hijli Co-operative Society Ltd. 4.13
165. M/s A. Stock and Co. 1.76
166, M/s East Asia Skin Corpn. S.11
167. Rajbhat T.BE. Jalpaiguri . 2.90
i68. Cooch Bihar T.E. .49
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Production of Radlo Plays

6511. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state :

(a) whether Government propose to
encourage the production of radio plays for
the students and non-student youth during
the Seventh Five Year Plan ;

(b) if so, a brief outline of the pro-
gramme in this regard ;

(c) if not, the reasons therefor ; and

(d) whether the steps would be taken
to encourage the writing and production of
such plays at the school/college/university
levels in the remaining years of the Seventh
Plan ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI AK. .PANJA.):
(a), -b) and (d) Yes, Sir, Provision exists
for students and non-student youths to
provide scripts of radio plays and to produce
them. Plays produced by lchwlslwufges
ate broadcast if they are of .reqmme
standard. All India Radio Station I‘mld
auditions for selecting voices to play various
roles in radio plays broadcast from 'Yuvavnm
gervice. 74 All India Radio Stations are
providing a forum under the title ’Yuvavam
to the youth for articulating _thelr talel.lts
and view points by participating ] in a _vnde
range of programmes like talks, interviews,
plays, etc.

(¢) Does not arise.

Hole of Field Publicity Units

6512. PROF. NARAIN . FHAND
PARASHAR ¢ will the Minister of
INFORMATION AND BROADCASTING
be pleased to state :

(a) whether most of the Field Publicity
Units find that cither their projectors or
their vehicles are often out of order or these

aso not being utilized properly ;
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(b) whether any survey has been con-
ducted to evaluate the role of Field Publicity
Units, as also about the rescurces made
available to them in the Sixth and Seventh
Five Year Plans ;

(c) if so the details thereof ; and
(d) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF :NFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) No, Sir.

(b) and (c¢) An evaluation study of the
two Field Publicity Units in Rajasthan was
carried out by the Indian Ipstitute of Mass
Communication in 1986 with a view to
assessing the adequacy of their varied activi-
ties in relation to the wider national goals

and the people’s necds. The main findings
were as under : —

1. Though the films shown by the Field
Publicity Ubiis were on a variety of
thems with emphasis on family planring,
the people needed more information on
agricultural, animal husbandry and other
activities which are of direct economic
interest to them,

2. The cartoon films dealing with more
sophisticated and unfamiliar themes were
not suitable for rural avdiences,

3. Photo exhibitions are popular in educa-

tional institutions, rural and other distani
areas.

4, Posters and pamphlets distributed did
not prove to be much effective.

5. The remuneration paid to the puppel
parties was inadequate.

6. Though the Field Publicity Unin
generally  co-ordinated their activitie:

with other agencies, there was scope for
improvement.

No specific study to evaluate th
fesources available to the Field Pnblicity
Units has beon made. Providing resource
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to different media units of the Ministry is a
regular activity and the actual allocation
depends on the level of the activity envisaged
and funds available.

(d) Does not arise.

Use of Neem

6513. DR. BL. SHAILESH: Wil
the Minister of AGRICULTURE be pleased
to state :

(a) whether any research studies have
been conducted by Government on the
prospects of putting Neem tree to use pot
only as the catalyst of rural development,
but also a source of anti-insecticide chemicals
in view of the hazards and perils associated
with the spraying of synthetic insecticides ;

(b) if so, the outcome thereof and how
the use of ‘Neem’ is being exploited ;

(c) whether the Asian Development
Bank has sponsored a project for develop-
ment of pest management techniques for rice
and other important foodgrains by using
Neem ; and

(d) if so, the result achieved and the
place where the project is ocated ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA

MAKWANA) : (a) Yes, Sir.

(b) Neem is well known for its insect
repellent, anti-feedant and
properties. Considerable amount of research
information is now available on the biological
sctivity of neem and its products against
different insect pests of crops and there is
Barzdly any doubt regarding the potential of
gome of the Neem constituents in pest
masagsment. However, there are certain
aspects which need to be investigated further
to enable its successfol eommercial exploita-

tion,

APRIL 15,

insecticidal’

1987 Written Answers 192

(c) Recently the Asian Development
Bank (ADB) has approved $250,000 technical
gssistance to International Rice Research
Institute, Manila, Philippines for the purpose
of research on botanical pest control in the
Bank’s selected developing member countries
including India. Under this, ICAR-IRRI
Collaborative Project, research on botanicals
for management of insect pests of crops
under rice based cropping systems wijl be
taken up.

(d) The project is yet to take off. The
research under this project will be coordi-
nated by the Directorate of rice research,
Hyderabad at six locations in the counrry.

Survey for Desert National Park

6514. DR. B.L. SHAILESH: Wil
the Minister of AGRICULTURE be pleased
to state :

(a) whether the Arid Zone research
scientists have completed a detailed survey
for establishing a Desert Natiopal Park in
Rajasthan ;

(b) if so, other higbligh(s of the survey:
and ’

(‘f) the steps Government propose to
take in the various spheres in the light of the
“research highlights" ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA): (a) to (c) The information
is being collected and will be placed on the
table of the Sabha.

International Conference on Agricultare

6515. SHRI MULLAPPAL,
LY
RAMACHANDRAN : Will the Minister of

AGRICULTURE be pleased to state :

(8) the number of internatio
meetings/conferences hosted by India :.l
agriculture during the year 198687 F
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(b) the number of times India partici-
pated in the conferences organised by Food
and Apgriculture Organisation and other
international organisations abroad, during
the above period ; and

(c) the outcome thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) Nil

(b) India participated in several
meetings/conferences organised by interna-
tional organisations. Some of the more
important among them are :—

i) FAO Regional Conference held in
Rome in July, 1986 ;

ii) 90th Session of FAO Council held
in Rome in November, 1986 ;

fii) 2ist and 22nd Session of the
Committee on Food Aid held in
Rome in May and October, 1986 ;
and

iv) 9th Session of the Committee on
Agriculture held in Rome in March,
1987.

(c) Participation in international mee-
tings/conferences provided opportunities to
fdentify areas of technical cooperation and
exchange of idsas with participants from
other countries in the field of agricultural
development.

Fish Farmers® Development Agencies in
Kerala

6516. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of
AGRICULTURE be pleased to state :

(a) whether Union Government hbave
recsived any proposal for setting up new
Fish Farmers® Development Agencic. in
Kerala ; and

(b) if so, the decision taken in this
F@ard?
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THE MINIS1ER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA): (a) Yes, Sir.

(b) The scheme is not yet approved by
the Government,.

World Bank Allocation for Bombay

6517. SHRI GURUDAS KAMAT :
Will the Minister of URBAN DEVELOP-
MENT be pleased to stato :

(a) the allocation made by World Bank
and other international financial institutions)
for various schemes of the Bombay Municipa
Corporation duing the last three years ;

fb) whether Union Government have
received the amouat from the World Bank
and passed on the entire amount to the
Bombay Municipal Corporation ;

(¢) if not, the amount actoally received
from the World Bank and the amount

disbursed to the Bombay Municipal
ration ; and Pl Corpe

(d) the reasons for not disbursing the
full amount received from the World Bank ?

THE MINISTER OF STATE 1
MINISTRY OF URBAN DEVELOII:IMESII‘:'
(SHRI DALBIR SINGH) : (a) As far
as World Bank assisted urbap Development
and Urban Water supply and Sewerage
Projects are concerned, the positiop in the

. last three years are as follows ; —

(i) Bombay Urban De

:l'he Total project costs Rs. 'Zeﬁlgp.;::es and
is for a agried of seven years from 1985.92
The details of the project include ochemu
relatiog to land infrastructures servicing
programme, slum upgrading programme,
loca! government, finance administration and
services, technical assistance, training ang
eqmpment._ The project is being implemep.
ted by'vmous agencies including the Bombg

Munisipal Corporatiop. v
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(1) Second Bombay Water Supply and
Sewerage Project : This project was nego-
tiated on 13th November, 1978 and it ends
on 31.3.1987, However, the closing date
is being cxtended upto 31.3.1988. Out of
total Credit amount of 196 million US
dollars an amount of 151.30 willion US
dollars bas been disbursed upio February,
1987. The Project aims at augmenting
drinking water supply by an additional 450
mld treatment facilities for the additional
water pumps and distribution, construction
of plant reservoir, sewage collection and
conveyance system for five Zones and renova-
tion of existing sewage treatment plants,
sewage treatment and disposal by two
“submarire outfalls in Bombay.

(iti) Bombay Il Water Supply and Sewerage
Project :— The total cost of the IDA Credit
amounts to 145.00 million US dollers and
IBRD loan of 40.00 million US Dollers,
This project was approved on 16th December
1986 and the closing date is 1993. The
credit has not yet been declared effective.
The projzct envisages increase in the supply
of Water Supply to the Bombay Municipal
Corporation area by 455 mld, extending the
Sewerage facilities in isclated area which are
already served, improve sector efficiency
through project management, procurement
and improvement in billing and collection,
leak detection and repair etc. It also extends
water supply and sanitation facilities for the
urban poor, evaluate experience and develop
appropriate sewage treatment design etc.

(b) to (d) Asainst the committment
made during the last three years, the amount
disbursed by the World Bank is 8.62 million
US dollers under the Bombay Urban Deve-
lopment Project. Under the second Bombay
Water Supply and Sewerage Project upto
Eebroary, 1987, an amount of 151 30 million
US dollars bave been disbursed. The
proceeds of the credit arc pot passed on
to the implementing agencies directly but are
received by the Govt. of India and made
svailable to the Govt. of Maharashtra in
accordance with the standard arrangements
for developmental assistance, and with project
implementation schedules extended over the

entirs life of » project,
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Starvation Deaths

6518, SHRI BANWARI LAL PUROHIT:
SHRI JAGANNATH PATNAIK :
Will the Minister of AGRICULTURE

be pleased to state :

(a) whether any survey has since been
conducted to assess the actus! number of
deaths every year due to starvation ; and

.(b) if so, the details thereof and further
action contemplated by Government in this
regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) No State Government
bas reported death due to starvation in

recent years. Hence no such survey is
considerd necessary.

(b) Does not arise.

New Policy Planning by National
Cooperative Union of India

. .6519. DR. V, VENKATESH : Will the
Minister of AGRICULTURR be pleased to
state :

(a) wpelher & new policy planping for
Co-opcrative movement that would blapd
technology, innovative social engineering and
c?mpetent democratic, technical and €xecu-
tive management has been urged by the

National Co-operative Union of India .
and ’

(b) if s0, the reaction of G
herets 1 overnment

THE MINISTER OF AGRIC
(DR. G.S. DHILLON) : (a) andutgu'lig
National  Cooperative  Union of India
presented a paper contsining ite views og
approach to cooperative developmemt in the
Seventh Five Year Plan in May, 1984 for
consideration in the Planning cm;zmiuion

The strategy for CoOperative
ment under the Sevemth Five Y:m l'b;

ewbodies the following main tasks s
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(i) comprebensive development of
primary agricultural crcdit societies
to function as multi-purpose viable
vnits ;

(ii) realignment of the policies and
procedures of cooperatives to
expand the flow of credit and
ensure supply of inputs and
services particularly to weaker
sections ;

(iii) taking up of special cooperative
programmes for implementatiou in
the underdeveloped States specially
in the North Eastern Region ;

(iv) strengtbening the consumer coopera-
tive movement in the urban as well
as rural arecas so that it can play a
pivotal role in the public distri-
bution system ; and

(v) promoting professional management
and strengthening of effective
tramning facilities for impioving the
operational cfficiency.

Proposal to Develop Rain Water Harvest
Technique under Dry Land
jDevelopment Board

6520. SHR] V. S. KRISHNA IYER:
Will the Minister of AGRICULTURE be
pleased to state ¢

(a) whether Government of Karnataka
have forwaided a proposal to Union
Goveroment for obiaining firancial assistance
from foreign agencies 10 develop rain water
barvest technique under Dry Land Devel.p-
ment Board ;

(b) if so, when the proposal was sent
by the State Government ;

(c) the total financial assistance sought
for the purpose ; and

(d) the action taken by Union Govern-
ment io this regard ?
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Written Ansvers 198

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICUL1IURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) to (d) Kolaramma Tank
Watershed project in Kolar District and
Nagarthalli-Devegalli Watershed project in
Mysore District of Karnataka State, at an
cstimated cost of Rs. 235.34 lakhs and
Rs. 221.35 lakhs respectively were received
from Government of Karpataka in
November, 198>. After examination these
proposals were returned to the State
Government for revising the projects. The
project proposals have not been received
from the State Government after revision.

1.C.R.C. Project in Madras

6521. SHR} K. RAMAMURTHY :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether the Inmer Circular Rail
Corridor (ICRC) project in Madras has
been sent back to the Government of Tamil
Nadu for re-establishing the justification of
the project, and if so, the reasons therefor ;

(b) whether the Rail India Technical
and Econcmic Services has been asked to
study the traffic potential of the Corridor
and the engineering feasibility and if so, the
reasons therefor ; and

(c) by what time this study is iikely to
be completed ?

THE MINISTER OF STATE IN THE
MiINISTRY OF URBAN DEVELOPMENT
(SERI DALBIR SINGH) : (a) and (b) The
State Government, while forwarding the
proposal cn 18 3.85 bad stated 1hat they are
taking up a re-survey of the areas tbrough
whichb the rails bave to be laid for imple-
mentiog the Inner Circular Rail Scheme with
the as.istance of the Metropolitan Transport
Project (Railways). The resuits of the re-
surveys arc awaited.

(c) No time limit can be laid down
till the comrlete project report is made
available to the Government and 1he project
is included in the State Plan by the Plarong
Commission.
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Suapply of Gifts by E.E.C.

6522, SHRI C. MADHAV REDDI :
Will the Minister of AGRICULTURE be
pleased to stats :

(a) whether a high level delegation of
the Buropean Economic Community (EEC)
visited India rccently, as reported in the
Economic Times dated 7 March, 1987 ;

(b) if so, the details thereof ;

(c) whether it is a fact that the EEC is
not in favour of continuing agricultuse
commodity gifts to India as these gifts are
destroying the progress towards self-
reliance ;

(d) whether in place of commodities,
EEC is planning to export as gift bigh
pedigree cattle to India ;

(¢) whether it is also fa fact that EEC
proposes to stop import to animal feeds
from India ; and

(f) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHR1 YOGENDRA
MAKWANA): (a) The first meeting of
the Indo-European Community Working
Group on Industrial Cooperation was held
in New Declhi on 25-2¢ March, 1987.

(b) The talks covered a wide range such
u’ industrial standards, quality assurances
and conformance testing, industrial techno-
logy data bank in India, access to European
data banks. telecommunications, science and
technology including bio-technology,
establishment of an Energy Management
Institute, sericulture, common facility centies
for woollen knitwear, packagiog and
footwear.

(c) No such decision has been comm-
unicated by E.E.C.

(d) No proposal has been received from
BEC to supply high pedigree cattle 10 lndia,
iostead of commodity gifts.

APRIL 155 1987

Written Answers 200

(e) and (f) Animal feed Jike soya-meal
is being exported from India to the E.B.C,

( I'ranslation]
Clivic Awmenities in Regulariged Colonies

6523. SHRI RAJ KUMAR RAI : Will
the Minister of URBAN DEVELOPMENT
be pleased to state :

(a) the details of the private colonies in
Delhi which are being considered for
regularisation during 1987-88 ;

(b) whether civic amenities are being
provided in the colonies which have been
regularised earlier ¢

(c) if 80, the details of those colonies ;
and

(@) if not, the reasons therefor and the
time by which these amenities will be
provided there ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) Out ofa
list of 607 unauthorised colonies compiled
DDA/MCD for consideration for regularisa-
tion in accordance with the policy for
regulanisation of such colonies covering
residential and commercial structures con-
structed therein upto 30.6.77 and 16.2.77
respectively, 539 colonies have already been
regularised, 56 colonics have been rejected,
7 bave been transferred 1o notified slums
and cases of remaining colonies are still to
be decide i.

(b) to (d) Besides electrification and
water supply services provided by DESU
and Delhi Water supply & Sewage Disposal
Undertaking, the MCD is providing
amenities like approach roads, parks, lanes
and metalling and premixing of damaged
brick pavements katoha lanes in the colonies
regularised by it. The MCD bas also
reported that 137 regularised coionies
transferred by DDA to the MCD recently
were also providel with some amenities.
The exccution of dcvelopment works ig
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regularised unauthorised colonies depends
upon availability of funds and payment of
de velopment charges by beneficiaries and no
time limit can be prescribed for the purpose.

Low Power TV Transmitter at Maunath
Bhaojan in Azamgarh District

6524. SHRI RAJ KUMAR RAI : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Doordarshan  facility is
available ir Maunath Bhaojan, an industrial
town in Azamgarh district, Uttar pradesh ;
and

(b) if not, the time by which low power
TV transmitter will the installed there ?

THE MINISTER OF STATE FOR
INFORMATION AND BROADCASTING
(SHRI A. K. PANJA): (a) and (b)
Azamgarb district is within the service area
of high power (10 KW) TV transmitters at
Varanasi and Gorakhpur. Maunath Bhanjan
lies on the fringe of the service area of these
two transmitters and is reported to be
etting service with the help of tall receiviog
anteonae and boosters, etc. Any further
trengthening of TV service in the area will
depend on the availability of resources in
future Plans of TV expansion.

Regularisation of Daily Wage Workers
in D.D.A.

6525. SHRI RAJ KUMAR RAI: Will
the Minister of URBAN BEVELOPMENT
be pleased to state :

(a) the number of workers workiog on
daily wages in the Delhi Development
Authority as on 28 PFebruary, 1987 and for
how many years they bave beer working
there ;

(b) the rules framed by Government to
regularise services of these workers ;

(c) whether the said Authority is com-
plyiog with these rules ;

(d) if aot, the reasons therefor ; and
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(¢} the time by which these workers wil]
be regularised ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) to (¢) The
information is being collected and will be
laid on the Table of the Sabha.

(English)

Convention of Food Scientists

6526. SHRI G. S. BASAVARAJU :
SHRI H.N. NANJE GOWDA :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether a three-day Convention of
food scientists and technologists was held
in Mysore on 3 March, 1987 N

(b) if so, the major recommendations
made by the Co-vention and whether
Government bave considered them ; and

(c) if so, the action taken to implement
the recommendations ?

THE MINISTER OF AGRICULTURE
(DR. G.S. DHILLON): A Convention of
Food Scientists and Technologists was held
by the Association of Food Scientists and
Technologists of India at CFTRI, Mysore
from 27th February to 1st March, 1987.

(b) A statement indicating the main
recommendations of the Convention
furpished by the Department of Scientific
& Industrial Research is given below.

(c) The concerned departments can
consider the recommendations after these
are forwarded to them by the Associstion of
Food Scientists & Technologists.
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-Stateament

Main Recommerdations of corvention of
Food Scientists and Technologists keld at
Mpysore from 27:h February to 1ss
March, 1987

1. A judicious and nced leased mechenisa-
tion of agriculture in tbe form of an
agriculture revoiution following green
revolution will only inctease employment
opportunities. With this in view there
is a peed to develop implements and
machines for harvesting threashing and
cleaning at appropriate levels of opera-
tion and disseminated widely among
producers. Appropriate machanization
of grain handling in leg mandis to avoid
losses.

2, There is an urgeot need to develop
drying and other systems for preserva-
tion of high moisture grain harvested in
areas in times of rain.

3. Use of huller for milling parboiled
paddy for trade purposes in parboiled-
rice eating States should be discouraged
to prevent wastage of valuable bran for
oil extraction. A distinction is called
for between bhullers for small custom
milling and hullers for large trade
(business) milling.

4. Research and Development attention
should be given to improve the operation
of Cbhakki (ussd for grinding Atta)
specially to reduce power consumption.

5. Grading of wheat according to protain
conteny and Other spscic quality
parameters should be practised during
procurement and distribution instead of
mixiog of procured wheats together.

6. Laboratory milling units should be
designed, developed and marketed in
the country for use in laboratories as
well as in rice, dbal and wheat mulls.

9. Export of graip brans and oilsced
extractions should not be encouraged in
view of theis acte shortage in the country,
scquired for preparing compound feeds.

APRIL 15, 1987
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8. Ip view of the abundant availability of
wheat in the country diverse methods of
its utilization including rolled, flaked,
malted and extruded products, ready
mixes for bread, cake and industrial
utilization for starch and gluten to
upgrade the quality of wheats used for
bread and biscuit and for other industrial
purposes should be urgently exylored.

9. Roller flour mills, not only use specific
wheat for obtaining flours for specific
uses but alao use mill procedures and
adort special milling systems to produce
flours of diversed quality for specific
end uses,

10. There is a creat need to dcvelop techno-
logy and machinery for production and
marketing oOf indigepous traditional
foods in properly packed forms, including
puffed, flaked, deep fried, fermented,
etc. preparations.

11. Systems for uiilization of surpius hybrid
jowar not suitable for traditional uses,
other iadustrial uutlzation, n.mely,
flakes, puffes, starch, brewing, liquid
slucose should te developed.

12, 1t is desirable to mechanise appropriately
the production of verious traditional
food formulations such as flakes, puffs,
fricd products, fermented products from
food grains tor us: by trade. There is
also a care for production of newer
products like roller and flaked cereals,
extruded grain products, various bakery
products for diverse tastes and appea-
rances 1ocluding bakery  products
traditional touch. Appropriate techno-
logies, systems and machinery for tbis
should be developed in tull.

13. Scientists bave identified the physico-
chemical and histochemical parametecs
associated with the properties exhibited
by different food grains for various and
uses. In the changed situation of
surplus production and centraliscd pro-
cessing, food gramns are used not only
for traditional edible purposes, but also
as industrial raw material for none
traditional use such as for production of
brao oil. catile food, ihsuiatiog boacds,
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pharmaceutica's, waxer, cement, silicate
ete. in addition to the yield, resistance
to insects and diseases and similar
characteristics normally. Screening and
breeding of food grains should include
their suitability for non-traditional
industrial while improving their yield
resistance td pests etc.

Demands of National Fishermen’s Forum

6527. SHRI G.S. BASAVARAJU :

SHRI BALWANT SINGH
RAMOOWALIA :

SHR! TEJA SINGH DARDI :
DR. KRUPASINDHU BHOI :
SHRI H.N. NANJE GOWDA :

SHRIMATI BASAVARAIJES-
WARI :
SHRI RAMASHRAY PRASAD
SINGH :

SHRI P.M. SAYEED :
SHRI CHINT sMANI JENA :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether National Fishermen’s Forum
lanuched a pnation-wide agitation to highlight
their problens and the necd to regulate
mechapised fishing trawlers in order to
protect the fish resources ;

(b) if so the details of demands made
in the representation submitted to Govern-
ment ; and

(c) the action taken thereon ?

THE MINISTER OF STATE IN THE
DEPARTMFENT OF AGRICULTURE AND
COOPERATION IN THE MINISIRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA): (a) The press reported
about the agitation by the National Fisher-
men's Forom in March 1987.

(b) A represcutation from the National
Fishermen's Forum  dates 21 9 1986
containing 15 demands was received by the
Government as follows ;—

CHAITRA 25; 1909 (s4K4)
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1. Bpact and implement Marine Fishing

Regulation Act in all coastal States of
India.

2. Ban the use of purseine and Trawl nets
upto 20 kms from the sea shores in
coastal waters throughout the country.

3. In order to protect our fish resources,
we demand that no uotreated effluents

should be discharged into sea, rivers and
lakes.

4. Ban the use of trawling and purseining
during night and monsoon time.

5. We demand the minimum mesh size of

purseine and trawl nets be fixed at 35
mm,

6. Stop joint ventures and promote deep
sea fishing in public and cooperative
sector with the active participation of
fisherfolks.

7. We demand that the right 10 own and
use fishing implements in territorial

waters should be exclusively given to
fisher folks,

8. We demand ap immediate change in
policy and stop indiscriminate eviction
of fishing community from the coastal
areas and riversides in the name of
tourism and development.

9. Legislate and implement labour laws
and workirg snd service conditions for
the women employed in fish processing
aod marketiog and the crew members of
mechanized boats,

10. We demand exemption of excise duty on
imported outboard engines and supply

of sufficient quality of kerosene at
reasonable price.

11, We demand a total recrientation of
Fisheries Research, in cognisance with
the traditional science of small-scale fish

workers and developing training centres
to serve their needs.

12. Control cffectively the export of marine
products, in order to serve the liveli-
hood of fish workers and the proteine
needs of Indian consumer.
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13. Introduce schemes for small-scale fishing
implements and nete and old age pension
scheme for fish workers.

14. We demand that inland fisherfolks
should be assisted and fully incorporated
in all acquaculture and fisk culture pro-
gramme carried out with Government
assistance.

15. We demand that fisherfolks be given
title deeds of their house sites wherever
they reside.

(c) The representation has been examined
by the Central and State/Union Territory
Governments for actlon wherever possible.

{Translation]

Bro-dcast of Programmes by AR Stations
ander One Radio Station

6528. SHR1 HARISH RAWAT : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether bis Ministry bas made any
assessment of the necessity to put all the
stations of All India Radio to be set up in
the eight hill districts of Uttar Pradesh under
one radio station and to Prepare and broad-
cast their programmes from one such station;

(b) if so, whether Goveroment propose
to upgrade any of the existing stations of
All India Radio for this purpose during the
Seventh Plan period ;

(©) if so, the station selected therefor
and

(d) if not, the reasons therefor ?

THE WMINISTER OF STATE FOR
INFORMATION AND BROADCA§TING
(SHRI A.X. PANJA): (a) No, Sir.

(b) No, Sir.

() Does not arise.
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(d) The basic stratgey of AIR is that
it should reach the maximum population
and cover the maximum area of the country
in its broadcast. For this purpose, out of
the eight hill districts in Uttar Pradesh, five
districts have been identified for setting-up
Radio Stations. These are Almora, Chamoli,
Pauri, Uttar Kashi and Pithoragarh. These
Radio Stations would meet the listening
requirement and cultural demand of the
listening communpity in the transmission
zone of these Stations. It would, therefore,
not be advisable to have all the districts
under one Radio Station.

Land of Setting up of AIR Station in
Pithoragarh

6529. SHRI HARISH RAWAT : Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the land for setting up a
radio station has been made available in
Pithoragarh district of Uttar Pradesh ;

(b) if so, whether provision has been
made for setting up the radio station during
1987-88 ;

(c) if so, the amount provided ; and

(d) the time by which the construction
work is likely to start ?

THE MINISTER OF STATE FOR
INFORMATION AND BROADCASTING
(SHRI A.K. PANJA) : (a) No, Sir.

(b) and (c) A provision of Rs. 8.20
lakhs has been made for the project during

1987-88, towards cost of equipment and
land.

(d) The state Government has not
indicated any firm date for handing over the
possession of the land at Pithorsgarh., A
s00n as the land is handed over by Stas
Government, further action towards eons‘
truction of the buildiog would be taken w.
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Fertiliser subsidy as Plan Expenditare

6530. SHRI HARISH RAWAT : Will
the Minister of AGRICULTURE be pleased

to state :

(8) whether Government have reco-
mmended to the Ministry of Finance to treat
the subsidy being given on fertilizers as Plan
allocation expenditure ; and

(b) if so, the propriety of making such
recommendation ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS 1IN
THE MINISTRY OF AGRICULTURE
(SHRI R. PRABHU): (a) No, sir.

(b)

Does not arise.

Rural Road Constructed under NREP in
Uttar Pradesh

6531. SHRI BARISH RAWAT : Will
the Minister of AGRICULTURE be pleased
to state :

(a) the total length of rural roads or
pathways constructed during the last three
years under National Rural Employment
Programme in Uttar Pradesh and the total
pumber of persons provided employment
sader this programme during the same
period ;

(b) the total length of roads or path-
ways proposed to be constructed in the State
during 1987-88 under this programme ;

() whether any assessment has been
nade of the achievements made under this
programme in the State ;

(d) if so, the outcome thereof ; and
(¢) if not, whether Government propose
0 make an assessment in near future ?

THE MINISTER OF STATE IN THE
SEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
J)F AGRICULTURE (SHRI YOGENDRA
VAKWANA) : (a) A totsl length of
3940 Kms of roads was constructed/im-
roved under National Rural Employment
'rogramme in Uttar Pradesh during 1984-83
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1985-86 and 1986-87 (upto Dec.: 1986).
The employment generated in the State
during the same period comes to 1281.52
lakh mandays.

(b) Annual Action Plans under NREP
are finalized at the DRDA's level. Informa-
tion in this regard is not available with the
Ceatral Government at this stage, being
fairly early in the 1987-88.

(c) to (¢) Evaluation Studies in respect
of the achievement made under NREP has
been conducted by the Programme Evalua-
tion Organisation of the Planning Commission.
Its report has yet to be finalized.

[ English)
Indira Housing Complex in Madhys Pradesh

6532. SHRI PRATAP BHANU
SHARMA : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(2) whether Indira Housing Complex
in Vidisha (M,P ) is still incomplete ; and

(b) if so, the reasofis thereof ?

THE MINISTER OF STATE IN THER
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) ! (a) and (b)
The information is being collected and will
be laid on the Table of the Sabha.

Housing Schemes by HUDCO in Madbya
Pradesh

6533. SHRI PRATAP BHANU
SHARMA : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(@) the total number of schemes “sapc-
tioned under EWS, LIG, MIG and HIG
housing projects in Madhya Pradesh duripng
the last two years of the current Plan period
by HUDCO ; and

(b) the details of these schemes and
the progress made so far in the copstruction
of houses/flats ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b)
93 as per details given below :—
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1985-86 1986-87
(up to 28.2.8Y)
No. of Schemes 2 41
Project Cost Rs. 37.72 Cr. Rs. 32.34 Cr.
L“ﬂ Ammt mo 24-“ &. R't "078 Clo
Dwelling Units Plots
1985-86 1986-87 1985-86 1986-87
EWS 7914 7142 - 598
LTG 2702 2102 —_ 648
MIG 2662 2182 —_ 644
HIG 853 55 —_ 186
14131 11581 —_ 2076
Others 1008
3084
Basic Sanitation Units 1985-86 1986-87
51011 2854

The constructiop of dwelling units js done by the respective Bosrowing agencics

Lesses to National Fertilizers Limited

6534. SHRI BANWARI LAL
PUROHIT : Will the Minister of AGRI-

CULTURE e pleased 1o piate :

(a) whether the National Femhzm
Limitod has been raaning into losses dusing
the last scveral yoars ;

(b) if so, the amount of loss guffered
by the National Fertilizers Limited, year-
wise, during the last threc years ;

(c) whether Government bave since
inquired into the working of this undertaking
during the above period ; and

@ ifn.ﬂwwl."#l Gﬂﬂ;ﬂzﬂ have
taken to improye Fmi Mriom
units of the Netiogs! Fertjligers Limiteg §

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(SHRI R. PRABHU): (a) No, Sir,
Natjonal Fertilizers Limited has been
making profits since 1981-82.

(b) Does not arise.

(¢) No, sir.
(d) Does not arise.

I.L.O. Cogyeptions

6535. SHRI K. RAMAMUR :
gﬂ:“ z,lrsum of LABOUR be m

@) the salient fegtures of .
sions of International leo:r m&
adopied by fodia and the extent of theis
Mhmm;
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(b) the principal features of 28 conven-
tions of International Labour Organisation
pot yet adopted by Uniog Government ; and

(¢) the ressons for not adopting the
same ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : (a) to () Conventions ate
.adopted by the General Conferéoce of the
Internatioaal Labour Orgsnisation. Of the
162 Conventions adopted so far, Indis has
ratiied 34 Conventions. A Cobvention
when ratified entails full compliance. The
text of a Convedtion together with a state-
ment of action taken or proposed to be
taken, including reasons for non-ratification,
is placed before Parliament in each case,

Compsales Operating Chartered Deep-Sea
Vessels

6536. SHRI K. RAMAMURTHY :
Will the Minister of AGRICULTURE be

pleased to state :

(a) the particulars of Indian fishing
tompanies operating chartered decp-sea
irawlers and the number of trawlers under
operation ;

(b) the particulars of foreign companies
lo which these trawlers belong ;

CHAITRA 25, 1989 (S4k4)
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(c) whether the objeciive of transfer of
technology has been acbieved by thbe policy

of chartering foreign vessels ;

(d) if so, the number of Indians trained
as erew members of such trawlers ; and

(¢) the names of the ports to which these
trawlers report after their voyage ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURAL
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) and (b) A statement is
given below.

(c) and (d) As per the terms and
conditions of the charter policy eaunciated
in 1981, the charterer shall ensurc that at
least 20% of the crew are Indian citizens and
are posted as under studies to the foreign
skipper, the engineer and to the other
operational crew, About 350 Indian crew
have so far been trained under the above
categories.

(¢) After completion of voyage the
chartered vessels report at Madras, Cochin
Goa & Okba which are the bases of
operation at presént for these vessels.
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Setting up of AIR Station in Berampore

'6537. SHRI ATISH CHANDRA SINHA:
Will the Minister of INFOMATION AND
BROADCASTING be pleased to state :

(a) whether any progress has been made
in the irhplementation of the proposal
pending for the establishment of All India
Radio station in Berampore, District
Murshidabad, West Bengal ;

(b) whether State of West Bengal have
now offered the land for this purpose ;

(c) if so, when the land will transferred

and the work started ; and

(d) the details of progress made, so
far ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANJA):
(a) Yes. Sir,

(b) to (d) The State Government of
West Bengal has been requested to transfer
1.46 acres of land adjoining the existing TV
transmitter for radio transmitter & studio
set up and 3 acres, opposite to Murshidabad
Institute of Technology, for the coastruction
of staff quarters, to AIR. These sites are,
however, yet to be handed over to AIR by
th: State Government. In order to avoid
delay in implementing this scheme, it has
been decided to utilise the land available
with Doordarshan for the construction AIR
studio and transmitter building, The
preliminary estimate for the building has
been sanctioned and civil works awarded.
The construction of the building is likely to
commence shortly.

Qilseeds Output in Karnataka

6538. SHRI V. S. KRISHNA IYER :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Karnataka Government
propose to implement a programme to
increase the output of oilseeds in Mala-
prabha, Ghataprabba and other arcas of
the Sute; .
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Written Answers 218

(b) if so, the salient feature of the
scheme ;

(c) whether Union Government propose
to provide any Central assistance for the
purpose ; and

(d) if so, the deteails thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION MINISTRY OF AGRI-
CULTURE (SHRI YOGE\DRA
MAKWANA) : (a) and (b) A letter has
been received from the Chief Minister of
Karnataka urging Government of India to
sanction a special scheme to the Government
of Karpataka in completing the irrigation
projects of Malaprabha, Ghataprabhz,
Upper Mullamari and Otehole, inter-alia
suggesting the allocation of Rs. 200 crores
as a soft loan for completion of these
projects.

(c) and (d) As these projects come under
the purview of Ministry of Water Resources,
the matter was referred to that Ministry
who have expressed their inability to support
the proposal and the same has been
communicated to the Chief Minister of
Karnataka,

Allocation for Houses under Indira
Awass Yojna

6539. SHRI V. S. KRISHNA IYER :

SHRI SRIKANTHA DATTA
NARASIMHARAJA WADIYAR:

Will the Minister of AGRICULTURE
be pleased to state :

(a) the amount allocated to States for
construction of houses under Indira Awaas
Yojna during the year 1986-87 ;

(b) the State-wise number of houses
constructed and all otted to the poor people
during 19386-87 ; and

(c) the number of Scheduled Castes and
Scheduled Tribes out of them ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) and (b) A statement is
given below.
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(¢} Under lndire Awasw Yojns, Roeses
are constructed for Scheduled Castes,
Scheduled Tribes and released  borded
labour. The majotity of the constrocted
houses, therefore, goes to the Sclieduied
Cazste and Scheduled Tribes.

Statement
Sl. No. Name of State/UTs Allocation No. of No. of
(Rs. in lakhs) houses houses
planned constructed
1. Andhra Pradesh 1190.00 23483 4865
2, Assam 251.00 2630
3. Bihar 1750.00 25634 18221
4, Gujarat 410.00 7000 5702
5. Haryana 115.00 1810 1610
6. Himachal Pradesh 78.00 690 172
7.  Jammu & Kashmir 94,00 1661 N.A.
8. Karnataka 575.00 10608 N.A.
9. Kerala 470.00 17560 3747
16. Madhya Pradesh 1033.00 10866 N.A.
11. Mabarashtra 991.00 8000 N.A.
12. Manipur 14.00 50 N.A,
13. Meghalaya 19.00 156 3
14. Nagaland 15.00 228 108
15. Orissa 548,00 9544 1341
16, Punjab 123.00 5767 865
1. Rsjastban 487.00 6150 N.A,
18, Sikkim 10.00 150 N.A,
19. Tamil Nada 979.00 25504 41297
20. Tripura 42.00 1019 187
21.  Uttar Pradesh 2192.00 26004 N.A,
22 West Bengal 939.00 24532 SUs
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Fodder Development Corporation in
Karaataka

6540. SHRI V.S. KRISHNA 1IYER:
Will the Minister of AGRICULTURE be
pleased to state :

{a) whether Union Government are
sware that Karpataka Government propose
to set up a Fodder Development Corpora-
tion in collaboretion with the National
Wasteland Dpvelopment Board :

(b) if so, whether other States are also
setting up such a Corporation ;

(c) whether Union Government propose
to issue guidelines to all States for setting
up Fodder Development Corporations for
managing fodder banks ; and

fd) the figgncial assigtance sought by
Kamataka and proposed to be given by
Union Government.

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) to (b) Information is
being collected from the State Governments,
etc., and will be placed on the Table of the
Sabha as soon as received.

1984-85

@)
Newspapers 4,35,42,976
Radio 1,34,72,000
Television 92,07,000

(b) As in the statement given below,
() Yes, Sir.

(d) Does notfarise.

CHAITRA 23, 1909 (84K}
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Amosnt Spent on Government
" Advertisements

6541. SHRI PRAKASH V. PATIL:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the total money spent annually on
Government advertisements in newspapers,
radio and television separately during the
last three years ;

i

(b) the pames of the first three big
newspapers, small newspapers and small
newspapers ip regional languages which are
getting these advertisements ;

(c) whether the present pattern of
allocation is helpful for the growth of small
newspapers ; and

(d) if not, the changes contemplated in
the advertisement allocation policy ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANJA):
(a) Total money spent annually by the
Directorate of Advertising and Visual

Publicity on Government Advertisements is
as follows :—

1986-86 1986-87
———f
(Rs.) (Rs.)
4,54,41,059 1,95,41,414
(upto Sept. *86)
1,43,10,000 69,49,000
1,66,97,000 95,24,000
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Wheat Production

6542. SHRI PRAKASH V. PATIL:
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the production of wheat
which has ushered in the green revolution
has reached a plateau ;

(b) if so, whether some mcre avenues
are being created to utilise the farm products
at the field level to augment the income of
the farmers of all the wheat growing areas ;

(c) if so, the plans drawn by the Union
Government or in collaboration with the
respective State Governments for processing
of wheat ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHR1 YOGENDRA
MAKWANA) : (a) No, Sir.

(b) to (d) Do not arise.

Crops Unit
1. Rice Million Tonnes
2. Wheat » ”
3. Coarse Grains » »
4. Pulses 1) ”
TOTAL FOODGRAINS ”

CHAITRA 23, 1909 (84K4)
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Per Capita Consumption of Cersals

6543. SHRI PRAKASH V. PATIL;
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government bave set any
target to increas the per capita consumption
of cereals and other food during the Seventh
Plan period :

(b) if so, the details thereof ;

.(c) the crop-wise achievements thereof
during the last three years ;

. (d) to what extent the various anti-
poverty alleviation programmes have
augmented the purchasing power of the
rural people to buy more ; and

(¢) whether increased consumption has
encouraged the cultivators to produce more ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) and (b) Crop targets of
the Seventh Five Year Plan have been fixed
in terms of production and not consumption.
The targets of foodgrains production fixed
for the Seventh Five Year Plan are as
under :—

Taigets

73.00 — 75.00
56.00 — 59.00
34.00 — 35.00
15.00 — 16.00

(c) The estimates of foodgrains production since 1984-83 are as under :—

( Million Tonnes )

Crop 1984-85 1985-86 1986-87 (anticipated)
Rice 58.34 64.15 59.50 — 60.00
Wheat 44.07 46.89 48.00 — 49.00
Coarse Ceroals 31.17 26.46 28.50 — 29.C0
Pulses 11,96 12 9Y 13.00
Foodgrains 145.54 150.4Y 149.00 - 151,00
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(d) The incremental income that bas
been gencrated under IRDP varies from
beneficiary to beneficiary. R is, therefore,
not possible to give the exact figures relating
to the increase in the purchasing power of
the beneficiaries assisted under the pro-
gramme, However, the concurrent evaluation
of the Programme for the period October
1985 to September 1956, being done in
practically all districts of the countrry based
on sample sarveys indicates the net
incremental income to the beneficiaries as
follows :

The assets had generated incremental
income of more than Rs. 2,000/- in about
26% cases, the incremental income was
between Rs. 1,001 to Rs. 2,000/- in 24%
cases and between Rs. 501 and Rs 1,000/-
in 159% cases. It was upto Rs. 500 in about

119% ca-es.

(¢) Increased consumption is just one of
the factors which induce cultivators to
preduce more, it is, therefore, difficult to
make any quanti‘ative anelysis on this

aspect.

Agriculture Production in States in
Eastern and Western Zones

6$44. SHRI PRAKASH V. PATIL:
Will the Mumister of AGRICULTURE be

pleased to state :

(a) the growth rate of agricultural
production in the States in Eastern Zones,
separately, during the last three years ;

(b) the crop-wise details of each such
State and the growth rate duriog the last
three years, year-wise ; and

(c) the causes of shortfall, if any, and
the steps taken to improve the situation ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICUL1URE (SHRI YOGENDRA
MAKWANA): Tables giving crop-wise
production/growth rates respect  of
principal crops for the States in Eastern/
Western Zones are given in statements to
IX giwven below.

APRIL 15, 1987
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(c) There have not been any major
shortfalls in production during the past few
years. In order to increase the production
of various crops, following steps are being
taken : ’

(i) Maximisation of productivity in
irrigated and rainfed areas ;

(i) Timely, easy and adequate supply
of agricuitural inputs like techno-
logy, seeds, fertilisers, implements,
plant protection chemicals and
credit etc. ;

(iii) Increasing the coverage of area
under high yielding varieties ;

(iv) Production of sufficient seeds of
different classes namely, breeders
seed, foundation seed and certified
so as to cover targetted areas
under high yielding varieties ;

(v) Imoplementation of the national
programmes like Special Rice
Production Programme in the
Eastern States, Small and Marginal
Farmers Programme, National
Dryland Farmiog Programme,
National Pulses Development Pro-
gramme and other concerned
Central and Centrally Sponsored

programmes ;

(vi) Propagation of rainfed farming
technology on watershed manage-
ment basis both for crops and
regions which have performed
poorly and have not shown high
growth rates ;

(vil) Adoption of area approach in
potential districts for increasing the
production of various crops ;

(viii) Adoption of integrated plant pro-
tection measures ; and

(ix) Assuring remunerative prices for
various crops to the farmers and
organisational support for sale of
commodities at theso pricey :
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Black Headed Cater Pillar Pest

6545. SHRI H.G. RAMULU :

SHRI M.V. CHANDRASEKHARA

MURTHY :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether Government are aware that
the coconut plantation in Karnataka State
has been severly affected due to black
headed cater pillar pest ;

(b) whether Governmest of Karnataka
has seat a scheme to the Coconut Develoo-
ment Board to effectively control the spread
of black headed cater pillar pest ; and

(c) the detdails of thbe scheme and the
reaction of Government in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURAL
AND COOPLER~TION IN THE MINISTRY
OF AGRICLLTILRE (SHRI YOGENDRA
(MAXWANA) : (a) and (b) Yes, Sir.

(¢©) The Coconut Development Board
bas included a project for ‘Integrated
Control of leaf-eating Cateipiliar’ 1o their
Seventh Plan piogosals at a total cost of
Rs. 17.120 lakbs for implementation in the
States of Karn.taka ana Orissa on S0 : 50
sharing basis ociweesa the Board and the
concerned States. [he objective 1s to check
tbe spread of the pest and omomimise its
emergence and damage oy (1) estabiishing a
central laporatory for culturing multiplying
and m.intaing.g parasites for release in pest
prooe areas, (2) cstablishing a mobile Plant
protection squai for attending emergency
work lik: chem.cal spraying, Surveillance
etc., in the ueid and (3) undertaking large
scale puolicity and propaganda to create
awareness amoug the coconut growers oo
the pest and 1is conirol.

The proposals of the Board require
detailed examination and have not been
8} p-oved yet.
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Increase in Cost of inputs for Agricultural
Production

6546. SHRI C. JANGA REDDY :
DR. AK. PATEL :

Witl the Minister of AGRICULTURE
be pleased to state :

(a) the percentage by which input cost
of wheat, rice, gram, barley, sugarcane, oil
seeds, cotion and jute has increased during
each of the last three years and the current
year, separately ;

_(b) the percentage increase in support
price for each commodity during the sad
period ;

(c) whetber the steps taken by Govern-
ment bave neutialised the increased cost of
the 1nputs, each time ; and

(d) if not the exact position thereof ?

THE MINISTER OF STATE IN THE
DEPARTMLENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGKICULTUKE (SHRI YOGLENDRA
MAKWANA) : (a) and (b) The available
informa.on 1s given 1n staiement given
below.

&) and (d) Government decides support
prices of agricultural commcdities on the
basis of the recommendations of Ccmmission
for Agricultural Costs and Prices (CACP),
the views of the State Governmeots, Central
Ministries as well as other relevant factors.
The CaCP for its part takes 10to account a
comprchensive over-view of the entire
economy besides a pumber of ymportant
factors such as cost of production, changes
in nput prices, nput-output price patity,
etc. It also provides a reasonable margin
of profit to farmers so as to provide
necessary incentives to them for investment
and adoption of improved agricultural
technology. Thus it is aitways the endeav-
our of the Goveroment to provide remunera-
tive prices to farmers, However some
variation may occassionally manifest in some
States for some crop in some year, due to
variations in agro-climatic and other factors,
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Statement
Percentage Increase| Decrease of Input Costs and Support Prices of Different
Ctops Over 198:-82
Crops States Input Cost Support Price (Ail India)

P o e p— O D - ~——

1982-53 1983-84 1984-85 1982-83 1983.84 1984-8%

1. Wheat Haryana 10.4 15.2 15.5 |
Punjab 5.4 15.7 148 | 6.3 7.0 10.6
Rajasthan 0.2 13.5 17.4 |

2. Paddy Assam (—)2.4 14.7 260 |
Orissa 27.6 (—)1.1 7.0 | 6.1 14.8 19.1
Punjab 1.5 19.6 33,9 |

3. Gram® Haryana (—)17.1 (—)I.5 (—)67 |
Madhya (-)13.2 13.5 453 | -— — 2.1

Pradesh |

Rajasthan (—)5.9 10.1 429

4. Barley®* Rajasthan 2.5 11.2 1.8 —_ —_ —

5. Sugarcane Haryana 9.6 121 8.1 |
Mabarasntra - 5.7 - ! 00 3.8 1.1

Uttar |

Pradesh (—)11.3 — - |

6. Ground- Andhra 1.8 14.6 —

Nut Pradesh ]
Gujarat 34.2 240 — | 9.3 16 7 259

Tamil Nadu  33.2 20.1 - |

7. Cotton®* Gujarat 4.6 20.6 - |
Maharashtra 17.4 (—)8.9 — —_ —_ —

Poojab 201 79.1 1.8 |

8. Jute Assam 14.2 16.1 323 |
Orissa (—)8.1 (—)5.5 | 0.0 5.7 1.4

West Bengal 1.0 9.4

NOTE: ®indicate that % are not worked out because base year figures of 1981-82 are
not available. Based on data from Comprehensive Scheme for Studying the
Cost of Cultivation of Principal Crops.
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Price Sapport Mechaaism

6347. SHR1 C, JANGA REDDY :
DR. AK. PATEL :
Will the Minister of AGRICULTURE

be pleased to state :

(a) whether according to the “Agricul-
tural Price policy a long term perspective’
the price support mechanism needs to be
strengthened to remove regional imbalances
in production of oilseeds, pulses, sugarcane
and coarse grains and the cost of production
of export oriented commodities needs to be
competitive with the most efficient procedures
in the international market ;

() if so, the steps taken in this direction;
and

(c) the results achieved so far.

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA): (a) to (c) The imbalances
fn the production of oilseeds, pulses,
sugarcane and coarss cereals are sought to
be removed through assurance of remunera-
tive prices to cultivators, package of
fmproved technology, supply of key inputs
such as fertilizers at subsidised rates,
gesearch and extension suppott, development
of ofrastractural facilitics, etc.

Efforts are also being made to reduce
the cost of production by increasing the level
of productivity through evolving improved
sechnology suitable to local conditions so
as to make our exports competitive in
fnternational markets.

Less to SAIL

6548. SHRI AMAL DATTA : Will the
Minister of STEEL AND MINES be pleased
to state :

{a) the accumulated and current loss of
Steel Authority of India ; and

(b) the book value and current value at
peevailing prices of the assets of the Steel
plants under SAIL ?

APRIL 15, 1987
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THE MINISTER OF STEFL AND
MINES (SBRI K.C. PANT) : (a) Accumu-
lated loss of SAIL as on 31.3.1986 was
Rs. 165.10 cror=s. The accounts for 1986-87
have not so far been finalised.

(b) The following statement shows
SAIL’s net fixed assets, capitsl work-in-
progress and current assets at book value
and at current prevailing prices :—

(Rs. in crores)

Net Capital Current
Block W.L.P. Assets

At Book Value 3361.90 2132.27 2845.62

At current
prevailiog prices
(as an 31.3.1986) 9331.34 2132.27 2938.7¢

Consumption of Steel

6549. SHRI AMAL DATTA: Wil
the Minister of STEEL AND MINES be
pleased to stote :

(a) the manner in which demand pro-
jection made by Joint Plant Committee was
met during the years 1983-84, 1984-85 and
1985-86 ;

(b) the consumption of steel during the
years 1983-84 to 1985-86 and estimated for
1986-87 ; and

(c) the reasons for shortfall in demand,
if any ?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) Table
below gives the total assessed requirements/
demands and availability of indigenous
finished steel in the country from 1983-84
onwards :—

(Millon tonnes)

Year Assessod Indigenous Gap
requirements/ availability
demands
1983-84 9.92 857 (—)1.35
1984-85 9.01 8.86 (—) 0.15
19¢5-86 11.33 1045 (—)0.90



257  Written Answers

Imports were allowed to the exient it
was not possible to meet the demand \from
domestic production.

CHAYTRA 25, 1909 (S4K4)

(b) Required information is given

below :—
(Million tonnes)
Year Consumption of
finished steel

1983-84 9.57*
1984-85 9.35¥%
1985-86 (Provisional) 10.90%
1986-87 (Estimated) 11.84¢

*Bxcludes non-canalised imports,

(c) Does not arise.

E.P.F. and E.S.1. Dues Outstanding
Against Jute Mills

6550. SHRI AMAL DATTA : Will the
Minister of LABOUR be pleased to state :

Written Answers 258

(a) the industry-wiss break-up of
Employees Provident Fund and Employees
State Insurance dues from tbe jute industry ;
and

(b) the steps being taken to realise the
dues and to take penal action against the
managements concerned ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A,
SANGMA): (a) A statement indicating
establishment-wise break-up of EPF and
ESI dues against the jute industry in West
Bengel is given below.

(b) The EPF and the ESI authorities
are taking necessary legal and penal action
in accordance with the provisions of the
EPF/ESI Act, as also under sections 406/
409 1PC apainst the management of the
defaulting jute mills. However, in the case
of certain defaulting jute mills who bave
given their consent to bave the arrears of
Provident Fund and ESI dues upto 30 6.86
deducted at the tate of 8 per cent from out
of all purchases on Government account, no
penal action is beivg taken for default for
the period upto 30.6 1986.

Statement

S1. No. Name of Establishment EPF dues ESI dues
(As on 30.9.86) (As on 31.12.86)
(Rupeess in Jakhs)

1 2 3 4
1. Shri Ambica Jute Mills Ltd. 238.52 128.26
2. Baranagore Jute Mills Ltd. 400.00 121.86

3. Haouman Jute Mills Ltd. 40.75 -
4, Kaokanarrah Co. Ltd. 233.08 22.74
s. Naffar Chandra Jute Mills Ltd. 18.49 9.82
6. Howrah Jute Milis Ltd. 305.75 119.55
1. Delta Jute Industries Ltd. 258.33 53.15
8. Megna Mills Ltd. 364.00 47.84
9. Caledonian Jute Mills Ltd. 18.59 0.02
10, Fortwilliam Ce. Lt{. 36.05, 0,43
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D

1 2 3 4
1l Shri Gourishankar Jute Mill Ltd. 76.00 7 61
12. Agarpara Co. Ltd. 113.38 0.79
13. Naihati Jute Mills Ltd. 150.65 25.26
14, Angus Co. Ltd. 382.13 8.71
15. Shyamnpagar Jute Mills Ltd. 399.22 59.24
16. Victoria Jute Mills Ltd. 23€.68 66.36
17. Nuddes Mills Ltd. 374.98 122 00
18. Gouripore Co. Ltd. 287.28 156.99
19. Kelvin Jute Co. Ltd. 274.10 141 37
20. Titagarh Jute Co. Ltd. 473.00 84 59
21. Bird Jute & Export Ltd. 16.18 —_
22. Budge Budge Jute Mills Ltd. 156.00 39 66
23. New Central Jute Mills Ltd. 590.00 56 05
24, Dalhousie Juie Co. Ltd. 150.00 3435
28, Eastern Mfg. Co. Ltd. 135.00 86.00
26. North Brook Jute Mills Ltd. 115.02 43.71
27. Welliog Jute Mills Ltd. 64.26 —_—
28. India Jute Mills Ltd. 34.97 11.10
29. Ganges Mfg. o. Ltd. 12.86 1.16
30, Bharat Jute Mills 132,00 46.21
31. Calcutta Jute Mills 28..5 23.64
32 Empire Jute Mills 208.00 82.66
33. Hooghly Mills Ce. Ltd.

(i) Calcutta —_ 16,86

(ii) Waverlay Jute Mills. - 39.97
34. M/s Nasksrpara Jute Mills, — 14.27
3s. M/s N.J.M.C. L4d.

(i) Union Jute —_ 11.58

(ii) Khardah Unit — 13.51

(iii) Head Office - 0.30
36. M/s Allion Mills —_— 2.40
37. Shree Ram Jate Mills —_ 1.83
38. M/s Kamarhati Co. Ltd. _— 3.04
39. M/s Hukum Chand Jute Mills —_ 1.98
40. M/s Champadani Jute Mill —_ 2.12
41, M/s Prabartak Jute Mill —_ 0.23
42, M/s Alexandaria Jute Milis -_ 34.55
43. M/s Kinnisen Jute Mill = 69.82

6344.52 1813.59
or or

Rs. 63.45 croses Rs. 18.14 crores
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Price of -Steel

6551. SHRI AMAL DATTA: Wil
the Minister of STEEL AND MINES be
pleased to atate-:

(a) whether thekprice of steel had been
kept below cost of production at any stage ;

(b) if so, for how long and how much
below the cost the price has been kept ;

(c) the objective thereof and the extent
to which it was fulfilled ;

(d) whether the steel industry has
suffered as a resulit thereof and if so, the
extent thereof ; and

(e) whether Government gave any
subsidy to keep the prices low ; if so, the
amount of subsidy given from 1980
onwards ?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT): (a) to (c)
The price of steel is determined by JPC who
take into account, inter alia, the cost of
production, the open market prices and the
impact on the genera] price level.

(d) There have been years when the
public sector steel plants were not able to
generate ¢nough internal resources and their
workiog results were adversely affected.

(e) Takiog into account SAIL’s overall
finapcial position, Government granted a
waiver of intcrest on Government loans
given to SAIL to the extent of Rs. 77 crores
in 1983-84 aad Rs. 50 crores in 1984-15 ;
apart from this, a waiver of Rs. 1.37 crores
of penal interest was also given in 1984-85.

Gas based Fertiliser Plants

6552. SHRIMATI JAYANTI PATNAIK:
Will the Minister of AGRICULTURE be

pleased to state :

(a) the number of gas based fertiliser
plants set up at different places in the
oountry;

CHAITRA 25, 1909 (84K 4)
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(b) the number out of them which are
expected to go into stream by the end of
1987 ; and '

(c) the capacity and location of these
plants ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(SHRI K. PRABHU): (a) to (c) -The
number, location and capacity of the gas-
based fertilizer plants already in operation
and those scheduled to go on stream by the
end of 1987, are indicated below :—

Total Location Annual Capa-
number city based on
of plants gas (in thou-
sand tonnes of

nitrogen)

—

A. Plants already in operation Tea plants
Ten plants Namrup I (Assam) 43

Namrup II (Assam) 152
Trombay (Maharashtra) 90

Trombay V o
(Maharashtra) 227
Thal (Maharashtra) 683
(2 plants)
Kalol (Gujarat) 240
Baroda (Gujarat) 92
Hazira (Gujarat) 668
(2 plants)

B. Pisnts to go on stream by the
end of 1987

Two plants Namrup 111 (Assam) 152
Vijaipur (Madhya-

Pradesh) 334

MICA Deposits in Orissa

6553. SHRIMATI JAYANTI PATNAIK:

Will the Minister of STEEL AND
be pleased to state ; MINES

(») whether Govern
mica deposits in Orissa ‘Mt bave located
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(b) if so, the names of places and the
approximacte deposits of mica located ia
those areas ; and

(c) the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES
SHRIMATI RAM DULARI SINHA):
(a) to (c) No Mica deposit of economic
significance has been located in Orissa so
far. However, minor occurrences are
reported from parts of Cuttack, Ganjam,

Kalabandi, Koraput and Mayurbbanj
disericts.
AIR Overseas Service in Telugu

6554. SHR1V. SOBHANDREESWARA
RAO : Will the Munister of INFORMA-
TION AND BROADCASTING be pleased

to state ;

(a) whetber Goveromeat propose to
broadcast Telugu programme on General
Oversecas Service of All India Radio ;

(b) if so, the details thereof and the
likely time by which such brcadcast will be

fotroduced ; and
(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISERY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(@ to (v A proposal to introduce
Telugu service for listeners in South-East-
Asia region 1s envisaged as a part of the
All ladia Radio’s Software Development
Schemes undsr the Seventh Plan. As the
proposal would require approval of vari'ous
authorities, it catnot be said with certaioty
as to when the service would be introduced.

Indisa Labour in Malaysia

6555. SHRI >SUBNASH YADAV :
SHRI DHARAM PAL SINGH

MALIK :
SHR) PRAK
Wi!l the Minister of L.

to state ¢

H CHANDRA :
UR be plessed
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() the estimdted number of Indian
labourers workiog in Malaysia ;

(b) whether these Indian labourers in
Malaysia are boing badly treated N

(©) if so, the facts thereof ; and

(d) the steps being taken, by Union
Government to protect the interests of
Indians working abroad, particularly in
Malaysia ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A,
SANGMA) : (a) to (d) There is no Indian
labour working in Malaysia. As such the
question of their i'l-treatment does not
arise,

China Clay Mipes

6556, SHRI HARIHAR SOREN : Wil
the Minister of STEEL AND MINES be
pleased to state :

(a) the number of china clay mines in
Orissa ;

(b) the locations thereof and the qua-
lity and quantum of China clay deposits
available in those mines ?

(c) the steps taken for the proper
utilisation of china clay fcund in Orissa ;
and

(d) the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEELL AND MINES
(SHRIMATI RAMDULARI SINHA):
(a) to (d) The information is being collected
and shall be laid on the Table of the House.

Density of Population in Metropolitan
Cities
6557. SHR! SRIBALLAV PANIGRAHI:

Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) the per square kilometre density of
population in Delhi, Bombay and Caicutts ;
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(b) the density of population per square
kilometre in these cities as compared to
London, New York and Tokyo ; and

(c) the steps Government are taking to
reduce the density of population in Delbi,
Bombay and q:alcutm ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) As per the
Census of India 198), the demsity of
population in Delhi, Bombay and Calicutta
is as follows :

Delhi U.A.
G. Bombay
Calcutta (UA)
Calcutta (MC)

10,995 per sq. km,
13,670 per sq. km.
10,788 per 3q. km.
31,779 per sq. km.

(b) A similar information relating to
London, New York and Tokyo is not
available.

(¢) The Government proposes to develop
each of these cities in the context of a
larger metropolitan region and in such a
manner that extra population is absorbed
by counter-magnets outside these regions.
This is proposed to be achieved through a
package of development and employment
incentives in counter-magnets and outer
areas of the metropolitan regions, on period
basis.

Regional Imbalance in R & D in ICAR

6558. KRUPASINDHU BHOI: Wil
the Minister of AGRICULTURE be pleased
to state :

(a) whether there exist regional
imbalances in the Research and Development
work done by Indian Council of Agricultural
Rescarch ;

(b) if so, the reasons thereof ; and

(c) the steps envisaged to remove such
imbalances ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) No, Sir.

CHAITRA 25, 1909 (54K4)
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(b) The question does not arise in vie®
of answer at (a) above.

(c) The question does not arise in view
of answer at (a) above.

(Transiation)
Loans to States for Agricaltural Inpats

6559. SHRI DILEEP SINGH BHURIA:
Will the Migister of AGRICULTURE be
pleased to state :

(a) whether Government provide short
term loans for agricultural inputs to various
States. . . .

(b) if so, the rate at which the loans are
provided ;

(c) the amount of such short term loans
demanded by and provided to various States
during, the last three years, year-wise ; and

(d) the names of the States which have
not been provided loans according to their

demand or requirement and the reasons
therefor ?

THE MINIS1ER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sit. The Ceatral
Government provides short-term loan to
various States, separately for Kharif and
Rabi seasons, for the purchase and distri-
bution of agricultural inputs, namely
fertilisers, seeds and pesticides.

(b) The normal rate of interest is 61/4%
per annum, with 1/4% rebate for timely
repayment and 21/2% additional interest for
delayed repayment. The repayment of loan
by the States is to be made on the expiry of
six months from the date of drawal.

(c) The details of Short-term loan
demanded and sanctioped to various States
during the last three ysars i.c. 1984-85,
1985-86 and 1986-87 are given in the
statement given below.

provided Short-term loans according to
demand becauss of limited budget provisi

(d) Almost all the States have not E
available for the pusposs. '
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[English]

Vijayanagar Stee) Plants

63560. SHRI V. KRISHNA RAO : Will
the Minister of STEEL AND MINES be
pleased to state :

(a) whether Government have thought
of external assistance for the establishment
of Vijayanagar Steel Plant in Karnataka ;

(b) if so, the names of countries with
whom negotiations have been held ;

(c) the names of countries which have
offered techno-economic consultancy services
for the Vijayaragar Steel Plant ; and

(d) the steps taken by Government to
expedite the setting up of Vijayanagar Steel
Plant ?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) No, Sir.

(b) and (c) Do not arise.

(d) Due to overall constraints of
reasources, it would not be possible to take
substansive steps for the setting up of this
plant during the 7th Five Year Plan.

Closure of Gold Mines

6561. SHRI V. KRISHNA RAO:
Will the Minister of STEEL AND MINES

be pleased to state :

(a) whether some gold mines of Kolar
Gold Ficlds are going to be closed shortly ;

(b) if so, the reasons thereof ;

(c) the number of workers that are
going to be affected ;

(d) the alternate arrangements made by
Government to absorb these affected workers;

and
(¢) the detalls thereof ?

CHAITRA 2§, 1909 (SAKA)
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THE MINISTER DF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES
(SHRIMATI RAM DULARI SINHA):
(2) to (¢) Three gold mines of the Bharat
Gold Mines Limited (BGML) at the Kolar
Gold Fields have been ungder operations for
over a hundred years. As a result of fall
in grade of ore, increasirg depths at which
miping is being carried out\and rise in the
cost of inputs, the Company bas been
incurring losses continuously. Among the
steps which bave been taken to check the
losses are :—

1. Stoppage of recruitment and ban on
creation of new posts except in unavoi-
dable circumstances.

2. Cutting down of production from unecos
nomic zones in the mines.

3. Diversification of operations particularly
by engaging the workers in shaft sinking
operations. !

The future of the mines at Kolar which
are virtually exbausted has been engaging
the attention of the Government. Before
final decisions are taken all aspects of the
matter will be carefully considered.

Wages of Mine Workers

6562. SHRI V. KRISHNA 3
Will the Minister of LABOUR be p
to state :

(a) whether Government have made
any review of payment of wages to the mins
workers in different parts of the country 3

(b) if so, whether there is a dispatity
in the wages between male and female
workers, especially in iron and mangansse
mines ;

(c) if so, the steps taken by
ment to remove the disparity and to
equal wages to male and fomale workers )
and

(d) the details thereof ?
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THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA): (3)and (b) The minimum
wages of the workers employed im mining
sector including those engaged in iron ore
and manganese mines were reviewed and the
rates were rovised/fixed on 29.10.1986. The
rates of wages fix¢d for male and female
workers are equal,

(c) and (d) Does not arise.

Expansion of AIR Network in Rural Areas

6563. SHRI V. KRISHNA RAO:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether All India Radio network
has not ed many rursl areas in the

country ;

() if so, whether Government have
any proposal to expend AIR network in
rural areas ; and

APRIL 15. 198y
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(c) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANJA) :
(®) At present 90.32% of country’s popula-
tion is covered by All India Radio. This
includes coverage to rural asreas as well,
however, certain rural areas in the country
are still outside the coverage of Al India
Radio.

(b) and (¢) Yes Sir. Five Radio
Stations of the 6th Plan has continuing
scheme, and 105 New Radio Stations in the
Tth Plan are proposed to be set up, which
would mainly provide coverage to the rural
arcas. Besides, power of a number of
existing MW and SW Transmitters are algo
being upgraded to provide better coverage to
rural areas. The details of all these schemes
may be seen in the statement givep below
With the implementation of these schemey
!'adio coverage to0 rura) areas will further
improve and 97.5% of country’s Population
would be served by All India Radio.
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B. Detalis Indicating Upgradation of Transmitter Power at Existing AIR CePires

. MEDIUMWAVE

S. No. State Place present proposed
power power
1 2 3 4

i. Andhbra Pradesh Hyderabad 1 KW MW 3 KW FM

2, v Vijayawada 20 KW MW 100 KW MW

3. Bihar Patpa (VB) 1 KW MW 3 KWFM

4. Gujarat Ahmedabad 50 KW MW 200 KW MW

5. Jammu & Kashmir  Srinagar (YV) 1 KW MW 10 KW MW

6. 9o Jammu 1 KW MW 10 KW MW

1. » Jarmu S0 KW MW 200 KW MW

8. Karnataka Bangalore 50 KW MW 200 KW MW

9. Kerala Trichur 20 KW MW 100 KW MW
io0. Mad‘Pradesh Bhopal (VB) 1 KW MW 3 KW FM
11. , Bhopal 1 KW MW 10 KW MW
12. . Indore 1 KW MW 3 MW FM
13. , Jabalpur 20 KW MW 2X 100 KW MW
14. Mabarashtra Bombay 50 KW MW 100 KW MW
15. " Bombay 20 KW MW 100 KW Mw
16. » Pune (VB) 1 KW MW 3 KW FM
17. » Nagpur 1 KW MW 2X3 KW FM
18. Orissa Jeypore 20 KW MW 100 KW MW
19. Punjab Jalandhar 50 KW MW 300 KW MW
20. Rajasthan Suratgarh 20 KW MW 300 KW MW
2. " Bikaner 10 KW MW 20 KW MW
22. Tamil Nadu Madras (YV) 2.5 KW MW 20 KW MwW
23. - Tiruchirapalli 50 KW MW 100 KW MW
24. Uttar Pradesh Lucknow (VB) 1 KW MW 10 KW Mw
25. ” Allabhabad 1 KW MW 2X10 KW MW
26. » Varanasi 10 KW MW 100 KW MW
27. Best Bengal Calcutta 2.5 KW MW 10 KW MW
28. , Calcutta 50 KW MW 100 KW MW
29. Arunachal Pradesh Passighat LPT 10 KW MW
30. . Tezu LPT 10 KW MW
3. ” Tawang LPT 10 KW MW
32. Chandigarh (UT) Chandigarh 1 KW MW 3KWFM
33. Delhi (UT) Delhi 100 KW MW 2X 100 KW MW
34, Gos, Daman & Diu  Panaji 10 KW MW 100 XW MW
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1 2 3 5
B. I1 Upgradation of Short wave Transmitiers

35. Andhra Pradesh Hyderabad 10 KW SW 50 KW SW
36. Assam Guwahati 10 KW SW 50 KW sw
37. Himachal Pradesh Simla 2.5 KW sSw 50 KW SW
35. Jammu & Kashmir Srinagar 7.5 KW SW 50 KW SW
39. Madhya Pradesh Bhopal 10 KW SW 50 KW SW
56. Maharashtra Bombay 10 KW SW 50 KW SW
41. Nagaland Kohima 2 KW SwW 50 KW SW
42. Tamil Nadu Madras 10 KW SW 50 KW SW
43, Uttar Pradesh Lucknow 10 KW SwW 50 Kw Sw
44. West Bengal Calcutta 10 KW SW 50 KW SW
45. , Kurseong 20 KW sw 50 KW SwW
46. Delhi (UT) Delht 10 KW SW 50 KW SW
47. . Delhi 50 KW sSw 100 KW SW
48. " Delhi 50 KW SwW 100 KW SW
49. . Delhi 20 KW SW 50 KW SW
50. v Delhi 20 KW SW 50 KW SW

C. Contlnuing Schemes Spilied over from the Vith Plan

1 NEW RADIO STATIONS:

Madurai

Agra

Jamshedpur

Keonjhar
Diphu

10 KW MW Transmitter
10 KW MW Transmitter

1 KW MW Transmitter
1 KW MW Transmitter
1 KW MW Traosmitter

11 SCHEMES OF UPGRADATION OF POWER :—

RoveswNrF

I
1.

Dibrugarh

Rajkot
Ajmer
Madras
Siliguri
Ranchi
Patna
Tura
Gangtok

100 KW MW Tr. tc 300 KW MW
20 KW MW Tr. to 300 KW MW
20 KW MW Tr. to 200 KW MW
20 KW MW Tr, to 200 KW MW
20 KW MW Tr. to 200 KW MW
10 KW MW Tr1. to 100 KW MW
20 KW MW Tr. to 100 KW MW

1 KW MW Tr. to 20 KW MW
10 KW MW Tr. to 20 KW MW

PROVISION OF NATIONAL CHANNEL :—

Nagpur

1000 KW MW Transmitter
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Innovative Techaigues for Water Supply

6564. SHRI H.N. NANJE GOWDA:
SHRIMATI BASAVARAJBS-
WARI :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether Government have decided
to promote innovative techgniues for tapping
available lotal resources to mitigate the
problem of drinking water in the rural area ;
and

(b) if so, the details thereof ?

THR MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) Yes sir.

(b) Under the Tcchnology Mission on
Drinking Water and Related Water Manage-
ment special emphasis has been given on the
improvement traditional sources through
better engineering design as well as through
introduction of purification methodology,
rain water bharvesting structures including
intensive watershed management like
construction of percolation tanks, gully bands
kbadins, taks, etc.

Tia Deposits ia Malkangiri Ares, Orissa

6565. SHRI RADHAKANTA DIGAL:
Will the Minister of STEEL AND MINES
be pleased to state :

(a) whether Geological Survey of India
bas found tin deposits in Malkangiri area of
Korapat district in Orissa ;

(b) if so, the approximate quantity of
tio deposits found in the ares ;

(c) whether tin deposits are slso found
in some othes areas of the State ; and

\v) if so, the details thereof ?

APRIL 15, 1987
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THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES
(SHRIMATI RAMDULARI SINHA):
(a) and (b) Geological Survey of India
has carried out investigations for tin at
different areas of Koraput district of Orissa
including Malkangiri area. As a result of
investigations carried out, 0.1 million tonne
of low grade tin ore was established in
Mundaguda area of Koraput district.

(¢) No, sir.

(d) Does not arise.

Backlog in Construction of Houses by DDA

6566. SHRI KAMLA PRASAD SINGH:
Will the Minister of URBAN DEVELOP-
MENT be pleased to state ;

(a) the number of houses under
construction by DDA in Delbi to clear the
backlog of registrants under the New Pattern
HUDCO Scheme, 1979 ;

{b) the time by which and the places
where the houses are expected to be ready
under various categories ; and

(c) whether there is any proposal for
partial financing of the construciion of DDA
MIG flats under the New Pattern HUDCO
Scheme ?

THE MINISTER OF STATE IN THE
MINISTKY OF URBAN DEVELOPMENT
(SHR] DALBIR SINGH) : (8) 45,927.

(b) These houses are likely to be com-
pleted during 1987-88 and 1985-89. Houses
are under construction in the various colonies
all over Delhi like Vikas Puri, Paschim Puri,
Dilsbad Garden, Puampura, Ashok Vihar,
Shalimar Bagh, Motia Khan, Sarai Khali,
Madangir, Madanpur Khadar, Jhilmil,
Trilokpuri, Kondli, Gharoli, East of Loai
Road etc.

(¢) No, Sir.
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Export of Cattle Feed

6567. SHRI C. MADHAV REDDI:
Will the Minister of AGRICULTURE be

pleased to stats :

(a) whether itisa fact that the entire
yuantity of soyabeen oilca is exported as
cattle feed ;

(b) if so. the details of production and
export thereof during the last three years ;

(c) the reasons for export as an animal
feed when it can be retained as human food;

(d) whether there is a shortage of cattle
feed 10 the country ; and

(e) if 30, the steps taken to enhance the
output of cattle feed ?

THE MINIS1ER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
‘OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) The Export Policy for
oilmeals/extractions is that the export of
Expelier cakes, all varieties, (except Cotton
Seed Expeller cakes) is not normally allowed.
The export of soyabeen extractiocs/meal,
however, is allowed freely against registration
of contracts with the Sbyabeen Processors

Association of India.

(b) The details of production and export
of soyabeen extraction/meal during the past
three years have been approximately of the
fellowing order.

(Quantity : In M. Ts.)
(Value : Rs. in crores)

CHAITRA 25, 1909 (SAKA)

Year Production  Export _
(Quantity)  Quantity Value
1984-85  3,51,711 2,60,273 60.88
1985-86  5,57,349 4,81,366 98.82
1986-87  4,26,600 4,09,815 21.61

(April to December, 1986)

Source : Soyabeen Processors Associa-
tion of Indis.

Written Answers 286

(c) and (d) The precise requirements of
various cattle feed items in the country are
not known. However, as indicated above,
general the export of Expeller cakes (except
Cotton Seed Expeller cakes) is not allowed.
In the case of soyabean, only soyabean
extraction/meal is allowed for exports freely.
It may be mentiored that the export policy
for other items namely De-oiled Rice Bran
(Rice Bran Extraction), De-oiled Groundnut
cake (Extraction), Solvent Extracted cotton
seed cakes (Decorticated and undecorticated)
is restrictive, they are allowed for exports
only within limited ceilings. In allowing
even the extractions/meals for exports, the
Government have to balance a number of
considerations including the internal require-
ments of Oilmeals/Extractions, edible oil, the
viability of oilseed production and pro-
cessing, the imperative need of maximising
foreign exchange earnings etc.

(¢) The Government have taken a
number of measures to augment the pro-
duction of oilseeds which should result in
making available a larger quantity of
oilmeal/extraction for use as cattle feed.

Time Allorted for Urdu Programmes by
Gulberga AIR and TV Ceatre

6568. SHRI NARSING SURYAVANSI:
Will the Mibister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government are aware that
very little time has been allotted for Urda
programmes at Gulberga Radio and T. V.
Centres ; and

(b) if s0, the steps proposed to increase
the time of Urdu programmes from these
centres ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K.PANJA):
() and (b) All India Radio Gulberga is
broadcasting programmes in Urdu for a
doration of 30 minutes every week. The
percentage of urdu speaking population in
the programme zone of Gulberga is about
19%. The Urdu speaking population also
understand Kannada which is the Stase
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official language. As such, there is no felt
communication need for increasing the
duration of Urdu programmes.

As far as Doordarshan is concerned,
Gulberga is not a Programme Production
Kendra.

New Scheme for Rural Upliftment

6569. SHRI PARASRAM BHARDWAYJ:
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government bave formulated
a new scheme for the rural upliftment which
envisages creation of a cadre of young men
and women particularly in the remote areas,
for persons who are willing to adopt rural
development as their profession ;

(b) if so, the salient features of the
scheme ; and

{c) the manner in which the scheme is
fikely to help in providing gainful employ-
ment to the rural poor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA

MAKWANA): (a) to (c) No such new
scheme has been formulated by ths
Department.

Telecast of Art Filmg

6570. PROF. MADHU DANDAVATE:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government are conscious
of the need to select art films for telecast so
as to cultivate a taste for them in the young

tefevision viewers ;

(b) if so. how many art films were
shown on the television daring the last two

years ; and

(c) whether any improvement is expected
in this situation ?

APRIL 15, 1987
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THE MINISTER OF STATE IN THE
MNISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(@) to (c) It ia the endeavour of the
Government to promote good cinema
through Doordarshan. All the films for
telecast on Doordarshan are selected on the
basis of their artistic merits, cinematic values
and suitability for family viewing. However,
it is not possible to categories the films
exclusively a ‘Art movie® etc.

Scope and content of Programmes of
Doordarshan

6571. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state :

(a) what is the exact nature, scope and
content of the ‘primary’, ‘national’ asd
‘local service’ in the programmes of
Doordarshan ;

(b) whether the necessary infrastructure
for the production of programmes in the
primary service in each State would be
provided by the end of Seventh Five Year
Plan ;

(c) if so, brief outlines of the programme
of action in this regard and whether inter-
Kendra exchanmge and telecast of TV
programme within a State would be ensured
by the end of Seventh Five Year Plan ;
and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) A statement is given below.

(b) to (d) The dissemination of primary
service in a State requires establishment of g
programme prodaction centre and its linkage
with the transmitters in the State., With
the completion of schemes included in the
VII Plan of Doordarshan, Studio Centres
are envisaged to become available in a]
States/Union Territories excepting Lakshg-
deop and Dadar & Nagar Haveli,
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The primary service has alrecady been
introduced in whole of Maharashtra and
Andhra Pradesh and in parts of West
Bengal, Tamil Nadu and Uttar Pradesh. The
Vi1 Plan of Doordarshan further envisages
dissemination of primary service in parts of
Pupjab, Bihar gnd Kerala by providiog
microwave links. The primary service in
West Bengal, Tamil Nadu and Uttar Pradesh
is also envisaged to be further extended in
the respective State. Relay of primary
service will, however, depend upop the
provision of microwave links by Department
of Telecommunications and availability of
additional transponders in INSAT-2
scheduled to be launched in early 1990s.

Inter-Kendra exchapge of programmes
is alrcady being done to the extent possible.

Statemeat

To utilise the mediom of T.V. for aiding
the achievement of various national objec-
tives, it is nccessary to create facilities for
communicating with the people in their own
language and, at the same time, make the
viewers in one part of the country
aware of the culture, tradition, develop-
ments, etc. in other parts. In keeping
with this, therec is a plan to have three-tier
service comprising primary service. national
service and local service. Each mgjor State
will ultimately have its own primary service
in the lsnguage of the State, originating
from the TV centre at the capital. This
service over a period of time will be
available throughout the State. Programmes
in national service will continue to be
contributed also by regional Kendras and
the service will originate from Delhi, to be
relayed by a1l transmitters in the country.
The local service will be available fora
limited duration on the primary channels
transmitters, to cater for local requirements
and events in culturally distinct, important
parts of msjor States. In four metropolitan
cities, which have multi-lingual viewership
with distinct cultural characteristics, local
service requires longer transmission time and
bence soparate transmitters,

CHAITRA 25, 1909 (SAKA)
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Setting up of TV Transmission Centres

6572. SHRT CHINTAMANI JENA :
SHRI HUSSAIN DALWAI :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) the percentage of population in each
State covered by the TV so far ; and

(b) the programme of the Government
to inste]l T V. uansmission centres in the
country during 1987-88 and the number out
of it likely to be installed in Orissa 2

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) A statement showing the percentage of
population covered by TV service in States/
Union Territeries is given below.

(b) 63 new TV transmitters are expected
to be installed and commissioned during
1987-88. Three out of these transmitters
would be located in Orissa.

Statement

TV Coverage in States| Union Territories

(45 on 13.4.1987)
S. No. State Population (%)
covered
1 2 3
1. Andhra Pradesh 65.7
2. Arupachal Pradesh 4.9
3. Assam 43.9
4. Bihar 75.0
5. Gujarat 69.0
6. Haryana 99.5
7. Himachal Pradesh 45.4
8. Jammu & Kashmir 89.0
9. Karoataka 50.8

10. Kerala 1.5
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T (b) the total amount of arrears due at
1 2 3 the end of 1985-86 as compared to that at
the end of the year 1984-85 ;
11. Madhya Pradesh 40.5
12. Mabarashtra 57.4 “d(c) the steps taken to realise the arrears;
13. Manipur 21.4
(d) the total sum collected as countri-
14.  Meghalaya 32.0 bution towards the provident fund during
15. Mizoram 23.0 1984-85 and 1985-86 ?
16. N nd 21.
agals 3 THE MINISTER OF STATE OF THE
17, Orissa 53.4 MINISTRY OF LABOUR (SHRI P. A,
. SANGMA): (a) The owners of 32
18.  Punjab 99.0 defaulting jute mills in West Bengal were
13. Rajasthan 54.5 asked to furnish the undertaking for recovery
) of PF arrears against bills for supply of jute
20, Sikkim 60.2 goods purchased on Government account,
. out of which 20 mills have furnished the
21. Tripura 93.3 undertakiog. The position regarding the
22. Tamil Nadu 86.7 remaining 12 mills is as given below : —
23. West Bengal 95.1
@) 7 mills are already paying the EPF
24. Uttar Pradesh 84.4 dues in pursuance of instalment
facilities granted by High Court/
General Purpose Committee of the
Union Territories CBT and as such it is not
1. Andaman & Nicobar considere.d necessary to have the
Islands 2.5 undertaking from thet? as long as
they continue to remit the dues in
2. Chandigarh 91.0 instalment ;
. Dadra and N Haveli — .
3 agas (ii) Four mills are reported to be under
4. Delhi 100.0 closure. They would not, therefore,
. be making any supplies against
5. Goa, Daman and Diu 927 which recoveries could be made ;
6. Pondicherry (Including
Mah'e. Yanam and 100.0 (iii) One mill is reported to be no longer
Karaikal * maoufacturing jute goods. They
7. Lakshdeep Islands 32.9 would not also be making any
supplies against which recoveries
could be made.
Jute Mills ia Defasit of EPF Dues

6573. SHRI CHINTAMANI JENA:
Will the Minister of LABOUR be pleased
to state :

(a) the total number of jute mill
owners who have failed to give an under-
taking to the Government for recovery of
provident fund arrears from them as against
those who have given th¢ uondertaking in
this regard ¢

(b) The total amount of PF arrears as
at the end of 1985-86 was Rs. 58.30 crores,
as against Rs. 52,30 crores at the and of
1984-85 ;

(c) The EPF authorities are taking
necessary Jegal and pepal action in
accordance with the provisions of the EPF
Act, as also under section 406-409 IPC
ageinst the mapagement of defaulting jute
mulls. However, in the case of mills which
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have given their consent to have the arrears
of PF dues upto 30.6.86 deducted at the
rate of 8 percent from out of purchases of
Government account, no penal action is
being taken in respect of default for (he
period upto 30.6.1986.

(d) The total sum collected from the
exempted and unexmpted establishment
towards EPF contributions was as given
below :—

Year Amount
1984-85 Rs. 1320.07 crores
1985-86 Rs. 1548.17 crores.

Allotment of Time for Telecast of
Advertisements and Serials in
Regional Languages

6574. SdR1l V. TOULSIRAM : Wil
the Mimister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the policy regarding allotment of
time 1or telecast of advertisements and
serials 1n regional languages like Tamil,

Teiugu, Malayalam and Kannada from
vanious Doordarshan Kendras in  the
country ;

(b) the proportion of ume alloted for
aaveruscauents and serials telecast 1 Hindi,
Telugu ana Beogali during the last six
moaths ; and

(¢) wnewher there 18 any proposal to
1ncicase de,ugu scrials dunag 198/-88 and
II 50, ibc details thereof 7

THe MINISTER OF STATB OF THR
MiNIogKY OF INFORMALION AND
BRUADCASTING (OHRtL A.K. PANIJA):
(4) sunc fur tclecast of adverusements and
sctidls 10 Icgivoai lapguages 18 alloted by
respecuve  rogwaal  kendsas. Ihe main
guldeiacs Jor ailocation of time for advertse-
mculs are as (Vilows ;—

1)  Lun: s allocated oa first come rirst
served Dasis.
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ii) Duriog rush period, the available
time is allocated in such a way as
to benefit as many cliepts as
possible without undue dominance
of any client, restricting the time to
each client to 30-40 seconds per
programme.

The allocation of time for serials is
decided as per the programme requirements
of each Doordarshan kendra. The regional
kendras can accept upto five serials a week,
if their programming permits such an
arrangement.

(b) Such information is not maintained
Janguage-wise.

(¢) No, Sir.

Use of Chemical Fertiliser

6575. SHRI1 V. TULSIRAM : Wil
the Minister of AGRICULTURE be pleased
to state :

(a) whether fertile land in the country
bas become prone to usec of chemical
fertiliser ;

(b) whether yield of crops 15 not
satisfactory unless chemical fertiiiser 18 not
applied in the fieids ;

(c) the extent 0 which the fertility of
the soil has decreased as a result of use of
chemica] fertiliser ; and

(d) the steps taken to reduce the
dependance on chemical fertilisers ?

THE MINISTER OF STATE IN [HE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHR1 YOGENDRA
MAKWANA) : (a) No, Su. On the
other hand the application o1 terulizer
increases the productivity of land and the
crop ywld.

(b) As the intensive cropping depletes
tho s0il of essential muirents, the appucation
of chemical fertilizer to supply these
nutrignts is essential t0 obtain toe satisfac-
tory crop yreld.
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(c) In view of (a) above, the question
does not arise,

(d) To supplement the use of chemical
fertilizers, Government has sanctioned a
Natioral Project on ‘“‘Development and Use
of Bio-fertilizer”. The State Governments
are also regularly advised to step up the use
of organic manures.

Floor Price for Coconut

6576. SHRI V. TULSIRAM: Wil
the Minpister of AGRICULTURE be pleased
to state ¢

(a) whether Government bave fixed
floor price of coconut in the country ;

(b) if so, the details thereof. Statewise;
and

(c) the extent to which such a price
wil] be hel pful to the coconut growers in the
coconut growing States, particularly 1o
Andhra Pradesh ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) and (b) The Govern-
ment of India have decided to fix minimum
support prices for coconut/copra on a
regalar basis.

(c) As 1n the case of other agricultural
commodities, the fixing of minimum support
prices at remunerative levels, after taking
due account of cost of cultivation and other
relevant factors, will provide an incentive

to the coeonut growers 0 increase
production.
Change of Procedure in DDA
6571. SHR] PRATAPRAO B.

BHOSALE : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(a) whether it is a fact that DDA bas
revamped the procedure to deal with the
gricvances of persons registered uader the
Now Paitern HUDCO Scheme, 1979 ;
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(b) if so, the time schedule fixed for
registered persons to take possession of the
flat ;

(c) the time schedule fixed for change
of registration in case of death ; and

(d) the time schedule to allot pew
registration number in case of conversion of
category when requests received in this
behalf are complete in all respects ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) Yes, Sir.

(b) On allotment of a flat and after
completion of the formalities ordinanly 15
days is fixed to take possession of the flat.

(¢) Afier submission of the requisite
documents, complete in all respects such
cases will be finalised w:thin one month,

(d) The time limit fixed is 20 days
from the date when the applicant has

submitted all the documents, complete in
all respect.

Mini Steel Plant in Karnataka

6578. SHRI SRIKANTHA DATTA
NARASIMHARAJA WADIYAR Will

the Mitister of STEEL AND MINES be
pleased to state :

(a) whether Government propose to
sct up a mini steel plant in the State of
Karnataka 1n place of the proposed Vijaya-
nagar Steel Plant ; ang

(b) if so, the steps taken in that
direction ?

THE MINISTER OF STEEL AND
MINES (SHRI K.C. PANT) : (a)
Government do not propose to set up any
mnt steel plauts.

(b) Does nouv arise,
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Setting ap of Doordarshan Kendra in Sikkim

6579. SHRIMATI D.K. BYANDARI:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government propose to
open Doordarshan Kendra at Gangtok or
at any other place in Sikkim during the
current year ;

(b) if so, the location thereof and the
time by which it is likely to be set up ; and

(c) if not, the reasons therefor ?

THEe MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANJA):
(a) to (c) The Seventh Plan of Doordarshan,
inter-alia, provides for replacement of the
existing 100 W TV transmitter at Gangtok
by a High Power (I KW) transmitter with
a TV Studio Centre and establishment of
three new 2X 10 W transmitters, one each
at Mangan, Namchi and Gyalshing.
Completion ot these projects would depend
on the supply position of equipment and
annual allocation of Plan resources.

Connectiag Viliages with Raral Roads

6580. SHRIMAT{ D.K. BHANDARI:
Wwill the Minister of AGRICULTURE be
pleased to state :

(a) the number of villages connected
with roads under MNP, NREP and RLEGP
during 1984, 1985 and 1986 ;

(b) the total number of villages
proposed to be coonected under these
programmes during 1987, 1988 and 1989 ;
and

(c) the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) to (¢) The developineat
of rural roads forms part of the Minimum
Needs Programme (MNP) in the State
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sector and outlays for this programme are
provided in the plans of the States/UTs.
Under MNP all villages with population
over 1500 and 50% of villages with popula-
tion between 1000 and 1500 are o be
connected by 1990, Tbe total number of
such villages connected by all-weather
roads under MNP by the end of 1984-85
was 78227. Daring the Seventh Five Yeas
Plap 4328 villages were connected in the
year 1985-86, while 3208 villages are
expected to be connected during 1986-87.
The target for 1987-88 is 3163 villages.
Targets for 1988-89 and 1989-90 are not
available as they are fixed on year to year
basis, based on the availability of resources
and the balance pumber of wvillages left to
be coonected. As regards NREP and
RLEGP, these are basically employment-
generation programmes. Jnformation about
villages connected by roads under these
programmes is not maintained in the
Department.

Loans to States for Agriculture Inputs

6581. SHRIMATI D.K. BHANDARI :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government provide loans
to State Governments for purchase of
agricuitural inputs and distribution thereof ;

(b) if so, ths amount sanctioned to
Sikkim during the period from 1983 to 1986,
year-wise :

(c) the number of families covered
under the programme during the above
period ; and

(d) the number of families proposed to
be provided with ioans under the scheme

during the peniod irom 1987 0 1950, yeai-
wise.

THE MINIS1ER OF STATE IN THB
DEPARTMENT OF AGRICULTURE

. AND COOPERATION IN THE MINISTRY

OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sut. The Central
Goverament provides shois-tcrm loan €0
various Siates, separately for Kharit and
Rabi secasons, for the parchas: and distribue
tion of agricultural nputs, namely fercunscrs,
secds and pesticides.
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(b) An amount of Rs. 3 lakhs was
sanctioned to Government of Sikkim during
the year 1983-84. There was no demand
for short-term loan from the Government
of Sikkim during the years 1984-85 and
1985-86 and therefore, no short-term loan
was sanctioned to Sikkim during these
years.

(c) and (d) The short-term loan sanc-
tioned to States is to be utilised by
jostitutional agencics maioly for purchase
and distribution of agricultural inputs. This
loan is not meant for helping the cultivators
directly.

Telecast of TV Serials on Epics of
Different Religions

6582. SHRIMATI D.K. BHANDARI:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government propose to
telecast serials on epics of different religions
to foster cultural heritage of India ;

(b) if so, the details thereof ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE FOR
INFORMATION AND BROADCASTING
(SHRI A.K. PANJA): (a) and () No,
Sir. In selection of serials, Doordarshan
does not follow the criterion of religion, but
takes into copsideration the culiural heritage,
Art and bistory of India for fostering unity
in diversity.

(b) Does not arise.

Reserves of Major Miserals

6583. SHRI SYED SHAHABUDDIN :
Will the Munister of STEEL AND MINES

be pleased to stats :

(s) the know reserves of major minerals
in the country and the proportion thereof
locuted in Bhar
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(b) the annual production of each
during the last year and the percentage mined
in Bibar in each case ;

(c) whether the market values of these
minerals at mine-heads have gone up during
the last five years; if so, the percentage
variation in each case ; and

(d) whether the existing royalty is on
ad-valorem basis or on the basis of market
value ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF ' MINES IN THE
MINISTRY OF Si(EEL AND MINES
(SHRIMATI RAM DULARI SINHA) :
(a) to \d) Information is being collected
and will be laid on the Table of th: House.

Beedi Workers Welfare Scheme in Bibar

6584. SHRI SYED SHAHABUDDIN :
Will the Mimister of LABOUR be pleased
to state :

(8) the nparticulars of the welfare
p:o;_rammes/schemel for the beed: workers
in Bibar currently under implementation ;

(b) the esumated number of bpuedi
workers 10 Bibhar and thc puober of beedt
workers who are e¢stumated 10 bapent om
the programmes /schemes dur.pg the current
year programme/scheme-wise ; aod

(¢) be additional progiamme or
schemes under consideration tor ihe coming
year and the estimated nuwmber ol workers
expecied 10 benehit therelrom, piogramme/
scheme-wise ?

THE MINiSTIER OF STATE OF 1HE
MINISIRY OF LABOUR (SHKLI  P.A.
SANGMA) ;. (&) Welfars facuitics, such
as, wmedical, BDousing, cducational and
recreational are avaiable 1w the beeds
workers 1o Bibar.

(b) The estimated pumber of beedi
workers in Bibar 1 ».50 lakhs. 1.5U lakhs
identity cards have becen issued. An
identity card gencrally covers more lban
on¢ worker. ldenuity cards enabic e
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workers to get medical facilities from the
medical institutions of the Welfare Funds
and also help them to become eligible for
other benefits. There are 36 medical
institutions of the Welfare Funds in Bibhar
where the beedi workers can get treatment.
These medical institutions maintain infor-
mation about the number of patients treated
every day. Since some patients  visit
medical institutions more than once, it is
pot possible to give the number of beedi
worker: treated. No assistance for housing
ha.s been sanctioned to any worker during
the current year. Scholarships worth Rs. 4
lakhs to 877 students were given in 1985-86,
Information about 1986-87 is not available,
The mohile cinema units of the Welfare
Funds provide recreation to the beedi
workers  Information about the number of
workers who have seen cinema shows is
pot maintained. Sports mecets for beedi
workers are also organised. Information
about the number of workers who have
benefited from these sports meets is not
maintained.

(c) It is our constant effort to enlarge
the scope and coverage of the welfare
schemes and to introduce new schemes.
For instance, the amount of subsidy under
the housing scheme for economically weaker
sections of the people has been increased
w.e.f. 1.4.87 from Rs. 3000/- per tenement
to Rs. 5000;- per tenement. It is not
possible to estimate the number of workers
expected to benefit from the new schemes.

Documentaries on Freedom Fighters

6585. SHRI SYED SHAHABUDDIN :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to refer to
the reply given to Unstarred Question No.
3873 on 23rd March, 1987, regarding
documentaries on freedom fighters and
state :

(@) the pames of leaders/freedom
fighters on which 58 documentaries have
been produced by Films Division with the
Dames of States to which they belonged ;

CHAITRA 25, 1909 (SAKA)

Written Answers 302

(b) the names of leaders/froedom
fighters on whom films are currently under
production ;

(c) the names of leaders/freedom
fighters on whom films are presently under
consideration ; and

(d) tbe average length/cost of docu-
mentaries at the current prices ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.K. PANJA);
(a) A statement containing the information
is given below.

(b) () Dr. Babasaheb Ambedkar
@ii) M. N. Roy

(iii) Pandit Govind Vallabh Paat

(iv) V. K. Krishna Menon

(v) Sheikh Mobammad Abdulla!

(vi) Narhar Vishau Gadgil

(vii) S. Satyamaurti

(c) Presently no proposal for any such
films is under consideration.

(d) The average length of a theatrical
release film produced by Films Division
ranges from 10 to 20 minutes, The
approximate cost of production of a 10
mioutes film in 35mm colour is between Rs.
1.30 lakbs to 1.60 lakhs. However, exact
cost of production of a film depends on
various factors such as length of the film,
its treatment, number of locations covered,
settings, properties whetber seasonal shootm'
is involved, time factos etc,
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S. No. Name of leaders/freedom fighters States
1 2 3
1. Lokmanya Tilak Mabarashtra
2. Vinoba Bhave (2 films) Maharashtra
3. Lal Babadur Shastri Uttar Pradesh
4. Sarvapalli Radhakrishnan Andhra Pradesh
5. Dr. Zakir Hussain Uttar Pradesh
6. Mahatma Gaandhi (3 films) Gujarat
1. Sardar Vallabh Bhai Patel Gujarat
8. C.R. Das West Bengal
9. Shahid Bhagat Singh Punjab
10. Netaji Subhash Chandra Bose West Bengal
11. Lals Lajpatrai Punjab
12. Sarojini Naidu Andhra Pradesh
13. Jatindranath Mukherjee West Bengal
14, Jayaprakash Narayan Bibar
15. C. Rajagopalachari Tamil Nada
16. Acharya Kripalani (originally from Hyderabad (Sind) —
17. Dr. B. C. Roy West Bengal
18. Jawabarlal Nebhru (5 films) Uttar Pradesh
19. Dr. Babasaheb Ambedkar Maharashtra
20. Rabindranath Tagore (2 films) West Bengal
21. Chandra Shekhar Azad Uttar Pradesh
22, Maulana Abul Kalam Azad West Bengal
2. Mahakavi Bbarti Tamil Nadu
24, Neelam Sanjiva Reddy Andhra Pradesh
25. Raja Ram Mohan Roy West Bengal
26. Smt. Indira Gendbi (7 films) Uttar Pradesh
. Baba Jassa Singh Ahluwalia Punjab
28. Maithili Sharan Gupt Uttar Pradesh
29,  Shah Nawaz Kban Uttas Pradesh
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1 2 3
30. 'Barindranath Chattopadhyaya Andbra Pradesh
1. Dr. Rajendra Prasad Bihar
32. Kamaladevi Chattopadhyay Karnataka
33. Pandurang Mahadev Bapat Mabharashtra
34, Fakruddin Ali Ahmed Assam
3s. Nawab Ali Yawar Jung Andhra Pradesh
36. Acharya Kaka Saheb Kalelkar Maharashira
37. Kban Abdul Gaffar Khan (Non-Indian) —_
38. Dadasaheb Gaikwad Masharashtra
29. Kamala Nehru Uttar Pradesh
40. Maulana Mchammed Ali Johar Uttar Pradesh
41. Rao Tula Ram Haryana
42, Kamraj Tamil Nadu
43. Rajashri Purshottam Das Tandon Uttar Pradesh
44, Veer Savarkar . Maharashtra

Minimom Wages for Plantation Labour

6586. SHRI RADHAKANTA DIGAL:
Will the Minister of LABOUR be pleased
to state :

(8) the steps taken for the revigsion of
minimum wage of plantation labour ;

(b) when the minimum wages of
plantation workers are revised ;

the present rate of minimum wages
States to these

(c)
being paid by different
workers ; and

(d) the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : (a) to (d) For fixation and
revision of minimum wages in plantations,
State Governments are the appropriate
Governments uoder the Muimum Wages
Act, 1948. loformation in this regard is
not maintained by the Central Governmeat.

Dolomite Reserves

6587. SHRI RADHAKANTA DIGAL:
Will the Minister of STEEL AND MINES
be pleased to state :

(s) the names of areas in which dolomite
reserves bave been located in  different
States ;

(b) the extent of dolomite deposits
found in Orissa and other States ;

(¢) whether Government had advised
the Steel Authority of India Limited to
increase the consumption of dolomite from
the captive mines as well as the private
mines for the steel plants ; and

(d) if so, the steps taken by SAIL in
this regard during 1986-87 ?

THE MINISTER OF STEEL AND
MINES (SHRI K.C. PANT): (a) and b)
Estimated reserves of dolomite State-wise
are os follows ;
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Name of State Estimated reserves
(in million tonnes)
Andbra Pradesh 127
Arunachal Pradesh 426
Bihar 35
Gujarat 245
Karnataka 334
Madhya Pradesh 1,426
Mabharasbtra 260
Orissa 668
Rajasthan S0
Tamil Nadu 2
Uttar Pradesh 53
West Bengal 258

(c) and (&) SAIL’s present policy is to
maximise dolomite utilisation from its
captive mines and purchase the balance
requirement from other sources.

Centrsl State Farms in Andhra Pradesh

6588. SHRI V. TULSIRAM: Will
the Minister of AGRICULTURE be pleased
to state :

(a) the number of Central State Farms
in Andhra Pradesh ;

(b) the numte- of such farms to be
closed in the State and the reasons for their
closure ;

() whether Government are considering
to provide fir ancial assistance to the farms
to safeguaid the interests of the employees
and agricultural workers in the State ; and

(d) if so, the extent to which financial
assistance will be provided ?

THE MINISTER OF STATE IN THB
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA,: (a) and (b) In Andhra
Pradesh there arc no Central State Farms,
managed by State Farms Corporation of
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However, Nat ional Seeds Corpora-
tion is having one of its Foundation Seed
Farms measuring about 200 hectares lbcated
at Thangadancha, Nandikotkur Taluk,
District Kurnool, Andhra Pradesh. This
farm is on Jease with National Seeds
Corporation upto 1993. Nation1l Seeds
Corporation does not have any plans to
close this farm.

(¢) No, Sir.

(d) Does not arise.

Allocation of Funds under IRDP

6589. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
AGRICULTURE be pleased to refer to
the reply given to Unstarred Question No.
910 on 29 July, 1985 regarding creation of
CD Blocks and state :

(a) the details of the system of alloca«
tion of funds under Integrated Rural
Development Programme during the Seventh
Plan and how does it differ from the
system in practice during the Sixth Pian ;

(b) whether any of the States
sought modification of the new system ;

have

States
modifications

(c) if so, the name: of the
concerned alongwith the
desired by them ; and

(d) the response of the Union Govern-
ment to the modification sought by the
States ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) During the Sixth Plan
allocation of funds to States was made on
the basis of number of blocks. Since
incidence to poverty varies from area to
area, it was decided that during the Seventh
Plan the allocation will be made on the
basis of incidence of poverty. However, in
order to bave a slow change over from
uniformity to incidence of poverty, during
the firdt two years of Seventh Plen, viz,
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1985-86 and 1986-87, 50% of allocations
have been made on the basis of number of
blocks as in the Sixth Plan and the remaia-
ing 50% on the basis of incidence of poverty
as determived by the Naticnal Sample
Survey Organisation. Additional funds bad
also been released to some States and UTs.
whose allocation during 1985-86 as per this
formula was less than the aljocation made
during . 984-85 i.c. the last year of the 6th
Plan.

(b) to (d) Some States had sought
modificat:on in the new systewm. It was
decided, in consultation with the Planning
Commission, that the allocations for the
year 1987-88 would be one-third on the
bas.s of oumber of blocks ihat existed at
the end of Sixth Plan and 2/3rd on the
basis of inc cence of poverty in rural areas
as brought cui by 3#th round NSSO survey.
It wul be 1/4th and 3/4th respectively during

1¥88-%9 and entire on the basis of
ipcidenc  poverty i 1989-90. For the
Sitate of Arupachal Pradesh, Mizoram,

Nagaland. Sikkim and UTs where the data
of persons below poverty line in rural areas
fre pot separately available, it has been
decided that ailocation to these States may
be made on tbe basis of Rs. 8 lakhs per
block for 1987-88. Annual allocations are
worked out on year to year basis,

Development of Farm Credit Societies
by National Cooperative Development
Corporation

6590 SHRIMATI JAYANATI PATNAIK:
Will the Mipister of AGRICULTURE be
pleased to state :

(a) whether the National Cooperative
Development Corporation has a proposal to
develop farn credit societies in the country ;

(b) if so, the amount ecarmarked for
implementation of the above proposal by
the Corporation during the year 1987-88 ;
and

(c) the other programmes proposed to
be implemented by the Corporation during
the above period ?

THE MINISTER OF AGRICULTURE
DR. G.S. DHILLON): (a) Development
of Primary Agricultural Credit Socisties as
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multi-purpose entities for providing package
of services, particularly distribution of inputs
and consumer articles iz rural areas, is one
of the strategies incorporated in National
Cooperative  Development Corporation’s
programme of activities for 1987-88.

(b) '!‘he amounts earmarked by National
Cooperative Development Corpor:tion for

this purpose under various schomes arc as
under :

S. No. Programme Assistance ear-
marked (Rs.
. crores)
i) Construction of rural 39.75
‘ godowns.
ii) Assistance to PACS for  5.00
distribution of consumer
articles in rural areas.
iii) Assistance for distribu- 3.95
tion of fertilizer and
otber inputs.
iv) Integrated Cooperative  13.12
Development Projects
in selected Districts.
61.82

T e v~ S—

(c) The other programmes proposed to
be implemented by National Cooperative
Development Corporation during 1987-8%
involve a total outlay of RS, 113.18 crores
a8 detailed below :

S. No. Programmes Ovtlays
(Rs. in crore)
i)  Marketing 20.94
ii) Inputs 1.00)
iii) Sugar factories 10.10
iv) Spioning mills 34.-0
v) Soyabeen and OQilseed
projects. 12.60
vi) Other processing 1.27
vii) Cold Storage 6.95
viii) Weaker sections 14.26
ix) Promotional and 5.46
Developmental
programmes.
TOTAL 113.18
CED G e
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Allocation for 1.Y.S.H. Programme

6591. SHRI MURLIDHAR MANE :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether Government have drawn
up any programme in the ‘‘Internationsl
Year of Shelter for the Homeless™ ;

(b) if so, the details thereof and if not,
the reasons therefor ; and

(c) the detrils of pregrayme b
Maharashtra State together with financial
allocation made for the purpose ?

THE MINISYER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) and (b)
Yes. Sir. Housiog being a State subject,
the State Governments/U.T. Admns. have
been requested to declare &t least one of
their projects as State Demonstration
Projects identify target groups,  select
programmes for Homeless and ecarmark
financial resources for the implementation
of 1YSH projects.

(c) As per the information received so
far, the following programmes have been
taken up in Maharashtra :

(i) Affordable low income shelter
Programme for one lakh slum dwellers in
the Bombay Metropolitan Region and
persons from Low Income categories and to
develop 85,000 plots in Bombay Metropolitan
Region Development Authority.
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(i) A bousing complex for Beedi
Workers at Kharadi in Pune.

HUDCO has also sanctioned 17 schemes
in Maharashtra under International Year
of Shelter for Homeless, at a project cost of
Rs. 2450.14 lacs with a loan component of
Rs. 1763.25 lakhs, to enable construction of
27467 units.

Allocation of Funds for Housiag

6592. SHRI GURUDAS KAMAT:
Will the Mipister of URBAN DEVELOP-
MENT be pleased to state :

(8) the details of funds allocated to
different States for housing during the last
three years ;

(b) the basis of this allocation ; and

(c) the allocations for the purpose to
be made during the remaining period of the
Seventh Plan, State-wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) to (c)
Housing is a State subject and provisions
are made by the States Govts./UT Andms.
in their plan/budget. A statement showing
Seventh Plan allocations and allocations
made for the first three years of the Seventh
Plan is given below.

Central finaccial assistance is given in
the shape of block loans and block grants
without being tied to any particular scheme
or head of development.

Statement

State-wise Outlays under Housing Sector

- Y ———— ot —— -

7th Plan

(Rs. in lakh)

States/UTs 1985-86 1986-87 1987-88
1 2 3 4
1. Andbra Pradesh 25740 5145 6375 7499
2. Arunacbal Pradesh 1100 302.50 400 700
3. Assam 5000 832 1032 1032
4. Bibar 88¢0 2064 2188 2800
5. Gujarat 16442 1765 1933 2900
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1 2 3 4 L1
6. Haryana 4750 729 729 802
7. Himachal Pradesh 1500 395 604 620
8. Jammu & Kashmir 2700 592 1214 1434
9, Karnataka 12100 2323 3360 3370
10. Kerala 6500 1000 800 880
11. Madhya Pradesh 10749 1613 1800 2098
12. Maharashtra 24427 3751 5812 7356
13. Manipur 840 200 225 275
14. Meghalaya 1040 290 320 405
15. Mizoram 900 160 187 216
16. Nagaland 1650 396 396 400
17. Orissa 4080 699 620 1132¢
18. Punjab 7174 1160 1593 @
19. Rajasthaa 4846 690 700 805
20. Sikkim 460 85 88 %0
21 Tamil Nadu 16500 3317 4710 5379
22. Tripura 1300 260 317 338
23. Uttar Pradesh 26158 3219 5205 6924
24. West Bengal 10075 2800 2864 2500
Total States : 194891 33787.50 43469 49955
1. A & N Islands 702 125 100 263
2. Chandigarh 2860 594 610 650
3 D & N Haveli 182.75 30 16.30 15.60"
4. Delhi 15320 2900 2736 2761
5. Goa, Daman & Diu 1140 190 195 150
6. Lakshadweep 413 81 92 54.32
7. Pondicherry 1325 263 187 298.50
Total
U.Ts. ¢ 21942.75 4185 4016.30 4192.42
Grand Total 216833.75  37972.50 47485.30 54147.42

® (ncludes Rs. 312 lakhs for development scheme of Police Deptt.

* Includes Rs. 1.00 lakhs for Police Fire Service & wireless.

@ Outlay not yet finalised.
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Fishiag Harbour at Muthalapozhi

6593. SHRI T. BASHEER : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether it is a fact that site investi-
gations for determining the feasibility of
developing a fishing harbour at Mutbalapozhi
in Chirayiokil, Kerala were coaducted
recently ;

(b) if so, whether Government bhave
received any project report in this regard ;
and

(c) if so, the action taken thereon ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURAL
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) The Government of
India have not conducted any site investiga-
tions. However, the Government of Kerala
have reported that som: preliminary investi-
gations have been conijucted by them to
determine ths feasibility of developing @
mini fishing barbour at Mauthalapozhi in
Chirayiokil, Kerila.

(b) No, Sir.

(c) Does not arise,

Assistance to Small and Marginal Farmers

6594. SHRI SYED SHAHABUDDIN :
Will the Minister of AGRICULTURE be

pleased to state :

(a) the brief particulars of the projects
undertaken under the scheme of assistaace
_ to Small and Margina) Farmers ;

(b) the Central outlay on the scheme
during 1986-87, with break-up oo various
itews ; and

(c) ths bresk-up of total outlay by
States; Vaion Territories 7

APRID 18, 198Y
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THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) Under the Centrally
Sponsored Scheme of Assistance to Small
and Marginal Farmers for Increasing
Agricultural Production, three components
pamely minor irrigation programmes, land
development works aond distribution of seed
minikits of oilseeds, pulses and coarse grains
are being implemented.

(b) Central share on the scheme
amounting to Rs. 5774.84 lakhs during
1986-87 was released for minor irrigation,
seed minikits and land development works
including cost of staff. While Rs. 973.60
lakhs, Rs. 1287.00 lakhs and Rs. 1100.59
flakbs was specifically released for minor
irrigation, distribution of seed minikits and
land development works respectively, an
amouut of Rs. 2091.15 lakhs was releaszd to
the State Governments with the advice ‘o
utilise these funds for the various components
in accordance with the guidelines 1ssued for
the scheme. In addition Rs. 312 50 lak;s
was released to Uttar Pradesh Government
to meet the excess expenditure incurred
during 1985-85.

(c) State/Union Ternitory-wise break-
up of Ceatral share released is givean in the
staternent given below.

Statement

(Rs. 1n lakh)

S. States/Union Territories Release of
No. Central share
during 19:6-87
1 2 3
1. Andbra Pradesh ] 704.22
2. Assam 50.25
3. Bibar 220.12
4. Gujarat 295.97
5. Haryaos 34.87
Himachal Pradesh 25.87
9. Jammu and Kashmir 28.12
8. Karostaks 204,68
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;.'— Kerala 113.28
10. Madhya Pradesh 423,93
11. Maharashtra 222.00
12. Manipur 9,75
13. Meghalaya 9.00
14. Nagaland 34.56
15. Orissa 367.25
16. Punjadb 44.25
17. Rajasthan 88.50
18  Sikkim 4.68
19. Tamil Nadu 400,72
20. Tripura 13,50
21. Uttar Pradesh 2132.41
22. West Bengal 256.19
23. Andaman and Nicobar 3.75
24. Arunachal Pradesh 36.00
25. Chandigarh 0.75
26. Dadra and Nagar Haveli 0.75
27. Delhi 3.75
28. Goa, Daman and Diu 9.00
29. Lakshadweep 3.75
30. Mizoram 30,00
31. Pondicherry 3.00
TOTAL 5774.84

Allocation of Funds to States under
IRDP During 1987-88

6595. SHRIMATI JAYANTI PATNAIK:
Will the Minister of AGRICULTURE be
pleased to state :

(a) th2 amount earmarked for imple-
mentation of Integrated Rural Development
Prog, amme during 1987-88 ;

(b) the amount allocated to Orissa for
implementation of IRDP during the above
period ;

(c) the amount allocated to other States
for implementation of IRDP during the
tame period

Written Answers 218

(d) whether Government have a pros
posal to increase the allocation under IRDP
to Orissa and other backward States during
1987-88 ; and

() if so, the percentage of increase
proposed to be made in the allocation of
funds to Orissa in 1987-88 ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) During the year 1987<
88 an amount of Rs- 310.00 crores have
been ecarmarked under Integrated Rural
Development Programme (IRDP) in central
sector which includes Rs. 308.14 crores for
release as central share to Districs Rursl]
Development Agencies for implementation
of the programme and Rgs. 1.86 crores for
Voluntary Agencies, Central Cell, Monitoriag
Cells and Research and Concurrent
Evaluation etc.

(b) During the year 1587-88, as amount
of Rs. 16.22 crores has been provisionally
allocated as Central Share to Orissa for
implementation of IRDP in the State. The
matchiog share will be provided by the
State.

(c) State-wise provisional allocation of
funds for IRDP during 1987-88 is shown in
the Statement given below.,

»

(d) During the first two years of Seventh
Plan viz. 1985-86 and 1986-87, 50% of
allocation have been made on the basis of
an equal allocation per block as in the Sixth
Plan and the remaining 50% on the basis of
incidence of poverty as determined by
National Sample Surve; Organisation. A
departure has been made during 1987-88 by
giving weightage of Z/3rds on incidence of
poverty aad 1/3rd on uniform allocation as
per the number of {blocks. Thus greater
weightage has been given to incidence of
poverty in allocation of funds during
1987-88.

(¢) During the year 1986-87, an amount
of Rs. 14.86 crores had been allocated for
implementation of IRDP in Orissa. There-
fore percentage increase in allocation as
compared to 1986-87 works out to 9.15.
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Alfocation of funds under IRDP during 1987-88 (Provisional)

32

Sl. Neo. Name of the States/UTs. ALLOCATION FOR 1987-88 (Rs. lakhs)
Total allocation Central Share
1. Andbra Pradesh 4347.718 2173.859
2. Arunachal Pradesh 384.000 192.000
3. Assam 1365.164 682.582
4, Bibar 8410.680 4205.340
5. Gujarat 2123 028 1061.514
6. Haryana 673.454 336.727
1. Himachal Pradesh 385.758 192.879
8. Jammu & Kashmir 606.136 303.068
9. Karnataka 2593.468 1296.734
10. Kerala 1635.488 817.744
11. Madhya Pradesh 5851.954 2925.977
12. Maharashtra 4424,248 2212.124
13. Mabpipur 129.142 64.571
14. Meghalaya 192.962 96.481
18. Mizoram 160.000 80.000
16. Nagaland 168.000 84.000
17. Orissa 3244.502 1622.251
18, Panjab 728.952 364.476
19. Rajasthan 2879.054 1439,527
20. Sikkim 32.000 16.000
21, Tamil Nadu 4234.504 2117.252
22, Tripura 153.116 76.558
23. Uttar Pradesh 11651.876 5825.788
24, West Bengal 4725.096 2362.548
25. A & N Islands 40.000 40.000
26. Chandigarh 8.000 8.000
27. D & N Haveli 8.000 8.000
28. Delbi 40.000 40.000
29, Goa Daman and Diu 96.000 96.000
30. Lakshadweep 40.000 40,000
31. Pondicherry 32.000 32.000
ALL INDIA 61364.000 30814.000
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Proposal for Merger of MECON
with SAIL

6°96. DR. BL. SHAILESH : Will the
Mipister of STEEL AND MINES be pieased
to state :

(a) whether there is any proposal under
consideration for the merger of Metallurgical
and Engineering Consultants India (MECON)
with the Steel Authority of India Limited
(SAIL) ;

(b) if =0, the reasons therefor ;

(c) the reason for entrusting the work
of making the project rejort of Rourkela
Steel Plant’s modernisation plan to Dastur
and Company insicad of MECON ; and

(d) the remuneration paid to Dastur
and Company for this assigoment ?

THE MINISTER OF STEEL AND
MINES (SHRI K.C. PANT) : () No, Sir.

(b) Does not arise.

(c) Keeping in view the level of work-
load cn MECON, Steel Authority of India
Limited considered it advisable 1o
commission M/s. Dastur and Co. as con-
sultant for the RSP Modernisation.

(d) The remuneration to be paid to
M/s. Dastur and Co. is under finalisation.

Allotment of Houses by DDA

6597. SHR1 KAMLA PRASAD SINGH:
Will the Minister of URBAN DEVELOP-
MENT be pleased to refer to the reply
given to Unstarred Question No. 660 on
2 March, 19R7 regarding allotment of bouses
by DDA and state :

(a) the number of housing societies of
different types that have been registered
after 1979 by DDA and allotted land ;

(b) the details thereof togc her with
reasons for allotting land to them, especially
when 1.22 lakh people were already on the
waiting list of flats since 1979 ; and

CHAITRA 25, 1909 (SAK4)
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(c) whether it is proposed to stop
further allotment of land to housing societies
or such other institutions completion of
allotment of flats to all the registrants by
DDA ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b) 438
Cooperative Group Housing Societies
registered after 1979 upto 1983 were
registered with the DDA for allotment of
land. These have been allotted land by the
DDA. After June 1983 a total of 415
societies were registered out of which 1220
societies were sponsored to the DDA for
allotment of land. Scheme for allotment
of land to these societies ig being formaulated
by the DDA. Allotment of land to societies
and allotment of flats to regsitrants in the
waiting list an two separate scheme,

(¢) No, Sir.

Remuueration Paid to Ex-Army men for
Mananing D.M.S. Booths

6598. SHRI KAMLA PRASAD SINGH;
Will the Minister of AGRICULTURE be
plea-ed to refer to the reply given to
Unstarred Questicn No. 1797 on 9 March,
1987 regarding replacement of student sales
assistants employed in Delhi Milk Scheme
acd state : .

(a) the rates paid to ex-Army men and
bow do they compare with those given to
the students ;

(b) the reasons for paying higher rates
to ex-Army Men ;

(f:) the steps proposed to be taken to
consider educated unemployed youths also
for the job ; and

(d) the details of procedure for selecting
ex-Army Men for the purpose ?

THE MINIS1BER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (2) The ex-servicemen coa-
cessioparies are allowed a commission of
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five paise per litre of milk sold upto first
500 Itrs. and @ three paise per litre beyond
500 Itrs. per day However, for home
delivery depots, they are allowed a
commission @ 3 paise per ltr. only. As
regards students, a Senior Depot Agent gets
Rs. 6/- per day per shift and a Depot Agent
Rs. 4/-per day per shift.

(b) Ex-servicemen concessionaires work
for longer hours. They take full responsi-
bility for sale of entire quantity of milk
jndented by them and cannot return any
unsold milk.

(c) There is no such proposal for the
present.

(d) The pames of Ex-serviceman are
sponsored by the Directorate General of
Re-settleent and Employment to Delhi
Milk Scheme (DMS) A selection committee
consisting of DMS offic:rs and a representa-
tive of the Directorate General of Re-
settlement & Employment selects suitable
Ex-servicemen for appointment as Con-
cessioparies. Thereafter, the selected Ex-
servicemen furnish a bank guarantee of
Rs. 11,000/- after depositing Rs. 6,000/- to
a Nationalised Bank in addition to furni:hing
two suretiec of Rs, 5,000/- each. Only
thereafter they are appointed as Concession-
airees to man a depot operating both ip the
morning and in the evening.

Averag Yield of Pineapples

6599. SHRI AJOY BISWAS :  Will the
Minister of AGRICULTURE be pleased to

state &

(a) whetber average yield of pineapple
per hectare in different States of North

Bastern Region is very low
(b) if so, the detail thereof ;

(c) whether the ICAR has made any
study for such low productivity of pincapples
in the South Eastern Region ;

(d) if so, the detail of the study made ;

od
(¢) the remedial measures sugsested by

CAR in this respect ?

APRIL 18, 1986
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THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) The average yield in different States
of North Eastern Region is around 8.0
tonnes per hectare,

(c) Yes, Sir.

(d) The low productivity of pineapple
in this region is due to low plant popula-
tion per unit area, continuous ratooning and
poor management practices followed.

(¢) The following improvements have
been suggested after field trials carried out
by the Iodien Council of Agricoltural
Research in different States of the region :

(i) Planting of pineapple in August-
September across the slopes in double rows
with spacing of 25X 45X95 cms and plant
population of 50 to 60 thousand per hectare,

(ii) Application of 12 gm each of
nitrogen and pctash per plant per year.

(iii) Not more than one ratoon to be
taken per plot.

(iv) Application of 25 ppm, ethrel+
29 urea-+-0,4% sodium carbonate for
inducing carly flowering and staggering of
barvest.

Application of the above practices has
h:iped in achieving yield ranging from 38 to
50 tonnes ha.

Filing of Recovery certificates Under
EPF and Miscellaneous Pro-
visions Act, 1952

6600. SHRI JAGDISH AWASTHI :
Will the Minister of LABOUR be pleased to
state :

(a) tbe adwministrative mechanism with
the Central Government that ensures regular
payment of Provident Fund share by the
cstablishments, both under exempted and
plexempted categories ;
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(b) the procedure followed for filing Officers.

recovery certificates under the Employeces
Provident Fund and Miscellaneous Pro-
visions Act 1952 ;

(c) the level at which the decisions are
taken for filing such certificates ;

(d) the circumstances under which
prosecutions are launched sgainst establish-
ments for non-payment of EPF dues ; and

(¢) the number of prosecution cases
launched under Section 4 of the Act since
October, 1986 ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : (a) The EPF Organisation bas
set up 16 Regional Offices and 39 sub-
regional offices with Regional Provident
Fund Commissioners as Head of Office. for
enforcement of the provisions of the Act
(including recovery of coctributions). The
Regiopal Commissioners are assisted by
Enforcement  Officers/Provident Fund
Inspectors in covering all the establishments
coverable under the Act and securing full
compliance from the covered establishments
through their petiodical inspection of the
establishments.

(b) In the case of unexempted establish-
ments which fail to deposit the provident
fund dues the Regional Commissioners
determine the quantum of contributions and
other charges duve. and direct the establish-
ments to deposit the same within a specified
time. If the establishments fails to respoad,
the RPFCs issue recovery certificates for
realisation of the dues under section 8 of the
EPF Act. In the case of exempted
establishments, there is at present no pro-
vision for filing recovery certificates ;

(c) Regional Provident Fund Commis-
sioner ;

(d) where an.employer of an unexempt-
ed establishment fals to deposit the dues
assessed under section 7A of the Act within
the time specified in the assessment order,
the, Regonal Provident Fund Commissioners,
in addition to issuing the Revenue Recovery
Certificates, sanctions the Jlaunching of
prosecution against the defaulting employer.
These prosecutions are filed in the appro-
priate Courts and are pursued by the
Provident Fund Iospectors/Enforcement
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In the case of exempted establish-
ment, prosecution cases are filed for violation
of the terms and conditions of exemption,
non-payment of inspection charges etc,

(e) Accoding to available imformation,
2,923 prosecutions were launched under
section 14 of the EPF Act against the
defaulting employers during the period from
October, 1986 to February, 187,

Agro-Service Centres

_ 6601. SHRI ANADI CHARAN DAS:
Will the Minister of AGRICULTURE be
pleased to state :

(2) the pumber of Agro-Service Centres
established /proposed to be established under
the Centrally Sponsored Scheme, State-wise H

(b) the nature of activities undertaken
by them ; and

(c) the places in Orissa where such
Centres bave been opened or proposed to be
opened ?

THE MINISTER GF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION MINISTRY OF AGRI-
CULTURE (SHRI YOGE~NDRA
MAKWANA) : (a) and (b) :

(i) 1t is proposed to establish agro-
service centres in 10 States, namely
Andhra Pradesh, Assam, Bibar,
Karnataka, Orissa, Madhya
Pradesh, Mahaiashtra, Tamil Nadu.
Uttar Pradesh and Rajasthan under
a Centrally Spoasored Scheme.

(ii) The agro service centres are being
established by the State Agro
Industries Corporations, Coopera-
tive Sccieties, State Department of
Agriculture, etc.

(iii) The agro service centres would
provide the custom hiring facilities
for agricultural hand tools, animal
drawn implements and auricultural
machinery It would also extend
repair and  servicing facilities for
the agiicultural equipment besides
their sale,

(iv) The cgro serv ce centres wouid also

supply other agricultural inputs,

(c) Details are given in the statemeat
given below.
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Places where Agro Service Centras were Estab.ished| Proposed to be Established in

Name of the
District

Balasore

Bolaogir

Cuttack

Dhenkanal

Ganjam

Kalahandi

Keonjhar

Koraput

Mayurbhanja

Phulbani

Puri

Sambalpur

Sundergarh

Orissa : tate

Farmers Agro Service

Centres established

Deula
Jaleswar
Nilgiri
Daaguripali
Bangamunda

Patkura
Erakana

Dhenkanal
Bhapur
Kosala

Digphandi
Chatrapur

Nawapara
Bhawanipatoa

Keonjhar
Juhumpur

Bisam Cuttack
Nawarangpur
Kalnara

Badasahi
Betanati
Bahalda
Kaptipada

Phulbani

Balipatna
Nimapara
Gangadbarpur
Jankia
Pipili
Bargarh
Bheden
Maneswar
Jamankira

Tangarapali
Birankara
Lahunipada

Farmers Agro Service Centres
proposed to be established

Simulia

Jaipur
Kendrapada
Balikunda

Anpgul
Athamalik
Aska

Purusotampur

Hatadih:

Gunupur

Baripada

Doudh
G. Udayagiri

Nayagarh

Padampur

Sundergarh (Sadar)
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Setting up of a Reglonal Farm Mchinery
Trading aud Testing Jastitute In Orlssa

6602, SHRI ANAD]I CHARAN DAS:
Wiil the Minister of AGRICULTURE be
pleased to state :

(a) whether.there is any proposal to set
up a regional Farm Machinery Training and
Testing lastitute in Orissa, with a view to
impart training to farmers, technicians and
State Officials in operating machinery and
equipment and testing of  agricultural
machinery ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULIRE (SHRI YOGENDRA
MAKWANA) : (a) and b) Government of
India bas a proposal to set up a Farm
Machinery Training and Testing Institute in
the eastern region.  Its location is yet to be
decided.

Sub-standard Construction of Vikas
Sadan and DDA Flats in East
Delhi

6603. SHRI JAGDISH AWASTHI :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whethcr complaints about sub-
standard construction of DDA Flats in East
Delhi have been received ;

(b) whether these complaints have been
investigated, if so, the details ;hereof and
the action taken in this regard ;

(c) whbether sub-standard material has
been used even io the construction of Vikas
Sadan ; and

(d) if so, the action taken or proposed
to be taken by Union Government against
the persons responsible ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) Some
complaints about defects in construction of
DDA bouses in Bast Delbi weare received.

CHAITRA 25, 1909 (SAKA)
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(b) The complaints were of general
nature like seepage, slopzs, leakage of storage
tanks, shutter repair, etc., which are being
looked into by DDA and action for ractifica-
tion of the defects will be taken if within
the liability period. Wherever, any action
against the staff is warranted, the same will
also be initiated.

(c) No specific complaint about the use
of sub-standard material in the coastruction
of Vikas Sadan has been received.

(d) The question does not arise in view
of reply to part (c) above.

Deposits by Buyers with DDA

6604. SHRI JAGDISH AWASTHI :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) the yearly deposits by the prospec-
tive buyers of flats constructed by Delhi
Development Authority during the last three
years ;

(b) bow the
been invested ;

depositor’s money have

(c) the total outstandings against DDA
for the last tbree years ; and

(d) the sources of income of DDA and
the yearly income from each source ?

THE MINISTER OF STATE IN THE
MINIS1RY OF URBAN DEVELOPMENT
(SHRI1 DALBIR SINGH) : (a) The requisite
information is as uoder :

1983-84 Rs, 0.87 crores
1984-85 Rs. 2.11 crores
1985-86 Rs. 23.52 crores

(b) Depositors morzy has been utilised
on development and ciustruction works of
Housing.

(c) At the close of ;

1983-84 Rs. 83.:3 crores
1984-85 Rs. 75.67 crores
1985-86 Rs. 90.71 crores,
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(d) The main activities of the DDA are financed and accounted for under General
Development Account maintained by it. The receipts under it are from various sources

as noted below for the 3 years ending 1985-86 :

i) Premia on disposal of houses/
shops (including receipt of hire
purchase instalments)

ii) Interest on hire purchase
instalments.

iiif) Premium, ground rent & other

receipts relating to Works & Dev.

Scheme.
iv) Interest from investment

V) Other Misc, receipts.

Strengthening of State Level Ollseeds
Growers’ Federation

6605. SHRI K. RAMAMURTHY :
Wiill the Minister of AGRICULTURE be
pleased to state :

(a) the efforts made so far to strengthen
the State-level oiisceds grorers’ Federatioos
organised under the National Dairy Develop-
ment Board’s Oilseeds Project ; and

(b) how far the production of oilsceds
has been enhanced as a result thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHR] YOGENDRA
MAWANA) : (a) So far seven oilseeds
growers’ federations have been esiablished
as the implementing agency of the NDDB
vegetable oil project. NDDB has provided
these federations with financial assistance,
edible oil for sale s0 as to create an
infrastructure for marketing and technical
advice in project implementation,

(figures in crores of Rs.)

1933-84 1984-85 1985-86
129.87 156 04 160 94
2.14 3.16 4.92
8.29 6.60 15.26
1.04 1.17 0.84
4.05 6.31 5.78
145.39 173.28 187.74

— e e — —

(b) The most important contribution of
NDDB vegetable oil project apart from
operating the input delivery system, is the
inculcation of cooperati.e structure among
the oilseeds growers’ so as to provide a
remunerative market for their produce. As
a result of the various activities of oilseeds
development bo'h through extension and
the NDDB Programme there has been a
considerable improvement of oil seeds
production in these States.

(Translation]

Transfer of Registration from HUDCO
Scheme to Rohini Scheme

6606. SHRI SHANTI DHARIWAL :
Will the Mipister of URBAN DREVELOP-
MENT be pleased to state :

(a) whether Delhi Development Autho-

rity bad allotted plots under Rohini
residential scheme in 1982 ;
(b) whether perscns registered under

HUDCO Scheme were also incladed in this
scheme ;
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() whether those persons who had got
their registration transferred from HUDCO
Scheme to Rohiai Scheme are being asked
to bring their documents pertaining to
registration and lease deed etc. from
HUDCO schems which is resulting in delay
in completing the formalities regarding
registry and lease deed ;

(d) whether while holding draw of
Rohini Scheme, the DDA bad not scrutinised
the record of HUDCO Scheme ; and

(e) if not, the reasons therefor and if it
had been done, the reasons for asking the
persons who got their registration transferred
from HUDCO scheme to Rohini Scheme, to
bring their documents pertaining to registra-
tion uader HUDCO scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes, Sir.

(b) Yes, Sir. As per terms and
conditions given in Para 4 of the Rohini
Brochure released in 1981, it is clearly
mentioned that persons who are registered in
DDA under any of its Housing Schemes or
New Pattern Scheme of 1979 are aliowed
to get their registration transferred to Robhini
and will form a separate block of registra-
tion and priority in the matter of allotment
will be given to them. There is 12%
reservation for this category for
allotment.

priority

(c) and (d) Only transfer entries are
being made through Housing Accounts

Department of DDA.

(¢) The question does not arise in view
of reply to parts (c) and (d) above,

CHAITRA 28, 1909 (SAKA)
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Families Brought above Poverty Line

6607. SHRI RAJ KUMAR RAI : Will
the Minister of AGRICULTURE be pleased
to state :

(a) percentage of families of small
farmers and other farmers who have beer
covered under the recommendations of the

working group of the Ministry ;

(b) the number of such families brought
above the poverty line in different States
upto 31 January, 1987 ;

(¢) the number of such families in Uttar
Pradesh ; and

(d) the steps taken to improve the
financial condition of these families ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURER
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA): (a) to ‘d) No working
group to cover small farmers and other
farmers was appointed. Small and marginal
farmers are, however, covered under poverty
alleviation programmes such as Integrated
Rural Development Programme (1RDP).

Under this programme families of small
and marginal farmers, agricultural labourers,
rural and others whose annual
family income is less than Rs. 4,800/- are
assisted. The State-wise details of families
belonging to the above categories assisted
under the IRDP upto 31.1.1987 in 1986-87
Is given in statement given below. 1t is
still premature to say how many of thote
assisted during 1986-87 have crossed the
poverty line,

artisans
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State-wise total number of families assisted urder IRDP in 1986-87 (upto 31.1.1987)

236

S1. No,

Name of the States/UTs

Annual target
(Nos)

Total families
assisted (Nos.)

1. Aundhra Pradesh 241500 183520
2. Assam 70500 37490
3. Bibar 460000 361015
4. Gujarat 122500 109317
5. Haryana 54000 3 946
6. Himachal Pradesh 31100 30204
1. Jjammu & Kashmir 38500 18833
8. Karnataka 145500 107081
9. Keraia 128500 120982
10. Madhya Pradesh 335000 258741
11. Maharashtra 220000 160141
2. Manipur 8800 9391
13. Meghalaya 8800 3504
14. Nagaland 13500 2534
15. Orissa 234000 114476
16, Punjab 91:00 49278
17. Rajasthan 155900 79412
18. Sikkim 3700 2272
19. Tamil Nadu 246500 185379
20, Tripura 15000 8305
21. Uttar Pradesh 632000 4777713
22. West Bengal 189500 140583
23. Andaman & Nicobar Islands 1800 1881
24, Arunachal Pradesh 16600 5909
25. Chundigarh 2500 131
26. Dadra and Nagar Haveli 1000 700
21. Delhi 5100 3301
28. Goa, Daman and Diu 9300 8047
29. Lakshadweep 13.0 230
30. Mizoram 12100 6979
31. Pondicherry 4000 2649
ALL INDIA 3560000 2525504
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Losses Due to Haflstorm in Haryana

6608. SHRI SHANTI DHARIWAL :
Will the Ministar of AGRICULTURE be
pleased to state :

(a) whether Union Government had
sent a team to assess the losses caused by
hailstorm in Haryaoa ;

(b) whether any report has been given
by the team ; and

(c) if so, the details of recommendations
made and the action taken thereon ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) to (c) Though the
State Government bas submitted a prelimi-
nary report about damage caused by
hailstorms in Haryana, it bas not yet
submitted a Memorandum seeking Central
assistance. No Central team has, therefore,
been deputed to the St.te. However, at
the requ-st of the Goveroment of Haryana
an officer of the Ministry of Agriculture
was deputed to make a preliminary survey
of the damage in some of the affected areas.

Urban Basic Services Programme in Delhi

6609. DR. G.S. RAJHANS:
SHRI KAMAL NATH:
Will the Minister of URBAN

DEVELOPMENT be pleased to state :

() whether a seminar aiming at
improving the facilities available under
Urban Basic Services Programme in Delhi
was held recently ;

(b) if so, the main recommendations
made at this seminar ; and

(c) the steps taken by Government to
implement the said programme ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) Yes, Sir.
A seminar was organised by Delhi Adminis-
tration from 25.2.1987 to 27.2.8Y,

CHATTRA 25, 1909 (S4K4)
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(b) The recommendations made at the
Seminar are listed in the statement given
below.

(c) The Government of India bave
issued detailed guidelines to the State
Governments/Union Territory Administra-
tions for implementation of the Scheme.

Besides this, Government of India bave
released its share of UBS funds amounting
to Rs. 49.00 lakbs in advance to 14 States
and one Union Territory as in statement-II
given below during 1986-87 to enable the
State Governments/Union Territory Adminis-
tration to implement the UBS Programme
effectively. There are continuous monito-
ring and farming programmes at all levels.

Statement-1I
Expansion ;

1. In scaling up, build on the experience
of the staff in three ways : (a) by having
a system of interval promotions for the
most cffective staff, includirg communiy,
volunteers . (b) by using older projects
as training sites; (c) by using experienced
staff as consultants to pew projects on
a time b.und but continuous basis.
This applies to NGO staff of good
projects, such as Mobile Creches.

2. The best 20 family units and basti
development committees as trainer.

consultants for other neighbourhoods
which are just starting.

Training :

3. An appropriate training design for
community organizers needs to be
formulated and implemented by a
persOn or an agency who has had an
adequate experience in working with the
urban poor with the end in view of
empowering the people towards self-
determination  versus  orgamizing the
people to facilitate the implementation
of any agency’s programwme.  Definitely,
the COs will not entircly solve the
problem of either the communities or
the agencies. But strong participatory
training will assist them in their tasks,
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4.

s.

A corollary activity is- the provision' of

adequate expertise to the. communitios

and the authority to translate project:
componenis into viable practiees. In
addition, intermediate technology needs
to be developed based on the cultural
traditiors and resources of the Commu-
nity/City.

Training in Particlpation :

To develor training content on the
different areas (health, pre-school care,
nutrition, educatiop, environmental
sanitation) to be transferred to people
from the community (volunteers). They
could then take more responsibility for
the delivery of the different sociai

APRIL 15, 1987
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gervices. Health volunteers, anganwadl
workers, etc. can be ‘‘trainers” within
the community.

Moniroring :

6. It is important to build in a participatory

mobitoring system on the basis of the
situational analysis and have the
Monitoring and Evaluation Cell process
the data and feed it back ar egch level.

Community Participction in Sanitation 1

An effort should be made to develop a
“partnership” between community resi-
dents and DDA for environmental
improvement, perhaps starting with
better use of the park especially for
small children.

Statement-11

Name of the States \including districts) to whom the grant under Urban Basic Service
Seheme has been released during 1986-87

S. No. Name of the States and Districts

Amt, released

(in lakhs)
1. Andbra Pradesh Mebaboobnagar Rs. 5.60
Ananthpur
Cuddapah
Nalgonda
Srinakulam
2. Orissa Sambalpur Rs. 7.00
Puri
Kalabandi
Keonjhar
Bolangir
Sumbargarh
3. Mabarashtra Ratnagiri Rs. 370
Sindhudurg
4 Rajasthan Banswara Rs 5.60
Bhilwara
s. Assam Kamrup Rs. 0.90
6. Jammu & Kashmir Anantnag Rs. 2.30
7. Punjab Ludhisna Rs. 3.40
8. Pondicherry (UT) Pondicherry Rs. 1.60
9. Haryana Faridabad Rs. 3.552
10. Karnataka Tumkur Rs. 3.70
11, Kerala Ernakulam Rs. 2.76
Alleppey
12, Madhya Pradesh Indore Rs. 2,76
13. West Bengal Darjeeling Rs. 2,76
14, Tamil Nadu Tunjavar Rs. 2.768
18. Manipur Imphgl Ks. 0.60
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Prodauction of Fertilizers by IFFCO
Plants

6610, DR. KRUPASINDHU BHOI :
Will the Mipister of AGRICULTURE be
dleased to state :

t

(a) the production of fertilisers by
Indian Farmers Pertilif®r Co-operative
Limited Plants during the last three years
and the profit earned ;

CHAITRA 25, i509 (SAK4)
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(b) the take over stocks, if any ; and

(c) the steps IFFCO proposes to take
to meet the competition in the market on

the sale of fertilizers ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(R. PRABHU): (a) the production and
profits during the last

years were as under :—

three Co-operative

PRODUCTION (COOP. YEAR)

Urea—Kalol
—Phulpur

— TOTAL UREA

KANDLA
NPK~—10:26:26

—12:32:16
DAP —16:46:0

TOTAL NPK/DAP, KANDLA

PROFIT (before tax)

(‘000 TRB)

1983-84 1984-85 1985-86
382.6 388.0 3274
322.8 430.9 450.0
705.4 819.5 1774

100.1 255.2 282.2
3354 464.5 562.2
344.3 292.8 159.1
779.8 1012.5 1003.5
(Rs. in lakhs)
4133 4917 3870

(b) the total stocks (including imported
DAP), duriag the last three years, were as
under :—

'i'otal stocks as on

30tb June
Year (in ‘0 0 TE)
1983-84 189.0
1984-85 305.6
1985-86 599.7

(c) Some of the steps proposed are ;
improving the number of field werehousss,
arranging supplics at the doorsteps of the
Primary Level Cooperative Societies, incrcf-
sing promotiona: activities, Particularly in
femote and dryland areas, intensifying
development in about twenty selected

diatricts, otc.

Subsidy to Farmers for Purchase of
aluminiom Buliock Cart

6611. DR. KRUPASINDHU BHOI :
Will the Minister of AGRICULTURE be
pleased to state whether Government propose
to give any subsidy to the farmers for
purchase of aluminium bullock cart with a
view to saving oo fuel and to help in solving
the energy crisis ?

THE MINIS1ER OF STATE I[N THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISIRY
OF AGRICULTURE (SHRI YOGENDRA
MAKWANA) No, Sir.

Reservation for SC/ST in Employees
State nsurance Corporation

6612. SHRI ANADI CHARAN DaAS:
Will the Minister of LABOUR be pleased
to state ;
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" (a) whether a separate cell, with a
Chief Liaison Officer, has been set up in the
Employees State Insurance Corporation $o
look after the interests of the Scheduled
Caste/Scheduled Tribe employees ;

(b) if not, the reasons therefor ; and

(c) the time by which such a cell will
be set up ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : (a) A cell consisting of one
Assistant and one Section Officer is alresdy
working under a liaison officer of the rank
of Administrative Officer in the Employees
State Insurance Corporation.

(b) and (¢) Do not arise.

Telecast of Teloge Films Duoring 1986

6613. SHRI V. SOBHANADREESWARA
RAO : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state

(4) the names of Teivgu fiims shown
on the National hook-up of Doordarshan
duriog 1986 ;

(*) the amount paid to the producer
of cach tilm ; and

(c) ine criteria for selecting films to be
sbown on the National hook-up ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADC.STING (SHRI A.K. PANJA):
(8) and (b) The names of Telugu films
telecast 'n the National Network of Door-
darshan during 1986 and the amouant paid
for cach of them is given below :—-

Title of the film Amount paid
1. Saptapadi Rs. 5 00,000
2. Shankarabharpam Rs. 5.00,000
3. Oka Ooriickatha Rs. 5,00,000

4. Pandanti Kapuram Rs. 5,00,000
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(c) Doordarshan considers for national
telecast those regional language feature films
which have won the National Award for
Best Feature Film in the respective language
or the ‘Second Best Feature Film® (in all
languages combined) or have entered in the
Indian Panorama Section of any International
Film Fesiival of India from 1980 onwards.

Upgradation of AIR Vijayawada/Hyderabad

6614, SHRI V. SOBHANADREES-
WARA RAO: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state ;

(a) whether Government propose to
upgrade Vijayawada or Hyderabad Station
of AIR into shortwave station for the
benefit of the people of Andhra Pradesh
duriog 1987-88 ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASJIING (SHRI A.K. PANJA):
(a) and (b) During the 7th Five Year Plao
(1985—90) the power of the existing 20
KW MW traosmitter at Vijayawada is
proposed to be upgraded to 100 KW. The
power of the 10 KW SW transmitter at
Hyderabad is aiso proposed to be u-graded
to 50 KW SW. Besides, the 1 KW MW
transmitter at Hyderabad is proposed to be
replaced by a 3 KW FM transmitter. The
100 KW MW Vijayawvada trapsmitter is
expected to be ready for commissioning
during 1988. 'The upgradation of the
‘ trapsmitters at Hyderabad is expected to be
completed duriog 1989-%0,

Additional AID to Andhra Pradesh for
Cyclone Victims

6615. SARI V. SOBHANADREES.-
WARA RAO: Will the Minister of
AGRICULTURE be pleased to state :

(a) whether Government of Apdhrs
Pradesh has sought additional assistance
over and above the ceiling fixed by Union
Government for immediate relief apd
rebabilitation of November, 1984 cyclone
victims ;
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(b) if so, the action taken thereon ;

(c) the likely date by which the sanction
will be accorded ; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN ‘'THE MINISTRY OF
AGRICULTURE (SHR!I YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) to (d) The request of the Government
of Andhra Pradesh for enhancement of the
ceiling of expenditure has been considered
by Geverament of Iodia and it has been
decided not to reopen the case since the
ceilings were fixed on the basis of the report
of the Central Team and recommendations
of the High Level Committee on Relief
thereon.

Deeline in Fish Catch In Orissa

6616. SHRI K. PRADHANI : Will the
Minister of AGRICULTURE be pleased to
state ;

(a) whether Government are aware of
the decline in fish catch off Orissa coast due
to increased trawler activities by charterad
fishing trawlers and large imported fishing
boats ;

(b) if so, the details thereof ;

(c) whether Government have conducted
any survey on the declining trend in fish
catch oo Orissa coast ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE SHR!I YOGENDRA
MAKWANA): (a) There bas been vo decline
in fish catch off Orissa coast due to increased
trawler activities by chartered fishing trawlers
and large imported fishing boats.

(b) Question does not arise.

(c) and (d) Since there is no decline in
fish catch on Orissa coast, the question of
conducting any survey for this purpose does
not arise.
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Registration of transfer of Lands in Delhi
under Power of Attorney

6617. SHRI JAGDISH AWASTH] :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether power of attorney for
transfer of lands in Delbi notified under
sections 4 and 6 of the Land Acquisition
Act, 1894 requires regisiration compulsorily H

(b) if so, the number of such registra-
tions made during the last three years ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) No, Sir,
The Power of Attorney is only on optional
document under Indian Registration Act.

(b) and (c) Question do not arise.

Setting up of AIR Stations in Tribal
Areas

6618. SHRI PRATAP BHANU
SHARMA : Wilj the Minister of
INFORMATION AND BROADCASTING
be pleased to state :

(a) whether Government bave any
special plan to set up All lndia Radio
Stations in the tribal areas of various States
during the current Plan period ;

(b) if so, the details thereof ; and

(c) the progress madejState-wise in this
segard ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) ;
(a) Yes, Sir.

(b) and (c) The details may be seen in
the statement given below.

It may be noted that 6 out of 128 tribal
districts which were ub-covered by radio at
the end of the Sixth Plan will be covercd
duriog the curreot Plan.
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Tribal Population Covered by Doordarshan

6619. SHRI PRATAP BHANU
SHARMA) :+ Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state :

(a) the tribal population covered under
television network in Madhya Pradesh and
other States ;

(b) whether Government or any other
agency bave conducted any survey regarding
the response and aeceptability of these
programmes by tribals ;

(c) if so, the details thereof ; and

(d) if not, whether Government propose
to conduct such a survey in the various
tribal areas of the country ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR1 A.K. PANJA).
(a) Out of 21 tribal districts in Madhya
Pradesh, 17 are presently covered wholly or
partially by TV service. With the imple-
mentation of VII Plan Schemes, all tribal
districts in the country, including those in
Madhya Pradesh, are expected to be covered
wholly or partially.

(b), (¢) & (d) Doordarshans has com-
missioned Karve Institute of Social Service,
Pune to undertake a research project on
, impact of Television in India—a Sociolo-
gical study’. The study shall cover the
States of Gujarat, Uttar Pradesh, West
Bengal, Tamil Nadu and Mabarashtra,
including their tribal areas.

New Talents for AIR Programmes

6620. SHRI RANJITSINGH
GAEKWAD : Will the Minister of
INFORMATION AND BROADCASTING
be pleased to stare :

(a) whether the A.LR. has any institu-
tional arrangement to introduce new talent
with a view to improve the quality of their
programme and broadcasting ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MIN'STRY OF INFORMATION AND
k' O DCA.TING (SHR1 A K PANJA):
g) Yes, Sir,
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(b) The introduction of new talent in
All India Redio bas constituted a Music
Audition Board at the Headquarters and
Music Audition Committees at various
centres for induction of new aspirants for
participation in music programmes. Similarly
in the field of drama, Drama Addition
Committees bave been constituted at various
centres for induction of new aspirants for
participation in Drama programmes.

All ladia Radio recruits fresh talent as
Announcers. Production Assistants, Instru-
mentalists, Script Writers, Reporters,
Enginesring Assistants, Assistant Station
Epgineers and Programme Fxecutives, etc,
under relevent Recruitment Rules.

Allotment of Flats on the Basis of
Computerised Nombers

6621. SHRI KAMLA PRASAD SINGH :
Will the Mipister of URBAN DEVELOP-
MENT be pleased to refer to the reply
given to Unstarred Question No. 1310 on
28th July, 1986 regarding allotment of flats

on the basis of computerised numbers and
state :

(a) the steps taken to lay the compu-
terised list on the Table of the House ;

(b) whether DDA has revised the
procedure of allotment of flats under
HUDCO Pattern Scheme, 1979 ; and

() if so, the reasons for rechanging
the procedure to senjority-wise determined
by computer to the disadvantage of those
who booked in accordance with the original
scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) No
commitment to lay the computerised list on
the Table of the House was given in reply

to Lok Sabba USQ. No. 1310 for 28th
July, 1986.

(b) No, Sir. DDA has reported that
earlier allotments we<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>